FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
NATIONAL PLYWOOD INDUSTRIES LIMITED OPERATING IN PLYWOOD AT
MAKUM PATHAR MARGHERITA ASSAM Tinsukia AS 786187 IN

{Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Beard of India

{Insolvency Resolution Process for Corporate

P_e!'su;ls__‘,l R_Fgu_laliuns. 20186)

. Name of the corporate debtor along with PAN & | NATIONAL PLYWOOD INDUSTRIES LIMITED
CIN/ LLP No. PAN: AABCNO420B & CIN: L20211AS1973PLCO01BS56
3. Address of the mgish_-md office MAKUM PATHAR MARGHERITA ASSAM Tinsukia AS 7B6187 IN
e LURL of website www.natply.com
4. Details of place where majority of fixed assets Assam & Tamil Nadu
are located
A. Installed capacity of main products/ services Manufacturing of plywood and block board in the state
of Assam with production capacity of 12,00,000 sq.
meters p.a.(CD not in operation since July,2020)and
decorative laminates in the state of Tamil Nadu with
production capacity of 13,20.000 sheets p.a.(CD not in
operation since 2017)
6. Quantity and value of main products’ services Quantity: Plywood 555681sqmeter, Laminate 345529,
sold in last financial vear & others 3278 for the year ended 2019
Value: Plywood Rs. 19.31 Cr, Laminate Rs. 16.51 Cr
& Others Rs, 4 Cr for the vear ended 2019
T Number of emplovees’ workmen T4
8. Further details including last available financial | Available at the website of IBBI (www ibbi gov.in) or
statements (with schedules) of two years, lists of | can be sought by emailing on mail ID of RP
creditors are available at URL: npilirp@gmail.com
9, Eligibility for resolution applicants under section | Available at the website of IBBI (www.ibbi.gov.in) or
25(2%(h) of the Code is available at URL: can be sought by emailing on mail 1D of RP
npilirp@gmail.com
10. Last date for receipt of expression of interest 12-03-2024
1. Date of issue of provisional list of prospective 20-03-2024
resolution applicanis
12: Last date for submission of objections to 25-03-2024
provisional list
13, Date of issue of final list of prospective 27-03-2024
resolution applicants
14, Date of issue of information memorandum, 30-03-2024
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. Last date for submission of resolution plans 30-04-2024
16, Process email id to submit Expression of Interest | npilirp@gmail.com

g XA
BEIIPA-00Mh
PO |
2017 gohan 1208 |

Date: 26-02-2024
Place: Guwahati.

AMIT PAREEK
Resolution Professional

atter of NATIONAL PLYWOOD INDUSTRIES LIMITED
Registration No: IBBI/IPA-002/IP-N0O0413/2017-18/11205
=4th Floor, Ram Prasad Complex, Chatribari, Guwahati-781001
Email: npilirpi@gmail.com /amitpareek99@vahoo.com
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CM inaugurates Pranab Baruah Kalakshetra in Nagaon

CORRESPFONDENT

NAGAODN, Feb 25; Chief Mini=-
ter Dy Himants Pizwa Sarms today
vizited Napson with 5 davlong pro-
prammes and participated i a ==-
fies of events,

The Chisf Minizster inaugurated
the newly constructed indoor ata-
ditm of Nusnl Amin Stadivm fol-
lowed by attending 3 programme
held at Pal Naam Than nsar Bebe-
iz, on the outskints of the town, On
hiz way back, he also laid the foun-
dation stone of 8 concrets road 1n-
der RIDE scheme nezr ar Haibar-
gacn Lalthin Charrali,

Later, DUr Sarmaattended the in-
supural ceremony of newiy con-
structed building of Pranah Barush
Kalakshetra in front of Nagaon Cir-
cust House, While maupurating the
Pranat Baruah Kalskshetra, Dir Sar

Stats,

asserted that Pranab Berush was

Chual Mwwstar Dr Himanta Biswa Sarma aftending a public mesting at
Swahid Thogl Sul Stadium, Barhampur on Sunday. — UB Photos

ronment i1 the entire distnct and

to-hold on the continumy of Indian
traditions and hentage of art and
paintings of the artizt.
Sulzkshans Baruah Bhuyan,
danghter of late Pranab Barush, de-
fivered the welcome address, D
mgthe ;::mgra.r*me.m;ad artist, 1l-

tustrator and retired cartoonizt of

The Assem Thbume Ssmpal Bor-
bora was awarded with the Pransh
Barush Stipd Avwrard. The award con-
tains of a memento, an appratsal let-
ter and Ka 25,000 10 cash,

Noted artizt Jatin Dias, Azzamese
story teller Manol Kumar Goswa-
i, and noted sculptor arfist Biren
Singha also attendad the pro-
grammes. Dt Sarma alzo mavgursi-
ed the open theatre nearby the
Prangh Baruah Eslakshetrs too.

ratad the newly constructed con-
crete walking zone at Nagaon Ne-
hrubali and addressed 3 public mally
held at Nehrubal: fisld today
He alzc attended the ceremonizl
naugnration of newly constructed
Swahtd Thog: Sut Stadivm at
Barhampur, where he laid foundation
stones of several other projects too.
Whil= addressing the gathering at
Nagagn Nehmibaht fisid, D Sarma
az=erted thar B Fled Siate povern-
ment is working for ‘Ramrajva’
where poverty can be sidekned and
gl itvespective o oreads, Sastes and
religionz, can hve with modesty,
I,HJrngL's vzit, the Chief Minister
waz sccompanied by Cabinet Mims-
ter Phjush Hazarika, local MLA
Fupal Sarma; BJF district president

Birth anniversary of
Parag Kumar Das held

Coh R ORDENT

MORIGAON, Feb 25 Tha
53¢d birth enniveesaiy of Par-
ap Fumatr Diss was celehrated
with & dayiong propramme =t
Farsp Niketan, Moripaoh on
Saturdey

Ths ptopremme wes Inzu-
gursted by Mansh Adhksee
Sanprain Sanrty (MAEE) Mor-
gach distict comimities seo-
vetasy Manik Nath snd vom-
ef leader Seema Bora by
hightihg lamps. The torfan
svent was inangnrated by jowr-
nzhst Dislitn Phulken who lsid
wresth st the porteait of late
journelist Perap Eumar Dias,
This was ollowed bya seini-
niar on “Blind Faith, Supersti-

Th= seminsirwes odetated
oy Trtumom Neth, jont secre-
tatw of Pateg Huinsr Das Me-
monial Nations] Education Can-
tre,

Difvannp the haynots lec-
ture, Nevatyyoti Shoavan, pen-
arsl secretsty of Vignah Mahas-
k= Ttz spoke sbous the 1l ef-
fects of superstition in societn

The mssting was slso ad-
deeszed Ty the sxecutive Dres-
idefit of Vigvah Mahasks Yates
{As=am] Hemja Choudhoey,
memher D Tafzsul Huseain,
retirsd peofessor Mahenders
Nath Hazanks, suthos Mileswar
Pator ahd others. The mesting
sz welcomed the State pov-
erhment’s dacision to biing
The A=zam Healing-Fvil Frac

ane the best ol painters of the

“Darush created an artistic envi-

made it popular
the Chief Minizster said. He added
that the Kelak=hetrais a strong step

among the peopls,”

Bezides, he slao lad the founda-
tion stone of the new building of
Nagaon Circaint Housze and inaupu-

Abbhyit Nath, distrct comimissioner
Narendra Er Shah and other offi-
cialz az well 52 party workers,

Pabitra Margherita Protest agamst ﬂlght
suspension at Rupsi airport

meets Yuva
Morcha workers

CORRESPONDENT

DEUBRI, Feb 20: Kayva Sabha MF and zen-
ior B]F leader Pabitra Margherita, who iz alao
in-charge of Dhubr Lok Sabha constituency,
met the workers of BJFP Yuva Morchs at the
party's Do office on Sunday to chalk out
strategies 1o woo the new generation volsrs
view of the upoonung Lok Sabha elections,

The mesting waz alzo sitended by former
AAST leader Dipanka Nath, who recentl
jomed the BJE They alzo listened to Prime
Menizt=r Narendra Modi's Mann ¥i Bast’ pro-
gramme in the office.

Later, addrezsing the media, Pabitra Margh-
erria said that the B]P perty has besn working
for the development of the people of a1l walls
of tife with the mantry of "Sablka Sasth Sabka
Vikas', He spoke on the various development
srhemes undertalien by the Central and Stats
povernment inciuding the sscent Basundhara
2.0 achems, which sims to provide land rights
and financial assiztance to the landless families.

!'vI&:ghr::'.ts said that with BIF s weliare
zrhemes 'l:ueneﬁ ting sl =ections of socieny heis
hopeful of winning the Dhuby Lok Sahha seat,

CORRESFPONDENT

DHUBRI, Feh 25: A group of 220~
tor citizens from Divebes district and
Bodoland Terntorial Region (BTR)
ared sisped A protest outzde the
Rupsi arport on Sunday, demending
the rezumption of fight services from
the airport. The sirpoet remansd
non-hunctionat for the la=t 110 daye.

The protesters sxprezzed their
angsr and frestration over the clo-
surs of the only passenger flight from
Rugei to Kolleata-Guwahaty, opsrat-
ed bv Fivbig airiine. They zaid that
the flight suspension has caused s=-
vers moonvenience and hardship s
they have to travel long distances
by road or tail 1o reach other air
ports,

The protestars slso guestionad the
silenos of the BTR and the State gov-
ermment over the izsus, and demand-
ed an explanation. Thev zaid that the
Rupsi sirport, which was rebmilit at a
cost of s2versl crores of rupess un-
der the Central povernment’s “Tldan

Scheme”, should not be abandoned
again after being recpened i March
2021.

The Fupsi swrpot was reopensd

after beihg closed for almost 39 vears,
The strport was expectsd to boost
the connectrvity and development of
the western Azsam repion, inclading
Diaabrt, Kokrgghar, Bonpaipaon, and
ioodlpera districts.

The protesters claimed thst ac-
cording to the apreement sipnad with
the Atrports Authority of India {AAT,
Fl"'“ig strline was suppossd tc opst-
ate a 72-zest ATR stroraft on the Gu-
wahat-Rupsi-Kolloata routs for thres
vears, wiin two flights thres davs 3
weslk, Later, the frequency was even
mereazad to s days a week dus to
the high demand.

Howaver, since November 7, 2083,
no faght haz talken off from the o
port. The airtine has reportedly cited
mantenancs izsuss of the aincreiis 28
the reazon forthe suspension, but hes
ot a'i'e“ any assirance of resuming
the serice, claimed the protesters,

Congress leader
Rana Goswami resigns
from party posts

STAFF CORRESPONDENT

JORHAT, Feb 25 APCC workeng prezident and former two-
e Jorhat MLA Ear.a Goswany has resipnsd from the post
of organizational tn-charge of upper Asz=am and four districts
of northern Azsam on Sunday.

According to sources clozs to Goswami, he has zentaletier
to APCC prezident Bhupsn Borsh tendering his resipnation
gz oreamzational in-chargs of upper Azzam and the northern
Aszam districts of Dhemag, North Lakhimpur, Sonstpar and
Bizwanath.

>ozwam has reportedly stated in the letter that he was
“unfortunaiely resipning from the responsibility due to var-
otz political reazons.” A copy of the letter Ras been sent to
AICC peneral sscrstary and in-charps of Azsam Jitendra Singh
dlzo, Conprezs party sourcss claimed that Goswamil was un-
happy of several internal mattsrs of the party

It may be mentionsd here that thers has been a buss that
Fozwand 1s likely to awitch sides after he l=ft the Congress
leader Rahul Gandhi's Bharat Jodo Nyay Yatra midway-while
the vatra was passing theough Assam. However, Goswami
had deniad that ke would leave the pativand cited poor health
conditions for not besn able to taks part of the entire vabrg o
the State.

Baruar X ongxar "to have screenmgs all over Assam

STAFF REFORTER

GUWAHATT, Peb 25 Barusr
Honpeat’ (The House of Baru-
a5}, a documentaey Olm on the
farncnis Azsatn-tvpe house at
Lazasil n Guwshai, which was
scresned at the coveted Thdl-
an Panorams of b4th Intetna-
tionsl Pilm Pestival of India
(IFFT) th Novembes inst, will
have sersemhgs Sl over Aszant,

The aolim wall be scresnad m

PM Modi
inaugurates
Tongona PHC

DOOMDBOOMA, Pab 25:
The newly cohstructad DiTma-
v hesith centre (PHC) with
recidentisl acccnmodation fos
staff= uhdse National Health
Mh==ich at Tongons o Tineu-
kia distnct wes fotmelly Inau-

grattuds to them for their ot
tributiot to Asssmess socisty”
he smd

“l hops the povernment
wmild sleo conmd st the oo e
ing lepends for the State and
Cehtrs] crvifish awvepds, such =
Ascm Geuray and Pedros She
vespectively Thare are vary

R 4
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ticketed shows i collshoretion
with hksmmded orpenisetions
=0 that people 2t larps, =spe-
czally the present pensestion,
g=t to koo shout ths imtnence
conteibution ade by the Bama
faraly towatds Aszamesze cins-
e, TaEc, culhee, sports ard
sodety over the vears, Its pro-
ducets zaid,

The 7i-mmte-long fitn, di-
vectad by Nabona! Asard-win-
ity filmmaleer Tltpal Bormujee
and produced by Nayan Prasad,
Jemint Phuken snd Thibvapvob
Sghatss urdesr the hatiner of 2o-
cso-culturs] orpamzston Suipra
and Jatwrhi Phuloan Prodizction
had = sp=osl sorsening &t ﬂza
Rudea Bemak sucdhbornn of Tro-
11 Chtyshat: on Satuedss, folioerad
by 2 tebieted show which sleg
recerved snthiesstic reshonse

Crew mambers d.'_:.rmg the shoot of 'Bamsar Xongxar'

fromm the nswet=,

The houss located on the
ezstern flank of the historic
Latesil playphontd completed
a cenmuryin 2023, end has baen
the hoine to lepends hke Katn-
ehl Barua (musican), Dewrpen
Berua (cfickster-turhed-sing-
e, late Bemgpen Barmas (Almeasle-
sr-actor-musen-singer], Nip
Barus (flnateerfnothallceart -
1at), Dihoty Barus (Almpaaker)
and Zitin Baris (entrepreticue-
spotts opganizer-polifcian ) and
Nwen Beris (actor-radio person-
ality) ahd severs] pthei=.

“Thiz 1= = film that feeds to
be zzen by every cultuestly con-
solons beroof it Aszam, Thete

hze hean ho other family i en-
tive indis who hes pisde such
buge contribution: to such a wide
shectrum of the ovessll soco-
cultural space Inmodesn Azsar,
We request okgatnzatichs =hd
educations] metitutions 1n As-
=atmi, which want to organize
sorechmps of the film, to getin
touch with u= vz email d= —
tratna.neyven Fgmeml.com and
utpalb2]l Epmeil.com,” ==id
Navan Pracad. ons of the pro-
dicers of the Alms and re-
nowned theatre and olm per-
=chshty; after the scresting,
“Doormshtary 1= 20 Fapar-
tant pefire of Altnmatang, and it
1 Imbastant that people watch

documetitaizs a2 5 pesponsible
sudietcs, especially when 1t
cores to subjects fiks this. Ther
&= why e want to orgahize such
screchings mn different plapss,”
zaid Jetmpm Phulest,

Dhtector Uipzl Borpagen, who
hzs sarfier made the soclaimed
faatowe St Tehu', shoet film
TFlogun' and dooumenteees fle
Mk Art of Maul', Mamo-
ras of 2 Forpotien War', “Songes
of the Bins Hills" and Mlayong:

Wireh Reahty', sand that pest of

ths p:\:u:eeina_ of the soresn-
thgs would be shated with Ra-
moen Barus atid Thanpen Barua,

“That will be the leactweczn
diotoshonr oue bove, rechect shd

few miors dasspving peopls
than Kamern Baves and Dwrpen
Bars for these honooers in As-
zam,” Bormyes smd.

Eoth Kamer and Dwapen
Bamz expresced their haphi-
ness sftee the soresnmg, “Chur
entire fatmily e vty haphy that
thee documettery has cheor-
cled the stoty of ot femily 2
yestwhan omr honzes hee come:
pleted s centenary;” sad Ra-
im=h Berpa, “The Gl wall t2ke
the stodv of our family to the
pecple of Aseatn shd world, 2=
peciElby those of the present

peneration. That 1= a matter of

great satisfachon for sl of us,”
zaid Trwipet Bawos,

Constructed by enpinser
Chandrstiath Fama of Bihdrrs
villags located near Eathata
Cratizh, the houss of Barues
fizar Latasil plavpround was
bunlt 1 £923 with mw of mate-
risls tported frofn the TTE 33
well az sowced locsalln
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1
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CRAKK
A 2i5pm
TERI BAATON MEIN AISA
ULJHA JTYR

Sorean-2
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GALLERIA CINEMA
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GMEB Road
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4
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CRAKK (H)
AI200pm
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Chilara1 Jayanti

celebrated

Youth parliament

held in Tinsukia

CORRESPONDENT

FAURIFUR, Feb 25: Under the auspices of
Chilaral Javamti Celebration Committes, Gau-
ﬂpu_r the cl4th birth anniverssry of Bir Chila-
ral was celebrated roday at Chilars Park here

with a daviong programme.

In the moreng, the fiag was hoisted by
Bijov Kumar Roy, president of the Commitiss
while ex-MLA Aswini Roy Ssrliar paid tribuie
to the grest gan eral of "Hoch” kinpdom.

On the occazion, Dibaksr Barman, working
prezident of the Committes, partanded the por-
trat of Bhuban Chandra Row 2 famous Kushon

artist

Anart I:Dﬂl,.-E'I:i.t:i.DﬂT-Fﬁ a: o Dr'gﬂ...s'_.EE among

the students followead by
competition.

Kamatapur Autonomous Conncl (KAC) gizo

CORRESFONDENT

DOOMDOOMA, Feb 2
dra (INY ), Tinzulda in association with Bhan-
abhakta Vireak Sanghs and Bhanupevs Mohila
Samity of Ranppur villags crpanized the dis-

52 Nehru Yirva Ken-

trict level neighbourhood vouth pardtament at

Upadhyan

paria folk dance

Ranppirtwillage commimnity hiall of Phillohan
under Kaliopothar developrient block m Tm-
sutiia district on Sundaw

Ths programmes pot undsrway with the
highting of the cevemons] Iamn before the por-
teazt of Swami Virekananda by the principal of
Phillohart Sentor Secondary School Tulshi
Theaccountant and progranume oo-
codiratorof NY R, Tinsulis Eamalapati Sailns

explamed the objectves of th

£ programme.

Butbts! Mudod, rezoires person of SIPRD),

Dibtugarh, delivered 3 lacturs on womlen

gutated today by Prime Min-
ister MNarendes Modi through
virtusl racds,

Diphoi MLA Snten Phukan,
district commussicher of Timse-
iz Swsaphesl Paul, ATIC
(Health ), Tinsuka Chimmoy
Pathel, 2nd NHM official Pi-
tam Humar Digs were slzo
present m the mesting along
with D Jayahis Bhattachemes,
jornt ditecior of health servic-
es, Tihsulos,

Dhstrict proprafifne manap-
e Nur Istam Hoque welcomed
the plissts and all the sudisnce
present. In iz speach, Dirlay-
ante Bhettachatjes spoke oh
the chiactrves of consttuction
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csishrated the Chilarat Javanti at the playeround
of Salkocha HS School with a number of pro-
grammes like d culturs] procession opened by
popular flm actress Nighits Gozwame.

On the occeasion, BHiawa Mahabir Chilars
Award was presented to Salya Bala Hov of
Kalipulkhurs, Kokeraghae for her conteibutionin
the field of deveiopment of the community

Meamwlile, Chilarsi Jevanti was alzo cele-
brated at Chilara CD_EEE Zolokpan).

empowerment, In s speech, Mudol =polie
om various welfars schemes taken by the pov-
ernment for women empowerment and the
outcome of those schemes.

Ths propramive was aizo addrsssed by
hesdmaztar of Tongons Garls” ME School
Algkhit Moran, teacher and foundes of Phillo-
bari Amargyoti Yuval Sanpha Jyotish Medhz,
headmaster of Rangpur LP School Chakrs Ba-
harr Thapa and others.
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Call Us @ 6201827930 & Email Us: boptjobfaimats@gmail.com

For more Details & Updates:
Please Visit website www. bopter,gov.in under
Apprenticeship-cum job fair Section.

FOR REGISTRATION VISIT

Rogistration for Establishment:
hiips:/bopher org/ establishment/




The G5T Council iz
likely to soon clarify that Real
Estate Regulatory Authority
(RERAY will not bie required to
pay Gonds 2nd Servoes Tax
(55T, an offical sald.
According to the afficial, RERA,
which functions as a regulator
and facilitator for the realty
sector, is covered under Article
243G of the Constitution
dealing with powers, authority
and responsibilities of
panchayats. KERA was setupin
different Srates o ensure
transperency in real estate
projects, protect the interest
of consumers and to establish
an adjudicating mechanism far
speedy dispute redressal

STATE OF THE

ECON@MY

We expect to have the first
vossal which is capable of
huming ammaonia asa fuel
onwater oy 2027, says

Ajay Singh, a board member
af Mitsul O3K Lines, in
conversation with
Dursinessiine's Raja Simhan

Patps/shonurd at/Bosea

Ao avmilmh[e
i o0 Spohify, Apple
8 Fadcasts and
Goagls Padoags

CPAl advocates
qualified jewellers
for silver at [IBX

Commodity  Parricipants
Assaciation of India (CPAT)
has knocked on GIFT City
Regulator IFSCA's doors,
secking a more accessible
entry point for Qualified
Jewellers (030 in the silver
segment of [ndia Interma-
tional Bullion Exchange
(HBXY.

“We have recently re-
quested IFSCA o mtroduce
a novel category for Quali-
fied Jewellers in the Silver
segment.  Silver-focused
jewellers and rraders must
be allowed with a lower net
worth eriterion that is com-
mensurate  with  reguire-
ments of this category”,
Narinder Wadhwa, Presid-
ent, CPAI told

COMMITTED TO DEVELOPMENT.

World trade has witnessed a
peried of turbulence in 2023,
a5 the continued
Fussia-Ukraine war gand the
conflict between Israel and
Palesting, contributed to
destabilising major
ecomomies, Butwith the US
and China showing signs of
improvement, intermational
trade prospects for 2024 may
bebrighter; savs Ralph Osss,
Chiet Economist, WTO,

Iman e-mail interview with
the asa
touches upon important
issues ranging from
prospects of world trade and
the impact of the Red Sea
crisisto the WTO' 13th
Minisrerial Conference in
Abu Dhabi. Excerpts:

In its last projection in

October 2023, the WTO
downgraded its forecast
for world merchandise
trade th to 0.8 per
cent. With the
Ruszia-Ukraine war and
conflict in the Middle
East continuing full

steam and the Red Sea
attacks disrupting
shipping from
mid-October, will 2023
projections be further
downgraded?

Cur 2023 merchandise trade
forecast now seems overly
optimistic, reflecting
weaker-than-expected trade
data for OF and subdued
trade indicators for 04,

This is mainly due 10
weaker growth in Europe,
significantly impacting global
trisde,

However, services trade
remains robast, with a 9 per
cent y-o-y increase in value
werms for the fiest three
quarters of 2023, driven by a
surge  in post-pandemic

PH 58

demand for travel, especially
from Ching.

Will it be possible to
continue with the
reasonably robust growth
outlook of 3.3 per cent in
20247 What are the
factors weighing in favour
and against?

We maintain our expectation
fora rebound in international

trade
supporting this include an
improved grawth outlook for
the US and Ching, decling

in 2024, Factors

inflation  in  advance
ceonomies, and anticipated
interest rabe Cuts in late 2024,
Conversely, challenges
include weaker growth in
Europe, the potential for
persistent  inflation  and
escalating geopolitical

‘No mandate for adoption of proposed investment
facilitation agreement at WTO ministerial meet’

There is no mandate for the
adoption of the proposed
pact on " investment facilita-
tion for development’ nego-
tiated by a group of WTO
members, led by China, at
the WTO's 13th Ministerial
Conference {(ME13) and the
“attack” on India and Scuth
Africa by WTO Director
General Ngozi  Okonjo-
Tweala for opposing it was
appalling, some Civil Soci-
ety Organisations have said,

“A sub-group of WTO
members are set to celeb-
rate the conclusion of a
break-away agreement on
investment facilitation and
try ta secure its adoption as
4 plurilateral agreement at
this week's 13th ministerial
conference, that can only he
done by consensus,” per a
statement issued by & group
of global C50s,

Not only is there no man-
date for these negotiations,
but there is also 3 negative
mandate, said Deborah

FPIs push the brakes on
equity sell-off, Feb outflows
plummet toX423 crore

Resilicnt Tndian equity mar-
kers, which saw key bench-
mvarks NiftvS0and Sensex hit-
ting an all time high this past
week, may have prompred
Foreign Portfolio Investors
(FPIs) to put brakes on their
aporessive  equity  selling
spree, bringing down theirnet
equity outflows so far this
month to 423 crore, deposit-
ories data showed,

This net cutflow of T423
crove till February 24 §s
sharply down from the net
selling of T25.744 crore in
Jamuary 2024, FPls pumped a
record 8 # hillion in Indian
equitics  in December  Tast
year.

Interestingly, the  slow-
down in FPI selling in recent
days comes despite the rdsing
US Bond yields.

WNormally when the U8 10-
vear vield rises above 4,15 per
cent, the FPIs sell heavily. But
this is not happening now, VE
Vijayakumar, Chief Invest
Tent Stratcgist, Geojit Finan-
cial Services, said,

“Since the DIIs, HNIs and
retail investors are the domin-
ant playvers now and their sus-
tained baying is pushing the
market to newer records, FPIs
have taken a backseat™, he ad-
ded, The resilience of the mar-
ket 5 preventing the FPLs

from selling aggressively des-
pite attractive bond vields in
the US, according 1o
Vijayakumar,

Jitendra Gohil, Chiel In-
vestment Srrategist, Kotak Al-
ternate Asser Managers Lid,
sald “India is the Sth largese
economy but the weight in
global Indices is less than 2
per cent, this gives us confid-
ence that FPls will ase any
mdjor correction as 4 buying
opportunity atter missing out
on mark outperformance of
Indian equities"”.

He also said that FPIs are
taking note of marked im-
provement in Indian macro
stability parameters, which is
clearly reflected in the resih-
ence of the INR and Indias
bomd vields,

FPIs continue fo resort (o
heavy buying in debt markets,
pumping in as much as
18,589 erores in February so
far. Allevesareonthe FPI buy-
ing acrion this week 1o see if
they would beat the January
2024 purchase level of T
19,837 crore,

Shantanu Bhargava, Man-
aging Director, Discretionary
Investment Services, Water-
fleld Advisors, said the inclu-
sion of Indian bonds in global
indices has increased their
prominence during a petiod
when the US economy is ex-
pericncing difficulties and the
USDappearstobereaching its
peak, Incontrast, Indiahasan
expanding economy charac-
terised by Evourable macroe-
conomic artributes and fizeal
stability. “Consequently,
bond inflows may eventually
exceed what the mathematics
undertying  index  inchusion
might prediet, as increased in-
flows have alreadv demon-
strared”, he said,

James, facilitator of the Cur
World 15 Not for Sale net-
work, "Countries who are
trying to push this through
at the MC13 are breaching
fundamental WTO rules”
she said.

India, together with
South Africa, has been op-
posing  the China-backed
IFD, which is supported by
130 mations, as it believes
that 4 “non-mandated, non-
multilareral issue™ cannot
be browught to the formal
process in the WTO, “Such
an attempt will be in viela-
rion of the WTO framework
and fundamental rule of
consensus-hased decision-
making," an official said.

Vv
WTO members have expli-
citly rejected atrempts o
get an investment agrec-
ment ever since 1996, the
G50 release pointed out, A
decision In 2004 sald that
there would be no discos-
sion of investment negoti-
atipns in the WTO until the
Doha round was over and
the round was not over,

Moreover, in the 2015
Mairobi Ministerial Confer-
ence, it was decided thatany
such new issues would only
be addressed if agreed by all
members, the release said,

The WTO DG has gone
far beyond her legitimare
role as an international pub-
lie official, who are legally
required to be neuwtral, in
her eriticism of India and
South Africs for opposing
the pact , when what they
have been insisting s that
WTO acts in accordance
with its cwn rules, said New
Zealand law professaor Jane
Kelsey.

Pretending this invest-
ment facilitation agreement

is for development i5 a
sham, according o Simon
Eppel of South  African
Uniom Centre (COSATU.
“There is no ‘development’
in this agreement,” Eppel
said,

The main reasons that
foreign  investors don't
come 1o many developing
countries, LDCs and small
island developing states are
the stark realities of
poverty, distance and geo-
graphy, small scale, poor in-
frastructure and high costs,
the releass moted. Foreign
companies that do invest
are mainly seeking to ex-
tract super-profits from ex-
ploiting natural resources,

“The long history of in-
vestment agreements shows
this won't address any of
those issues. What coun-
tries really need is a com-
mitment to actively facilit-
ate investment to strategic
sectors countries need and
which is responsible and
genuinely advances their de-
velopment”, sald Lucia Bar-
cepa  from  Transnational
Instirute.

NSE chief urges broking industry to
aim for 100% households participation

The broking industry must
not bask in past glory even as
it has plaved a huge catalytic
refe in the growth of Indian
capital markets in recent
decades, Ashish Kumar
Chauhan, Managing Dir-
ector and CEQ, National
Srock Exchange (NSE) has
said,

There must now be & con-
certed effort by the broking
industry 1o bring 100 per
cent of Indian households
into direct equity investing,
Chauhan said at the 13th In-
rernational Convention of
Asgociation  of  Exchange
Members of India [ANMI), a
national-level indugtry body
with nearly 1,000 broker
members,

Chauhan, who was part of
the founding team of NSE in
1994, noted that about 20 per
cent of Indian households
now directly invest in stock
markets,

“It is all your hard work. [t
is good vou have reached this
milestone, But now don't
bask in your past glory, You
have to make it 100 per cent,

That is where we have togo,”
he said, Tf India has 1o grow,
then it will have to do so on
the back of this industry
(Broking industry), he said,
adding thar it was also im-
portant for it to increake
trust in the Broking fratem-
ity ay well as in the entre-
premeurs that raise capital
through capital markers,

“Our job is to maintain trust
first in ourselves, That's why
even by mistake, don't make
mistakes. Don't do anvthing
that takes away the trust of
people in the Broking com-
munity”, he said.

Chaohan underseored the

meed for the Broking com-
munity to completely abide
by every regulation framed
b the market regulator SEBI
exchanges or any other gov-
ernment authority. This is
becanse every regulation is
intended to increase trust in
the capital marlket systemn.

Noting that the modern
framework allows one tocre-
ate wealth without putting
too much money, Chauhan
highlighted that new capital-
ism is “capitalism with very
lirtle capital™, The Broking
industry has to help young
Entreprencurs (o raise cap-
iral using technology. * Trad-
ing is one part, derivatives is
one part. First and foremost,
we have to learn 1o raise cap-
ital for our  young
ENTrepreneurs.

That is the minimum re-
guirement for India to grow,
Some of those entrepreneurs
will make a lot of money for
themselves and their in-
vestors. Some of them will
also go down®, Chauhan
said. If India has to grow to
850 rrillion in market capit-
alisation by 2047, it will come
on the back of technology-
driven  voung  start-ups,
Chiuhan said,

tenstons, particularly in the
Middle East.

If the Red Sea erisis
persists, how do you
think the world should
react to get through it?
Which countries stand to
be the worst affected?
Currently, the cconomic
impact of the Red Sea crisis is
mederate, thanks to lower
freight costs compared to
their 2021 peak, moderate
dernand, strong inventories
and  available  container
shipping capacity. [f the crisis
continues,  however, ity
impact on trade and mflation
could worsen significantly,
especially in Burope.

In a September 2023
report, the WTO
highlighted that after
Russia invaded Ukraine in
Feb 2022, rrade flows
between two hypothetical
geopalitical blocs grew
4-6 per cent more slowly

than trade within these
blocs. Is fragmentation a

considerable threat to
in global trade?
The  early signs  of

gececonomic fragmentation,
which we documented in our

of the Doha Round
redundant now for
developing nations?

The WTO's consensus-based
decision-making Process
ensures  every  member's

voice is heard, reinforcing

repatt, @re indeed worrving.  our commitment T
Our anazlysis suggests that  addressing development
full fragmentation could  issues. This approach is
reduce global real incomesby  fundamental to ur
an average of 5 per cent, We  discussions at MC13 ‘and
advocite instead for  beyond, highlighting  the
re-globalisation — onogping relevance of the
understood  as  expanding development dimension,
trade integration to more

countries,  people amd  Without a functioning

issues—as the most effective
response 1o today's global
challenges,

The WTO MC13 starting
next week pits developing
countries against
developed nations in
many areas such as
fisheries subsidies, food
security and e-commerce
moratorium, 1s the
development dimension

Appellate Body can the
WT'O lose its relevance?
Is there a way out of the
present sitsation in the
face of continued US
registance?

AL ML, members sgreed to
have a  well-functioning
dispure settlement system by
2024 We remain hopetul that
substantive progress towards
this goal will be achieved at
MC13 and beyond.

Several inconsistencies in Pak’s application
to EC secking GI tag for its basmati

The Europesn Commission
(B} has published the applica-
tion of Pakistun secking a Geo-
graphical [ndication (Gl tag
fior ivs basmati rice in a signific-
ant  development.  However,
there are several inconsisten-
ches besides conflics with India
inIstumibad's upillimrim.

It could probably face a set-
back and strengthen India's
cise, eXperts say More import-
artly, the document which
jﬁlcsrians!hnﬁmcrul.gnrgnrln-

i by showing Indian territor-
ies as those in Pakistan could
throw a spanner in India’s free
trade agreemient (FTAY talky
withthe EL,

Thi EC has published the ap-
plication even a8 India’s bas-
mati 1 application has been
put in cold storage since July
2018, “The document prepared
b the EC based on Pakistan's
npplication represents and re-
flects its preliminary view," suid
&5 Chandrasekaran, a Gl expert
whio has written thi book “Has-
miati Rice; The Natural History
Geographical Indicatian”,

The Pakistan application has
problems with the description
of the product, “concise™ defin-
ition of the peographical urea
where basmari rice is grown,
conflict of interest with India’s
Pusi-1121  variery, coviron-
menital factors, historical origin
and reputation. According to
Chandrasekaran, the docu
ment published by the EC re-
veals a difference in the “ap-
proach and integrity of the
growing ared”. “In terms of
guality, the EC document re-
flects the fact that India is the
authentic source of Hasmatl,”
hesaid, adding PR1121 s anoti-
fed basmati variety of Pakistan

Number of M&A
deals in India fell
105 in 2023: PwC

The number of merger and
acquisivion  deals  during
2023 dropped by 10 per cent
on an annual basis to 793,
said 2 PwC Indiareport.

However, the total dis-
closed deal value for M&A
declined much steeper at 38
per cent during the year, ac-
cording to the report titled
‘Deals at apglance’,

The report further ob-
served that PE investments
totalled $36 biflion, marking
o substantial 36 per cent
drop from 2022,

[BBI boosts liquidation process with stakeholder engagement

Insolvency regulator 1BEL
has mandated the imvolve-
ment of Stakeholders' Con-
sultation Committee (SCC)
during the preparation of
preliminary report  in
liguidation.

Liguidators  should  seek
suggestionsjobservations of
the members of the SCC
while preparing the prelimin-
ary repott, the [BBI sald ina

circalar. Thevshould finalise
the preliminary report only
after considering such sug-
gestions/observations of the
members of the SCC and
thereatter submit it to the
Adjudicating Authority (A&},
Board and members of SCC,
it ackded,

Simultaneousky, IBBl has
also mandated that liquid-
ator must share progress re-
ports on the liguidation with
the SCC.

Currently, regulations
provide that liguidator would

have to submit progress re-
ports, to the AA, [BBL and the
Board within 15 days afrer
the end of every guarter,

Hitherto, the regufarion
provided for submission of
progress reports to the AA
and the Board, it does not get
shared with key stakeholders
of the coosystem, e credit-
ors, thus lesving them un-
aweare of the progress in the
process thereby ereating in-
formation asymimetry.

Hari Hara Mishra, CEOQ,
Associarion of ARCS in India,

said “The imvolvement of
SCC at the time of prepara-
ton of preliminary report in
liquidation, will help the li-
quidator  have a3 more
reasoned commercial per-
spective to finalise best fit
skrategyin the situation”

Padmaga Kagl, Partner, IN-
PUSLAW, said this 1BEI
move would facilitate sub-
stantive  engagement  with
stakeholders prior 1o signific-
ant decisions, thereby ensur-
ing their interests remain
paramourt,

WEAK CASE.

as Indie's Pusa-1121 and i will

give rse to a “conflice of

interest™.

The Gl expert said the EC docu-
ment deseribes that Basmati is
“alen being prown in specific
areas of India®, “When the EU
published the Indian applica-
tiom, it did not include Palastan.
Since India applied to the EC in
2014, probably, the EC did not
hawe an option but to mention
Indian wreas in the document
published for Pakistani applica-
tion,™ hie said,

The contentious part of the
document % the reference to
Jammmu and Kashmit arcas such
a5 Mirpur, Bhimber, Poonch
and Bagh, Pakistan has men-
toned Khyher Pakhtunkhwa as
a growing region bur this will be
bitrerly contested since it is a
“non-contiguows” area. This is
seen i questioning India’s sov-
ereimty and emerges a5 an im-
pediment inthe India-EU FTA
Talks, experts say.

“Areas such as Bahawalpur,
Rahimyar Khan are adjacent to
the Thar desert. These expose
the lack of environmental de-
terminism in the GI applica-

flawedin the published EC doc-
urent. The GIexpert said the
epproach to the roos of the
word “Basmati™ by India and
Pakistan differ sharply. “The
reputation of the word &5 also
lindeed to language and its exist
ence. The Pakistan document
published by the EC loses
ground on this sccount,” he
said,

-1509

The Palistan application refers
to certain literature that is con-
temporary and they do not hive
arvy historical reputation, “This
will be a major setback for
Pakastan,” said
Chandrasekaran.

Fainting out the differences
in the Indian and Pakistan ap-
plications, the expert said India,
dwelling on solar radiation and
day lengeh, said the length of
the day in basmati growing re-
gions is longer than in contral or
sourthern India.

The Pakistan application
sayy from late Sepremtber on-
wards the temperature drops
and days become clearer. Such
climatic conditions are ideal for
the development of spexific
characteristics of basmati rice,

tion," Chandraselzaran said, Iskarmibad =aid.

For @, the sanctity is the eAmbrosia updated
area where the rice is grown. In- Palastan’s stitus on August 24,
the case of Pakistan, itis deeply 2023,

FORM G

NATIONAL PLYWODOD INDUSTRIE

{Insahvercy Resclution Process for
RELEVANT
b <o i vrpo: et Satrior 0% with
| |PAN B GRLLP o

INVITATION FOR EXPRESSION OF INTEREST FOR

AT MAKUM PATHAR MARGHERITA ASSAM Tinsukia A% TEGTET IN
{Undsr sub-reguiaton (1] of reguisfinn 3684 ol the Irsolveroy and Banktuploy Board of inda

5 LIMITED OPERATING IN PLYWOOD

Corporate Persons) Reguiafions, 2016)
PARTICULARS

NATIGHAL PLYWOOD MOUSTRIES LIMITED
P AASCNDZ0E & GIN LENZYIASTRTIPLLD 1628

% | Aatvess of e toguteed ofice

BAHUM PATHAH MARGHERITA RS EAM
Tirezlan A5 THITET IN

UIRL o wekliiie

i atply. cos

Distwia of pase whems maenity of buad
wasats e kocatsd

Bazam & Tamd Kagy

Irstaled capadly' of mas producisl
Emivices

Mlautactinng of phywood and Bodk boand n e sies
of Assam with prodocion sapacty of 12,00 000

#. rroebirs U iU et i opatilion siee- fully, TG
| thesiaative laminstas in Ma glats of Tesd Nadu
wilh peexuchion capanity of 13 LGS shesits pa
0 nat in operabion sino 1Y)

&

Gusnlty and vvie ol men producks’
snvicas Aol in bl ranc! yeat

Cuarbly: Fiymood S55612g. meler, Lamim e 33524
& othern 3278 Tor the year ended 2015

eehi: Plywood g, 19031 Cr, Laminale Rs 15.57 Cr
& Oilte R 4 G bor the s andad 111§

Mumtsar of employsns! wiskman

Td

Flirthar delsly inchuding e avflabie
Trinciid slscarments (AR achadiez] ol
i aﬂ §, e oF eradiliey ane meallibin
Ll

Frabis o the weshiaitd of 1BE (wewwibiblgein)
of i3 b bl by aniiey) on el 1D o
AP mpillipdasailism

Elighifity fovr sesslotion appiicants inder
sedion 15 Z1h] of e Code B avaioble
atURL

drrelabin 2t the wehsiie of IBE jwwwibbigowing
of tain b sougtd by emaing on mai D of BF

rilinEgmail.com

80, | Laae gana ar racos of seprasson of T2-18-2024
(e
1. | Crafm of movue of provesinead kst of Hidrl2 112
prosspmcires meniilinn apelicanss
2. { Lt dets bor submibzalon of dipcioneto | 25-02-2034
pitrsiong Rel
1 | Ctatm of issue of firayd fat of prospostne IT[E
resoiufion appicanis
4. | Datud oF csuim. o i lan I0T-2024
anerariim, ealuation mee i)
raginEl dor rasnidnn plang i proepecivg
imspiion AppCATEy
15| Lt dem dor submission of trscheion {2174
fars
5. | Precass amai i 9 tabmll Exseassion ol | apdins@gmail cam
Irdaresi
AT PAREEK
Resclulion Profestional
¥ B ralier of MATICRAL PLYWOOD INDUSTRIES LIMITED
Regisirafon No: [BEINPADCEIP-RDGT 3201 7-1R1 1205
Daes 2607 2024 dth Flaw, Ram Prazad Gompiex, Chabiban. Guwahst-TE1001
Placa: Gwakali Erzil mpilicp@gmai com | smilpareekB3Eyshoo.com
Ll BG-BGE



The G5T Councilis
likely to soon clarify that Real
Estate Regulatary Authonty
(RERA) will not be requilred o
pay Goods and Services Tax
(5T, an official sald,
According to the official, RERA,
wihich functions as & regulator
and facilitator for the realty
sector, is covered under Articke
243G of the Consttution
dealing with powers, authority
and responzibilities of
panchayais. RERA was set upin
different States toensurs
transparency In real estare
projects, protect the interest
aof conssmers and to establizh
an adjudicaring mechanism far
speed_lr' dispute redressal.
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We expect to have the first
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CPAl advocates
qualified jewellers
for silver at [IBX

Commodity  Parricipants
Assaciation of India (CPAT)
has knocked on GIFT City
Regulator IFSCA's doors,
secking a more accessible
entry point for Qualified
Jewellers (030 in the silver
segment of [ndia Interma-
tional Bullion Exchange
(HBXY.

“We have recently re-
quested IFSCA o mtroduce
a novel category for Quali-
fied Jewellers in the Silver
segment.  Silver-focused
jewellers and rraders must
be allowed with a lower net
worth eriterion that is com-
mensurate  with  reguire-
ments of this category”,
Narinder Wadhwa, Presid-
ent, CPAI told

COMMITTED TO DEVELOPMENT.

World trade has witnessed a
peried of turbulence in 2023,
a5 the continued
Fussia-Ukraine war gand the
conflict between Israel and
Palesting, contributed to
destabilising major
ecomomies, Butwith the US
and China showing signs of
improvement, intermational
trade prospects for 2024 may
bebrighter; savs Ralph Osss,
Chiet Economist, WTO,

Iman e-mail interview with
the asa
touches upon important
issues ranging from
prospects of world trade and
the impact of the Red Sea
crisisto the WTO' 13th
Minisrerial Conference in
Abu Dhabi. Excerpts:

In its last projection in

October 2023, the WTO
downgraded its forecast
for world merchandise
trade th to 0.8 per
cent. With the
Ruszia-Ukraine war and
conflict in the Middle
East continuing full

steam and the Red Sea
attacks disrupting
shipping from
mid-October, will 2023
projections be further
downgraded?

Cur 2023 merchandise trade
forecast now seems overly
optimistic, reflecting
weaker-than-expected trade
data for OF and subdued
trade indicators for 04,

This is mainly due 10
weaker growth in Europe,
significantly impacting global
trisde,

However, services trade
remains robast, with a 9 per
cent y-o-y increase in value
werms for the fiest three
quarters of 2023, driven by a
surge  in post-pandemic

PH 58

demand for travel, especially
from Ching.

Will it be possible to
continue with the
reasonably robust growth
outlook of 3.3 per cent in
20247 What are the
factors weighing in favour
and against?

We maintain our expectation
fora rebound in international

trade
supporting this include an
improved grawth outlook for
the US and Ching, decling

in 2024, Factors

inflation  in  advance
ceonomies, and anticipated
interest rabe Cuts in late 2024,
Conversely, challenges
include weaker growth in
Europe, the potential for
persistent  inflation  and
escalating geopolitical

‘No mandate for adoption of proposed investment
facilitation agreement at WTO ministerial meet’

There is no mandate for the
adoption of the proposed
pact on " investment facilita-
tion for development’ nego-
tiated by a group of WTO
members, led by China, at
the WTO's 13th Ministerial
Conference {(ME13) and the
“attack” on India and Scuth
Africa by WTO Director
General Ngozi  Okonjo-
Tweala for opposing it was
appalling, some Civil Soci-
ety Organisations have said,

“A sub-group of WTO
members are set to celeb-
rate the conclusion of a
break-away agreement on
investment facilitation and
try ta secure its adoption as
4 plurilateral agreement at
this week's 13th ministerial
conference, that can only he
done by consensus,” per a
statement issued by & group
of global C50s,

Not only is there no man-
date for these negotiations,
but there is also 3 negative
mandate, said Deborah

FPIs push the brakes on
equity sell-off, Feb outflows
plummet toX423 crore

Resilicnt Tndian equity mar-
kers, which saw key bench-
mvarks NiftvS0and Sensex hit-
ting an all time high this past
week, may have prompred
Foreign Portfolio Investors
(FPIs) to put brakes on their
aporessive  equity  selling
spree, bringing down theirnet
equity outflows so far this
month to 423 crore, deposit-
ories data showed,

This net cutflow of T423
crove till February 24 §s
sharply down from the net
selling of T25.744 crore in
Jamuary 2024, FPls pumped a
record 8 # hillion in Indian
equitics  in December  Tast
year.

Interestingly, the  slow-
down in FPI selling in recent
days comes despite the rdsing
US Bond yields.

WNormally when the U8 10-
vear vield rises above 4,15 per
cent, the FPIs sell heavily. But
this is not happening now, VE
Vijayakumar, Chief Invest
Tent Stratcgist, Geojit Finan-
cial Services, said,

“Since the DIIs, HNIs and
retail investors are the domin-
ant playvers now and their sus-
tained baying is pushing the
market to newer records, FPIs
have taken a backseat™, he ad-
ded, The resilience of the mar-
ket 5 preventing the FPLs

from selling aggressively des-
pite attractive bond vields in
the US, according 1o
Vijayakumar,

Jitendra Gohil, Chiel In-
vestment Srrategist, Kotak Al-
ternate Asser Managers Lid,
sald “India is the Sth largese
economy but the weight in
global Indices is less than 2
per cent, this gives us confid-
ence that FPls will ase any
mdjor correction as 4 buying
opportunity atter missing out
on mark outperformance of
Indian equities"”.

He also said that FPIs are
taking note of marked im-
provement in Indian macro
stability parameters, which is
clearly reflected in the resih-
ence of the INR and Indias
bomd vields,

FPIs continue fo resort (o
heavy buying in debt markets,
pumping in as much as
18,589 erores in February so
far. Allevesareonthe FPI buy-
ing acrion this week 1o see if
they would beat the January
2024 purchase level of T
19,837 crore,

Shantanu Bhargava, Man-
aging Director, Discretionary
Investment Services, Water-
fleld Advisors, said the inclu-
sion of Indian bonds in global
indices has increased their
prominence during a petiod
when the US economy is ex-
pericncing difficulties and the
USDappearstobereaching its
peak, Incontrast, Indiahasan
expanding economy charac-
terised by Evourable macroe-
conomic artributes and fizeal
stability. “Consequently,
bond inflows may eventually
exceed what the mathematics
undertying  index  inchusion
might prediet, as increased in-
flows have alreadv demon-
strared”, he said,

(it

James, facilitator of the Cur
World 15 Not for Sale net-
work, "Countries who are
trying to push this through
at the MC13 are breaching
fundamental WTO rules”
she said.

India, together with
South Africa, has been op-
posing  the China-backed
IFD, which is supported by
130 mations, as it believes
that 4 “non-mandated, non-
multilareral issue™ cannot
be browught to the formal
process in the WTO, “Such
an attempt will be in viela-
rion of the WTO framework
and fundamental rule of
consensus-hased decision-
making," an official said.

Vv
WTO members have expli-
citly rejected atrempts o
get an investment agrec-
ment ever since 1996, the
G50 release pointed out, A
decision In 2004 sald that
there would be no discos-
sion of investment negoti-
atipns in the WTO until the
Doha round was over and
the round was not over,

Moreover, in the 2015
Mairobi Ministerial Confer-
ence, it was decided thatany
such new issues would only
be addressed if agreed by all
members, the release said,

The WTO DG has gone
far beyond her legitimare
role as an international pub-
lie official, who are legally
required to be neuwtral, in
her eriticism of India and
South Africs for opposing
the pact , when what they
have been insisting s that
WTO acts in accordance
with its cwn rules, said New
Zealand law professaor Jane
Kelsey.

Pretending this invest-
ment facilitation agreement

is for development i5 a
sham, according o Simon
Eppel of South  African
Uniom Centre (COSATU.
“There is no ‘development’
in this agreement,” Eppel
said,

The main reasons that
foreign  investors don't
come 1o many developing
countries, LDCs and small
island developing states are
the stark realities of
poverty, distance and geo-
graphy, small scale, poor in-
frastructure and high costs,
the releass moted. Foreign
companies that do invest
are mainly seeking to ex-
tract super-profits from ex-
ploiting natural resources,

“The long history of in-
vestment agreements shows
this won't address any of
those issues. What coun-
tries really need is a com-
mitment to actively facilit-
ate investment to strategic
sectors countries need and
which is responsible and
genuinely advances their de-
velopment”, sald Lucia Bar-
cepa  from  Transnational
Instirute.

NSE chief urges broking industry to
aim for 100% households participation

The broking industry must
not bask in past glory even as
it has plaved a huge catalytic
refe in the growth of Indian
capital markets in recent
decades, Ashish Kumar
Chauhan, Managing Dir-
ector and CEQ, National
Srock Exchange (NSE) has
said,

There must now be & con-
certed effort by the broking
industry 1o bring 100 per
cent of Indian households
into direct equity investing,
Chauhan said at the 13th In-
rernational Convention of
Asgociation  of  Exchange
Members of India [ANMI), a
national-level indugtry body
with nearly 1,000 broker
members,

Chauhan, who was part of
the founding team of NSE in
1994, noted that about 20 per
cent of Indian households
now directly invest in stock
markets,

“It is all your hard work. [t
is good vou have reached this
milestone, But now don't
bask in your past glory, You
have to make it 100 per cent,

That is where we have togo,”
he said, Tf India has 1o grow,
then it will have to do so on
the back of this industry
(Broking industry), he said,
adding thar it was also im-
portant for it to increake
trust in the Broking fratem-
ity ay well as in the entre-
premeurs that raise capital
through capital markers,

“Our job is to maintain trust
first in ourselves, That's why
even by mistake, don't make
mistakes. Don't do anvthing
that takes away the trust of
people in the Broking com-
munity”, he said.

Chaohan underseored the

meed for the Broking com-
munity to completely abide
by every regulation framed
b the market regulator SEBI
exchanges or any other gov-
ernment authority. This is
becanse every regulation is
intended to increase trust in
the capital marlket systemn.

Noting that the modern
framework allows one tocre-
ate wealth without putting
too much money, Chauhan
highlighted that new capital-
ism is “capitalism with very
lirtle capital™, The Broking
industry has to help young
Entreprencurs (o raise cap-
iral using technology. * Trad-
ing is one part, derivatives is
one part. First and foremost,
we have to learn 1o raise cap-
ital for our  young
ENTrepreneurs.

That is the minimum re-
guirement for India to grow,
Some of those entrepreneurs
will make a lot of money for
themselves and their in-
vestors. Some of them will
also go down®, Chauhan
said. If India has to grow to
850 rrillion in market capit-
alisation by 2047, it will come
on the back of technology-
driven  voung  start-ups,
Chiuhan said,

tenstons, particularly in the
Middle East.

If the Red Sea erisis
persists, how do you
think the world should
react to get through it?
Which countries stand to
be the worst affected?
Currently, the cconomic
impact of the Red Sea crisis is
mederate, thanks to lower
freight costs compared to
their 2021 peak, moderate
dernand, strong inventories
and  available  container
shipping capacity. [f the crisis
continues,  however, ity
impact on trade and mflation
could worsen significantly,
especially in Burope.

In a September 2023
report, the WTO
highlighted that after
Russia invaded Ukraine in
Feb 2022, rrade flows
between two hypothetical
geopalitical blocs grew
4-6 per cent more slowly

than trade within these
blocs. Is fragmentation a

considerable threat to
in global trade?
The  early signs  of

gececonomic fragmentation,
which we documented In our
repatt, are indeed worrving.
Our anglysis suggests that
full fragmentation could
reduce global real incomes by
an average of 5 per cent. We
advocate instead for
re-globalisation —
understood  as  expanding
trade integration to more
countries,  people  amd
Issues—as the most effective
response 1o today's global
challenges,

The WTO MC13 starting
next week pits developing
countries against
developed nations in
many areas such as
fisheries subsidies, food
security and e-commerce
moratorium, 1s the
development dimension

of the Doha Round
redundant now for
developing nations?

The WTO's consensus-based
decision-making Process
ensures  every  member's

voice s heard, reinforcing
our commitment 0
addressing development
issues. This approach is
fundamental to ur
discussions at MC13 and
bevond, highlighting  the
ongoing relevance of the
development dimension.

Without a functioning
Appellate Body can the
WT'O lose its relevance?
Is there a way out of the
present sitsation in the
face of continued US
registance?

AL ML, members sgreed to
have a  well-functioning
dispure settlement system by
2024 We remain hopetul that
substantive progress towards
this goal will be achieved at
MC13 and beyond.

Several inconsistencies in Pak’s application
to EC seeking Gl tag for its basmati

The Foropean Commission
(EC) has published the applica-
tion of Pakistan secking a Geo-
graphical [ndication (Gl tag
for its basman rice in a signific-
ont  development.  However,
there are several inconsisten-
ches besides confliet with India
in shirmabad's application,

It could probably face a set-
back and strengrhen India's
case, experts say. More import-
antly, the document which
guestions the soveretpnty of T
dia by showing Indian territor-
irs 25 those in Pakistan could
throw a spanner in Indid’s free
trade agreement (FTA) talks
with the ELL

The EC has published the ap-
plication even as India’s bas-
mati GI application has been
put in cold storage since July
2018. “The document prepared
b the EC based on Pakdstan's
application represents and re-
flects its preliminary view,” said
5 Chandrasckaran, a Gl expert
wh has written the book “Bas-
miti Rice: The Natural Histary
Geopgraphical Indication™,

The Pakistan application has
problems with the deseription
of the product, “concise” defin-
ition of the geographical area
where basmari rice 18 grown,
conflict of interest with Tndia's
Pusa-1121  wvariety, emiron-
merital factors, historical origin
and reputation. According to
Chandrasekarum, the docw-
ment published by the EC re:
veals a difference in the “ap-
proach and integrity of the
growing area”, “In terms of
quality, the EC document re-
tlects the fact thar India is the
authentic source of Basmati."
he said, adding PE1121 is anoti-
fied basmati varicty of Pakistan

Number of M&A
deals in India fell
105 in 2023: PwC

The number of merger and
acquisivion  deals  during
2023 dropped by 10 per cent
on an annual basis to 793,
said 2 PwC Indiareport.

However, the total dis-
closed deal value for M&A
declined much steeper at 38
per cent during the year, ac-
cording to the report titled
‘Deals at apglance’,

The report further ob-
served that PE investments
totalled $36 biflion, marking
o substantial 36 per cent
drop from 2022,

[BBI boosts liquidation process with stakeholder engagement

Insolvency regulator 1BEL
has mandated the imvolve-
ment of Stakeholders' Con-
sultation Committee (SCC)
during the preparation of
preliminary report  in
liguidation.

Liguidators  should  seek
suggestionsjobservations of
the members of the SCC
while preparing the prelimin-
ary repott, the [BBI sald ina

circalar. Thevshould finalise
the preliminary report only
after considering such sug-
gestions/observations of the
members of the SCC and
thereatter submit it to the
Adjudicating Authority (A&},
Board and members of SCC,
it ackded,

Simultaneousky, IBBl has
also mandated that liquid-
ator must share progress re-
ports on the liguidation with
the SCC.

Currently, regulations
provide that liguidator would

have to submit progress re-
ports, to the AA, [BBL and the
Board within 15 days afrer
the end of every guarter,

Hitherto, the regufarion
provided for submission of
progress reports to the AA
and the Board, it does not get
shared with key stakeholders
of the coosystem, e credit-
ors, thus lesving them un-
aweare of the progress in the
process thereby ereating in-
formation asymimetry.

Hari Hara Mishra, CEOQ,
Associarion of ARCS in India,

said “The imvolvement of
SCC at the time of prepara-
ton of preliminary report in
liquidation, will help the li-
quidator  have a3 more
reasoned commercial per-
spective to finalise best fit
skrategyin the situation”

Padmaga Kagl, Partner, IN-
PUSLAW, said this 1BEI
move would facilitate sub-
stantive  engagement  with
stakeholders prior 1o signific-
ant decisions, thereby ensur-
ing their interests remain
paramourt,

WEAK CASE.

a5 India's Pusa-1121 and it will
give rise to a “conflict of
interest”.

The Gl expert said the EC docu-
ment describes that Basmati is
“alsn being grown in specific
areas of India®, *When the EU
published the Indian applica-
tion, it did not include Palistan,
Since India applied to the EC in
2018, prabably, the EC did not
hawe an cption but to mention
Indian areas in the document
published for Pakistand applica-
tion," he said,

The contentious part of the
document is the reference to
Jammmu and Kashmitr areas such
as Mirpur, Bhimber, Poonch
and Pagh, Pakistan has men-
toned Khyher Pakbtunkhwa as
a prowing region bt this will be
hirrerly contested sinee it is a
“non-contguous’ ared. This is
sEen it gquestioning India’s sov-
eveignty and emerges as an im-
pediment in the India-EL FTA
talks, experts sav.

“Areas such as Bahawalpur,
Bahimyar Khan are adjacent to
the Thar desert. These expose
the lack of environmental de-
terminism in the &I applica-

flawed in the published EC doe-
uiment. The Gl expert said the
approach to the roots of the
word “Basmari™ by India and
Pakistan differ sharply. “The
reputation of the word i5 also
linked to language and its exist-
ence, The Pakistan document
published by the EC loses
ground on this account.” he
said,

-1509
The Pakistan application refers
o certain literatare that is con-
temparary-and they donot have
amy historieal reputation, *This
will be a major setback for

Pakastan,” aanid
Chandrasekaran.
Pointing out the differences

in the Indian and Pakistan ap-
plications, the expert said India,
dwelling on solar radiation and
day lengrh, said the length of
the day in basmati growing re-
gionsis longerthan incesral o
sourthern India.

The Pakistan application
says from late Seprember on-
wards the temperature drops
and days become clearer. Such
climatic conditions are ideal for
the development of specific
characteristics of basmati rice,

tion," Chandraselearan said, Tskamabad said.

For @], the sanetity is the eAmbrosia updated
area where the rice isgrown. In- Palastan’s status on August 24,
the case of Pakistan, itis deeply 2023,
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GST Council may soon clarify
tax exemption to RERA

Hew Dethiz The G5T Council s
ey to sivon clarify that Resd
Estate Repulatory Authority
(RERAY will not be required to
pay Goods and Services Tax
(GST}, an ofTrcial said.
According to the official, RERA,
which functions & a regulator
and facilitator for the realty
sector, is coversd vnder Article
2435 of the Constitution
doaling with powers, autharity
and responsibifities of
panchayets, RERA was sot up in
different Skates to efsue
transparency in real estate
perojects, protect the nterest
of cansumers and to estabiish
inadudicating mechanism for
speedy dispute redressal, m
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We expect to have the first
vessel which is capable of
buming ammaonia as a fuel
an water by 2027, says

Ajay Singh, 7 board member
af Mitsul S Lines, in
conversation with
buginessiing's Raja Simhan
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CPAl advocates
qualified jewellers
for silver at HHBX

—
KR Srivats
Meew Dabhi

Commodity  Participants
Assoclation of India (CPAL)
has knocked on GIFT City
Regulator IFSCA's  doors,
seeking o more accessible
entry point for Qualified
Jewellers (Q7) in the silver
segment of Indiz Interna-
tional Bullion Exchange
(I1BX).

“We have recently re
quested IFSCA 1o introduce
a nowvel catepory for Quali
fied Jewellers in the Silver
sepment.  Silver focused
jewellers and traders must
be allowed with a lower net
worth criterion that is eom.
mensurate  with  regoire
ments of this category”,
Narinder Wadhwa, Presid
ent, CPAT told businessiine,

‘Impact of Red Sea crisis still moderate, could worsen’

COMMITTED TO DEVELOPMENT. WTO’s consensus-based decision-making will remain fundamental at MC13 discussions: Ralph Ossa

bl.interview

Amiti Sen
Mew Delha

World trade haswitnesseda
period of turbulence in 2023,
as the continued
Rusgia-Ukrainewarand the
conflict berween Ismeland
Paleatine, contributed to
destabilising major
economies. Burwith the IS
and China showing signs of
improvement, intermational
trade prospects for 2024 may
be brighter, savs Ralph Ossa,
Chief Eeonomist, WTO.

Inane rmail interview with
the husinessling, Ossa
touches upon important
igsues ranging from
prospects of world trade and
the impact of the Red Sea
crisistothe WT(¥s 13th
Ministerial Conference in
Abu Dhabi. Exeerpts:

In its last projection in

Oictober 2023, the WTO
downgraded its forecast
for world merchandise
trade prowth to 0.8 per
cent. With the

Russia Ukraine war and
conflict in the Middle
East continuing full
steam and the Red Sea
attacks disrupting
shipping from
mid-October, will 2023
projections be further
downgraded?

Our 2023 merchandize trade
forecast now seems overly
optimistie, reflecting
weaker than- trade
data for Q3 and subdued
tradeindicarors for (4.

This is mminly doe o
weaker growth in Furope,
significantly impacting global
trade.

[owever, services  trade
remains robust, with a 9 per
cent y oy increase in value
terme for the first three
quarters of 2023, driven by a

surge  in  post-pandemic

Be

Conversely, challenges
include weaker growth
in Hurope, the
potential for persistent
inflation and escalating
geopolitical tensions,
particularly in the
Middle Fast

RALFH O55A
Chilel Economist, WTO0

demand for travel, especially
from China.

Will it be possible to
continue with the
reasonably robust growth
outlook of 3.3 per cent in
20247 What are the
factors weighing in favour
and against?

We maintain cur expectation
for a rebound in international

trade im 2024, Foctors
supporting this include an
improved growth outlook for
the US and China, declining
inflaton  in  advanced
economies, and anticipated
interest rate cutsin late 2024,
Conversely, challennes
include weaker growth in
Europe, the potential for
persistent  Inflation  and
escalaring geopolitical

‘No mandate for adoption of proposed investment
facilitation agreement at WTO ministerial meet’

1
Amiti Sen
Mew Delha

There is no mandate for the
adoption of the proposed
pact on " investment facilita-
ton for development’ nego-
tiated by a group of WTQ
members, led by China, at
the WTO's 13th Ministerial
Conference (MC13) and the
“attack™ on India and South
Africa by WTO Director
General  Ngozi  Okonjo-
Iweala for opposing it was
appalling, some Civil Soci
ety Organisations have said,

“A subgroup of WTO
members are set to celeb
rate the conclusion of a
break-away agreement on
investment facilitation and
try to secure its adoprion as
a pluritateral agreement at
this week’s 13th ministerial
conference, that can only be
done by consensus,” per a
statement issucd by a group
of plobal CSOs.

Not enly is there no man-
date for these negotiations,
but there is also a negative
mandate, said Deborah

FPIs push the brakes on
equity sell-off, Feb outflows
plummet to423 crore

—
KR Srivats
M Dialhi

Resilient Indian equity mar-
kets, which saw key bench
marks NiftyS0and Sensex hit
ting an all time high this past
week, may have prompred
Foreign  Portfolio Investors
(FPIs) o put brakes on thelr
aporessive  equity  ‘selling
spree, bringing down theirnet
equity outflows o far this
month to¥423 crore, deposit
ories data showed.

This net outfiow of T423
crove till February 24 is
sharply down from the net
selling of ¥25744 crore in
January 2024. FPIs pumped a
record § 8 billion in Indian
eqoities in December last

Interestingly, the slow
down in FFT selling in recent
days comes despite the rising
US Bond vields.

Normally when the US 10
year yield rises above 4.15 per
cent, the FPIs selt heavily. But
this is not happening now, VE
Vijayakumar, Chief Tnvest
ment Strategist, Geojit Finan-
cial Services, said. i

“Since the DIs, 1INz and
retail investors arethe domin
ant players now and their sus-
tained buying is pushing the
miarket to newer records, FPIs
have taken a backseat™, he ad-
ded The resilience of the mar-
ket is preventing the FPls
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from selling appressively des
pite attractive bond yields in
the US, according to
Vij 3
Jitendra Gohil, Chief In-
vestment Strategist, Kotak Al
ternate Asset Managers Ltd,
said “India is the 5th larpest
ecanomy but the weight in
plobal Indices is less than 2
per cent, this gives us confid
ence that FPIs will use any
MELjor correction as a buying
opportunity after missing oot
on mark nutperfnnmnce of
Indian

e also said that FPIs are
taking note of marked im-
provement in Indian maero
stability parameters, which is
clearly reflected in the resili-
ence of the INR and India’s
bondyields.

FPIDEBT BUYING

FPls continue o resot to
heavy buyving in debt markets,
pumping in 35 much ag
T18,589 crores in February so
far. Alt evesare on the FPLbuay
ing action this week to see if
they would bext the January
2024 purchase level of T
12 837 crore.

Shantanu Bhargava, Man
aging Director, Discretionary
Investment Services, Water-
field Advisors, said the inclu
sion of Indian bomds in global
indices hae increased their
praminence during a pericd
when the US economy is ex-
periencing difficulties and the
USDappears tobe reaching its
peak. In contrast, India has an
expanding economy charae-
terised by favourable macroe
stability. “Consequently,
bond inflows may eventmally
exceed what the mathematics
underlying index inclusion
might predict, as increased in
flows have already demon
straoed”, he said.

—

James, facilitator of the Our
Waorld is Not for Sale net
work. “Countries who are
trying to push this through
at the MC13 are breaching
fundamental WTO rules,”
she said.

India, together with
South Africa, has been op-
posing  the China-backed
IFD, which is supported by
130 nations, as it believes
that @ “non mandated, non
multilareral issue™ cannot
be brought to the formal
process in the WTO. “Soch
an attempt will be in viola
tion pf the WTO framework
and fondamental rule of
consensus-based decision
making,” an official said.

INVESTMENT DYNAMICS
WTO members have expli
citly rejected attemprs to
EET an invesiment agres-
ment ever since 1996, the
CS0 release pointed out. A
decision in 2004 said that
there would be no discus
sion of investment negoti-
ations in the WT( until the
Doha round was over and
the round was not over

Moreover, in the 2015
Nairobi Ministerial Confer
ence, itwas decided thar any
such new issues would anly
be addressed if acreed by all
members, the release said.

The WTO DG has pone
far beyond her legitimate
role 25 an international pub
lic official, who are legally
required to be neutral, in
her eriticism of India and
South Africa for opposing
the pact , when what they
have been insisting is that
WTO acts in accordance
with its own rules, sald New
Zealand law professor Jane
Kelsay.

Pretending this invest
ment facilitation agreement

is for development iz a
gham, according to Simon
Eppel of South African
Union Centre (COSATL).
“There is no ‘development’
in this agreement,” Eppel
sid.

The main reasans that
foreign  investors  don't
come to many developing
countries, s and small
island developing states are
the stark realities of
poverty, distance and geo
graphy, small scale, poor in
frasrructureand high costs,
the release noted. Foreign
companies that do invest
are mainly seeking to ex
tract super-profits from ex
ploiting natural resources,

“The long histary of in
vestment ag reements shows
this won't address any of
those issues. What coun
tries really need is a com
mitment to actively facilit
ate investment Lo strategic
sectors countries need and
which iz responsible and
genuinelyadvances their de
velopment”, said Lucia Bar-
cena from Transnational
Institete.

NSE chief urges broking industry to
aim for 1007 houscholds participation

I
KR Srivats
Blew Dielh|

The broking industry must
not bask in past glory even as
it has plaved a huge catalytic
role in the growth of Indian
eapital markets in recent
decades, Ashish  Komar
Chanhan, Managing Dir
ector and CED, Natiomal
Stock Exchange (NSE) has
said.

There must now be a con
certed effort by the broking
industry to bring 100 per
cent of Indian households
into direct equity investing,
Chauhan said at the 13th In-
ternational Convention of
Association  of Exchange
Members of India (ANMI), a
national-level industry body
with nearly 1,000 broker
members.

Chauhan, who was part af
the founding team of NSE in
1994, noted that about 20 per
cent of Indian households
now directly invest in stock
markezs:

“It izall your hard work. [t
is pood you have reached this
milestone. But now don't
bask in your past glory. You
have to make it 100 per cent.

T L

Ashizsh Kumar Chauhan,
Managing Director & CEC,
Mational Stock Exchange

Thar is where we have togo,”
he said. If India has 1o grow,
then it will have to do so on
the back of this industry
(Broking indostry), he said,
adding that it was also im

pormant for it to increase
trust in the Broking fratern

ity as well as in the enre

prencurs that raise capital
through capital markers.

THUST & COMPLIANCE
“Crur job is to mainmin trust
first in oursetves. Thats why
even by mistake, don't make
mistakes. Don't do anvthing
that takes away the trust of
people in the Broking com
munity”, he said.

Chaohan underscored the

need for the Broking com
munity to completely abide
by every regularion framed
by the market regulator SEBI
exchanges or any other gov
ernment authority. This is
because every repulation is
intended to increase trust in
the capital marker system.

Noting that the modern
framework allows one tocre
ate wealth without putting
too much money, Chauban
highlighted that new capital
ism i& “capitalism with very
little capital™ The Broking
industry has t help young
enireprencurs o raise cap
ital using technology. “ Trad
ing is one part, derivatives is
one part. First and foremost,
we have to learn to raise cap
ital for owur  young
ENITEPTCNewrs.

That is the minimum re
guirement for India to grow.
Some of those entreprencuers
will make a lot of money for
themselves and their in
vestors. Some of them will
alss po down®, Chauhan
said. If India has to grow to
A50 trillion in market capit
alisation by 2047, it will come
on the back of technology
driven  young  startups,
Chauhan said.

tensions, particularly in the
Middle East.

If the Red Sea crisis
persists, how do you
think the world should
react to get through it?
Which t:g)l.mn'irs stand to
be the worst affected?
Currently, the economic
impiact of the Red Sea crisisis
moderate, thanks to lower
freight costs compared to
their 2021 peak, moderae
demand, strong inventories
and available container
shipping capacity. If the erisis
continies,  however,  its
impiact on trade and inflation
could worsen  zipgnificantly,
especially in Earope.

In a September 2023
report, the WTO
highlighted that after
Russia invaded Ukraine in
Feb 2022, trade flows
between two i
peopolitical blocs grew
4-6 per cent more slowly

than trade within these
blocs. Is frapmentation a
considerable threat to
growih in global trade?
The early signs  of
geoeconomic fragmentation,
which we documented in our
report, are indeed worrving.
Our anatysis suspests that
full frapmentation could
reduce global real incomes by
an average of 5 per cent. We
advocate instead for
ree globalisarion

understood as  expanding
trade integration to more
countries, people  and
izsues—as the most effective
response o today's global
challenpes,

The WTO MC13 starting
next week pits developing

many areas such as
fisheries subsidies, food
security and e commerce
moratorium. 1s the
development dimension

of the Doha Round
redundant now for
developing nations?

The WTLY's consensus based
decision-making process
ensures  every  member’s
voice is heard, reinforcing
oy commitment 1)
addreszing development
isspes.  This approach s
fundamental w our
diseusgions at MC13 and
beyond,  highlighting  the
ongoing relevance of the
developmeant dimension.

Without a functioning
Appeliate Body can the
WTO lose its relevance?
1= there a way out of the
present situation in the
face of continued US
resistance?

ATMC12 members agreed to
have a well functioning
dispute settlement system by
2024, We remain hopeful thar
substantive propross towards
this goal will be achieved at
MC12and bevond.

Several inconsistencices in Pak’s application
to EC secking G tag for its basmati

The Commission

Eoropean
(E) has published the applica-
um:fhk:stan;eekmn aieo
graphical Indication (GI) tag
fior its basmari rice in 2 sipnifie
ant  development.  [owever,
there are several inconsisten-
cies besides conflict with India
in Istamabad's application.

It eould probably face 2 set
back and srengthen India's
case, experts say. More import
antly, the doewment which
questions the sovereigniy of In
dia by showing Indian territor
ies a5 those in Pakistan could
throw a spanner in India’s free
trade apreement (FTA) talks

The B has pulbslished the ap
plication even a5 India’s bas
mati GI application has been
put in cold sinrage since July
2018 “The document prepared
by the EC based on Pakistan's

applu.:al.u:n represents and re

whi has written the book “Bas
mati Rice: The Natural 1listory
Geographical Indication™,

The Pakistan application has
problems with the description
of the product, “concise™ defin
ition of the geopraphical area
where basmarti rice is grown,
conflict of interest with India’s
Posa-1121  varety, environ
and reputotion. According o

the docu
ment published by the EC re
veals a difference in the “ap
proach and integrity of the
growing area”. “In terms of
quality, the EC document re-
flects the fact that India is the
authentic soaree of Basmati”
hie said, adding PE1121 isa noti-
fred basmati variety of Pakistan

Number of M&A
deals in India fell
10%1in 2023: Pw(C

—
Press Trust of india
Maw Deathi

The number of merger and
acquisition  deals  during
2023 dropped by 10 per cent
an an annual basis to 793,
said a PwC India report.

Mowever, the total dis
closed deal value for M&A
declined much steeper at 38
per cent during the year, ac
cording to the report titled
‘Dieals at a glance’.

The report further ob
served that PE investments
totalled $36 billion, marking
a substantial 36 per cent
dropfrom 2022

[BBI boosts liquidation process with stakcholder engagement

—
KR Srivats
My Dhafhi

Insolvency regulator  TREI
has mandated the involve
ment of Stakeholders’ Con
sultation Committee (SCC)
during the preparation of
preliminary ~ report in
liquidation.

Liguidators should seck
sugpestions/observations  of
the members of the SCC
while preparing the pretimin
ary report, the TBRI said ina

circular. They should finalise
the preliminary report only
after considering such sug
gestions{observations of the
members of the SCC and
thereafter submit it o the
Adjudicating Avthority (AA),
Board and members of SCC,
itadded.

Simultaneously, IBBI has
also mandared that liguid
ator must share progress re
ports on the liguidarion with
the SCC.

Currently, regulations
provide that fiquidator would

have to submit progress re
parts, to the AA, IBB] and the
Board within 15 daye after
the end of every quarter.

Mitherto, the regulation
provided for submission of
progress reparts o the AA
and the Board, it does not get
shared with key stakeholders
of the ecosystem, Le credit
org, thus leaving them un
aware of the progress in the
process thereby creating in
formation asymmetry.

llari Iara Mishr, CEQ,
Assocition of ARCs in India,

gaid “The involvement of
SCC at the tme of prepara
tion of preliminary report in
liquidation, will help the i
quidator have a maore
reasoned commercial per
spective 1o finalise best fit
strategy in the situation™
Padmaja Kaul, Partner, IN
DUSLAW, said this IBBI
move would faeilitate sub
stantive engagement with
stakeholders prior o signifie
ant decizions, thereby ensur
ing their inerests remain

paramount.
.G

WEA.K CASE. Pakistan's application refers to certain literature
that is contemporary in nature and does not have any historical

reputation

a5 India’s Pusa-1121 and icwall
give rise o a “conflic of
nterest”,

REFERENCETOJ &K

The Glexpert said the BC docu
mient deseribes that Basmati is
“alsn being grown in-specific
areas of India™ “When the EU
published the Indian applica

flawed inthe published EC doc-
ument. The GI expert said the
approach o the roots of the
word “Basmati™ by India and
Pakistan differ sharply. “The
reputation of the word 15 also
iinked to langusee and its exist
ence. The Pakistan document
published by the EC loses
ground on this account” he

tion, it did not include Pakistan,  said.

Since India applied tothe ECIn

2018, probably, the EC didnot  PUSA-IS09 AT RISK

hawe an option but o mention ~ The Pakistan application refers
Indian areas in the document o certain iteramre that is eon-
published for Pakistani applica.  temporary and theydonot have
o, b satid. amy historical . “This

The contentious part of the  will be a major sethack for
docoment is the reference tn Pakistan,” said
Jammuand Kashmiraresssach  Chandmselarun,

25 Mirpur, Bhimber, Poonch Pointing oot the differences
and Bagh. Pakismn has men  in the Indian and Pakistan ap
tioned Khyber Pakhminkiwa as  plications, the expert said India,
agrowingregionbut thiswillbe  dwelling on solar radiation and
himerly contested since iwisa  day length, said the length of
“non-contiguous” area. Thisis  the day in basmati prowing re
seenagquestioning Indkssov. pionsis longer than incentral or
ereignty and emerges asanim-  southern India

pediment in the India- EU FTA The Pakistan application
talks, experts say. says from e ber on

“Areas such as Bahawalpur, wards the temperature drops
Rahimyar Khan are adjacent to. and days become clearer. Such
the Thar desert. These expose climatic conditions are ideal for
the lack of environmental de:  the development of specific
terminism in the GI applica  chamcteristics of basmari rice,
tinn, " Chandrasekaran said. Istamahad said.

For GI, the sanctity is the eAmbrosia updated
areawhere therice is grown. In. Pakistan's starus on Augus 24,
the case of Pakistan, itisdeeply 2023,
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The G5T Council iz
likely to soon clarify that Real
Estate Regulatory Authority
(RERAY will not bie required to
pay Gonds 2nd Servoes Tax
(55T, an offical sald.
According to the afficial, RERA,
which functions as a regulator
and facilitator for the realty
sector, is covered under Article
243G of the Constitution
dealing with powers, authority
and responsibilities of
panchayats. KERA was setupin
different Srates o ensure
transperency in real estate
projects, protect the interest
of consumers and to establish
an adjudicating mechanism far
speedy dispute redressal

STATE OF THE

ECON@MY

We expect to have the first
vossal which is capable of
huming ammaonia asa fuel
onwater oy 2027, says

Ajay Singh, a board member
af Mitsul O3K Lines, in
conversation with
Dursinessiine's Raja Simhan

Patps/shonurd at/Bosea

Ao avmilmh[e
i o0 Spohify, Apple
8 Fadcasts and
Goagls Padoags

CPAl advocates
qualified jewellers
for silver at [IBX

Commodity  Parricipants
Assaciation of India (CPAT)
has knocked on GIFT City
Regulator IFSCA's doors,
secking a more accessible
entry point for Qualified
Jewellers (030 in the silver
segment of [ndia Interma-
tional Bullion Exchange
(HBXY.

“We have recently re-
quested IFSCA o mtroduce
a novel category for Quali-
fied Jewellers in the Silver
segment.  Silver-focused
jewellers and rraders must
be allowed with a lower net
worth eriterion that is com-
mensurate  with  reguire-
ments of this category”,
Narinder Wadhwa, Presid-
ent, CPAI told

COMMITTED TO DEVELOPMENT.

World trade has witnessed a
peried of turbulence in 2023,
a5 the continued
Fussia-Ukraine war gand the
conflict between Israel and
Palesting, contributed to
destabilising major
ecomomies, Butwith the US
and China showing signs of
improvement, intermational
trade prospects for 2024 may
bebrighter; savs Ralph Osss,
Chiet Economist, WTO,

Iman e-mail interview with
the asa
touches upon important
issues ranging from
prospects of world trade and
the impact of the Red Sea
crisisto the WTO' 13th
Minisrerial Conference in
Abu Dhabi. Excerpts:

In its last projection in

October 2023, the WTO
downgraded its forecast
for world merchandise
trade th to 0.8 per
cent. With the
Ruszia-Ukraine war and
conflict in the Middle
East continuing full

steam and the Red Sea
attacks disrupting
shipping from
mid-October, will 2023
projections be further
downgraded?

Cur 2023 merchandise trade
forecast now seems overly
optimistic, reflecting
weaker-than-expected trade
data for OF and subdued
trade indicators for 04,

This is mainly due 10
weaker growth in Europe,
significantly impacting global
trisde,

However, services trade
remains robast, with a 9 per
cent y-o-y increase in value
werms for the fiest three
quarters of 2023, driven by a
surge  in post-pandemic

PH 58

demand for travel, especially
from Ching.

Will it be possible to
continue with the
reasonably robust growth
outlook of 3.3 per cent in
20247 What are the
factors weighing in favour
and against?

We maintain our expectation
fora rebound in international

trade
supporting this include an
improved grawth outlook for
the US and Ching, decling

in 2024, Factors

inflation  in  advance
ceonomies, and anticipated
interest rabe Cuts in late 2024,
Conversely, challenges
include weaker growth in
Europe, the potential for
persistent  inflation  and
escalating geopolitical

‘No mandate for adoption of proposed investment
facilitation agreement at WTO ministerial meet’

There is no mandate for the
adoption of the proposed
pact on " investment facilita-
tion for development’ nego-
tiated by a group of WTO
members, led by China, at
the WTO's 13th Ministerial
Conference {(ME13) and the
“attack” on India and Scuth
Africa by WTO Director
General Ngozi  Okonjo-
Tweala for opposing it was
appalling, some Civil Soci-
ety Organisations have said,

“A sub-group of WTO
members are set to celeb-
rate the conclusion of a
break-away agreement on
investment facilitation and
try ta secure its adoption as
4 plurilateral agreement at
this week's 13th ministerial
conference, that can only he
done by consensus,” per a
statement issued by & group
of global C50s,

Not only is there no man-
date for these negotiations,
but there is also 3 negative
mandate, said Deborah

FPIs push the brakes on
equity sell-off, Feb outflows
plummet toX423 crore

Resilicnt Tndian equity mar-
kers, which saw key bench-
mvarks NiftvS0and Sensex hit-
ting an all time high this past
week, may have prompred
Foreign Portfolio Investors
(FPIs) to put brakes on their
aporessive  equity  selling
spree, bringing down theirnet
equity outflows so far this
month to 423 crore, deposit-
ories data showed,

This net cutflow of T423
crove till February 24 §s
sharply down from the net
selling of T25.744 crore in
Jamuary 2024, FPls pumped a
record 8 # hillion in Indian
equitics  in December  Tast
year.

Interestingly, the  slow-
down in FPI selling in recent
days comes despite the rdsing
US Bond yields.

WNormally when the U8 10-
vear vield rises above 4,15 per
cent, the FPIs sell heavily. But
this is not happening now, VE
Vijayakumar, Chief Invest
Tent Stratcgist, Geojit Finan-
cial Services, said,

“Since the DIIs, HNIs and
retail investors are the domin-
ant playvers now and their sus-
tained baying is pushing the
market to newer records, FPIs
have taken a backseat™, he ad-
ded, The resilience of the mar-
ket 5 preventing the FPLs

from selling aggressively des-
pite attractive bond vields in
the US, according 1o
Vijayakumar,

Jitendra Gohil, Chiel In-
vestment Srrategist, Kotak Al-
ternate Asser Managers Lid,
sald “India is the Sth largese
economy but the weight in
global Indices is less than 2
per cent, this gives us confid-
ence that FPls will ase any
mdjor correction as 4 buying
opportunity atter missing out
on mark outperformance of
Indian equities"”.

He also said that FPIs are
taking note of marked im-
provement in Indian macro
stability parameters, which is
clearly reflected in the resih-
ence of the INR and Indias
bomd vields,

FPIs continue fo resort (o
heavy buying in debt markets,
pumping in as much as
18,589 erores in February so
far. Allevesareonthe FPI buy-
ing acrion this week 1o see if
they would beat the January
2024 purchase level of T
19,837 crore,

Shantanu Bhargava, Man-
aging Director, Discretionary
Investment Services, Water-
fleld Advisors, said the inclu-
sion of Indian bonds in global
indices has increased their
prominence during a petiod
when the US economy is ex-
pericncing difficulties and the
USDappearstobereaching its
peak, Incontrast, Indiahasan
expanding economy charac-
terised by Evourable macroe-
conomic artribures and fzeal
stability. “Consequently,
bond inflows may eventually
exceed what the mathematics
undertying  index  inchusion
might prediet, as increased in-
flows have alreadv demon-
strared”, he said,

James, facilitator of the Cur
World 15 Not for Sale net-
work, "Countries who are
trying to push this through
at the MC13 are breaching
fundamental WTO rules”
she said.

India, together with
South Africa, has been op-
posing  the China-backed
IFD, which is supported by
130 mations, as it believes
that 4 “non-mandated, non-
multilareral issue™ cannot
be browught to the formal
process in the WTO, “Such
an attempt will be in viela-
rion of the WTO framework
and fundamental rule of
consensus-hased decision-
making," an official said.

Vv
WTO members have expli-
citly rejected atrempts o
get an investment agrec-
ment ever since 1996, the
G50 release pointed out, A
decision In 2004 sald that
there would be no discos-
sion of investment negoti-
atipns in the WTO until the
Doha round was over and
the round was not over,

Moreover, in the 2015
Mairobi Ministerial Confer-
ence, it was decided thatany
such new issues would only
be addressed if agreed by all
members, the release said,

The WTO DG has gone
far beyond her legitimare
role as an international pub-
lie official, who are legally
required to be neuwtral, in
her eriticism of India and
South Africs for opposing
the pact , when what they
have been insisting s that
WTO acts in accordance
with its cwn rules, said New
Zealand law professaor Jane
Kelsey.

Pretending this invest-
ment facilitation agreement

is for development i5 a
sham, according o Simon
Eppel of Sourh  African
Uniom Centre (COSATU.
“There is no ‘development’
in this agreement,” Eppel
said,

The main reasons that
foreign  investors don't
come 1o many developing
countries, LDCs and small
island developing states are
the stark realities of
poverty, distance and geo-
graphy, small scale, poor in-
frastructure and high costs,
the releass moted. Foreign
companies that do invest
are mainly seeking to ex-
tract super-profits from ex-
ploiting natural resources,

“The long history of in-
vestment agreements shows
this won't address any of
those issues. What coun-
tries really need is a com-
mitment to actively facilit-
ate investment to strategic
sectors countries need and
which is responsible and
genuinely advances their de-
velopment”, sald Lucia Bar-
cepa  from  Transnational
Instirute.

NSE chief urges broking industry to
aim for 100% households participation

The broking industry must
not bask in past glory even as
it has plaved a huge catalytic
refe in the growth of Indian
capital markets in recent
decades, Ashish Kumar
Chauhan, Managing Dir-
ector and CEQ, National
Srock Exchange (NSE) has
said,

There must now be & con-
certed effort by the broking
industry 1o bring 100 per
cent of Indian households
into direct equity investing,
Chauhan said at the 13th In-
rernational Convention of
Asgociation  of  Exchange
Members of India [ANMI), a
national-level indugtry body
with nearly 1,000 broker
members,

Chauhan, who was part of
the founding team of NSE in
1994, noted that about 20 per
cent of Indian households
now directly invest in stock
markets,

“It is all your hard work. [t
is good vou have reached this
milestone, But now don't
bask in your past glory, You
have to make it 100 per cent,

That is where we have togo,”
he said, Tf India has 1o grow,
then it will have to do so on
the back of this industry
(Broking industry), he said,
adding thar it was also im-
portant for it to increake
trust in the Broking fratem-
ity ay well as in the entre-
premeurs that raise capital
through capital markers,

“Our job is to maintain trust
first in ourselves, That's why
even by mistake, don't make
mistakes. Don't do anvthing
that takes away the trust of
people in the Broking com-
munity”, he said.

Chaohan underseored the

meed for the Broking com-
munity to completely abide
by every regulation framed
b the market regulator SEBI
exchanges or any other gov-
ernment authority. This is
becanse every regulation is
intended to increase trust in
the capital marlket systemn.

Noting that the modern
framework allows one tocre-
ate wealth without putting
too much money, Chauhan
highlighted that new capital-
ism is “capitalism with very
lirtle capital™, The Broking
industry has to help young
Entreprencurs (o raise cap-
iral using technology. * Trad-
ing is one part, derivatives is
one part. First and foremost,
we have to learn 1o raise cap-
ital for our  young
ENTrepreneurs.

That is the minimum re-
guirement for India to grow,
Some of those entrepreneurs
will make a lot of money for
themselves and their in-
vestors. Some of them will
also go down®, Chauhan
said. If India has to grow to
850 rrillion in market capit-
alisation by 2047, it will come
on the back of technology-
driven  voung  start-ups,
Chiuhan said,

tenstons, particularly in the
Middle East.

If the Red Sea erisis
persists, how do you
think the world should
react to get through it?
Which countries stand to
be the worst affected?
Currently, the cconomic
impact of the Red Sea crisis is
mederate, thanks to lower
freight costs compared to
their 2021 peak, moderate
dernand, strong inventories
and  available  container
shipping capacity. [f the crisis
continues,  however, ity
impact on trade and mflation
could worsen significantly,
especially in Burope.

In a September 2023
report, the WTO
highlighted that after
Russia invaded Ukraine in
Feb 2022, rrade flows
between two hypothetical
geopalitical blocs grew
4-6 per cent more slowly

than trade within these
blocs. Is fragmentation a

considerable threat to
in global trade?
The  early signs  of

gececonomic fragmentation,
which we documented in our

of the Doha Round
redundant now for
developing nations?

The WTO's consensus-based
decision-making Process
ensures  every  member's

voice is heard, reinforcing

repatt, @re indeed worrving.  our commitment T
Our anazlysis suggests that  addressing development
full fragmentation could  issues. This approach is
reduce global real incomesby  fundamental to ur
an average of 5 per cent, We  discussions at MC13 ‘and
advocite instead for  beyond, highlighting  the
re-globalisation — onogping relevance of the
understood  as  expanding development dimension,
trade integration to more

countries,  people amd  Without a functioning

issues—as the most effective
response 1o today's global
challenges,

The WTO MC13 starting
next week pits developing
countries against
developed nations in
many areas such as
fisheries subsidies, food
security and e-commerce
moratorium, 1s the
development dimension

Appellate Body can the
WT'O lose its relevance?
Is there a way out of the
present sitsation in the
face of continued US
registance?

AL ML, members sgreed to
have a  well-functioning
dispure settlement system by
2024 We remain hopetul that
substantive progress towards
this goal will be achieved at
MC13 and beyond.

Several inconsistencies in Pak’s application
to EC secking GI tag for its basmati

The Europesn Commission
(B} has published the applica-
tion of Pakistun secking a Geo-
graphical [ndication (Gl tag
fior ivs basmati rice in a signific-
ant  development.  However,
there are several inconsisten-
ches besides conflics with India
inIstumibad's upillimrim.

It could probably face a set-
back and strengthen India's
cise, eXperts say More import-
artly, the document which
jﬁlcsrians!hnﬁmcrul.gnrgnrln-

i by showing Indian territor-
ies as those in Pakistan could
throw a spanner in India’s free
trade agreemient (FTAY talky
withthe EL,

Thi EC has published the ap-
plication even a8 India’s bas-
mati 1 application has been
put in cold storage since July
2018, “The document prepared
b the EC based on Pakistan's
npplication represents and re-
flects its preliminary view," suid
&5 Chandrasekaran, a Gl expert
whio has written thi book “Has-
miati Rice; The Natural History
Geographical Indicatian”,

The Pakistan application has
problems with the description
of the product, “concise™ defin-
ition of the peographical urea
where basmari rice is grown,
conflict of interest with India’s
Pusi-1121  variery, coviron-
menital factors, historical origin
and reputation. According to
Chandrasekaran, the docu
ment published by the EC re-
veals a difference in the “ap-
proach and integrity of the
growing ared”. “In terms of
guality, the EC document re-
flects the fact that India is the
authentic source of Hasmatl,”
hesaid, adding PR1121 s anoti-
fed basmati variety of Pakistan

Number of M&A
deals in India fell
105 in 2023: PwC

The number of merger and
acquisivion  deals  during
2023 dropped by 10 per cent
on an annual basis to 793,
said 2 PwC Indiareport.

However, the total dis-
closed deal value for M&A
declined much steeper at 38
per cent during the year, ac-
cording to the report titled
‘Deals at apglance’,

The report further ob-
served that PE investments
totalled $36 biflion, marking
o substantial 36 per cent
drop from 2022,

[BBI boosts liquidation process with stakeholder engagement

Insolvency regulator 1BEL
has mandated the imvolve-
ment of Stakeholders' Con-
sultation Committee (SCC)
during the preparation of
preliminary report  in
liguidation.

Liguidators  should  seek
suggestionsjobservations of
the members of the SCC
while preparing the prelimin-
ary repott, the [BBI sald ina

circalar. Thevshould finalise
the preliminary report only
after considering such sug-
gestions/observations of the
members of the SCC and
thereatter submit it to the
Adjudicating Authority (A&},
Board and members of SCC,
it ackded,

Simultaneousky, IBBl has
also mandated that liquid-
ator must share progress re-
ports on the liguidation with
the SCC.

Currently, regulations
provide that liguidator would

have to submit progress re-
ports, to the AA, [BBL and the
Board within 15 days afrer
the end of every guarter,

Hitherto, the regufarion
provided for submission of
progress reports to the AA
and the Board, it does not get
shared with key stakeholders
of the coosystem, e credit-
ors, thus lesving them un-
aweare of the progress in the
process thereby ereating in-
formation asymimetry.

Hari Hara Mishra, CEOQ,
Associarion of ARCS in India,

said “The imvolvement of
SCC at the time of prepara-
ton of preliminary report in
liquidation, will help the li-
quidator  have a3 more
reasoned commercial per-
spective to finalise best fit
skrategyin the situation”

Padmaga Kagl, Partner, IN-
PUSLAW, said this 1BEI
move would facilitate sub-
stantive  engagement  with
stakeholders prior 1o signific-
ant decisions, thereby ensur-
ing their interests remain
paramourt,

WEAK CASE.

as Indie's Pusa-1121 and i will

give rse to a “conflice of

interest™.

The Gl expert said the EC docu-
ment deseribes that Basmati is
“alen being prown in specific
areas of India®, “When the EU
published the Indian applica-
tiom, it did not include Palastan.
Since India applied to the EC in
2014, probably, the EC did not
hawe an option but to mention
Indian wreas in the document
published for Pakistani applica-
tion,™ hie said,

The contentious part of the
document % the reference to
Jammmu and Kashmit arcas such
a5 Mirpur, Bhimber, Poonch
and Bagh, Pakistan has men-
toned Khyher Pakhtunkhwa as
a growing region bur this will be
bitrerly contested since it is a
“non-contiguows” area. This is
seen i questioning India’s sov-
ereimty and emerges a5 an im-
pediment inthe India-EU FTA
Talks, experts say.

“Areas such as Bahawalpur,
Rahimyar Khan are adjacent to
the Thar desert. These expose
the lack of environmental de-
terminism in the GI applica-

flawedin the published EC doc-
urent. The GIexpert said the
epproach to the roos of the
word “Basmati™ by India and
Pakistan differ sharply. “The
reputation of the word &5 also
lindeed to language and its exist
ence. The Pakistan document
published by the EC loses
ground on this sccount,” he
said,

-1509

The Palistan application refers
to certain literature that is con-
temporary and they do not hive
arvy historical reputation, “This
will be a major setback for
Pakastan,” said
Chandrasekaran.

Fainting out the differences
in the Indian and Pakistan ap-
plications, the expert said India,
dwelling on solar radiation and
day lengeh, said the length of
the day in basmati growing re-
gions is longer than in contral or
sourthern India.

The Pakistan application
sayy from late Sepremtber on-
wards the temperature drops
and days become clearer. Such
climatic conditions are ideal for
the development of spexific
characteristics of basmati rice,

tion," Chandraselzaran said, Iskarmibad =aid.

For @, the sanctity is the eAmbrosia updated
area where the rice is grown. In- Palastan’s stitus on August 24,
the case of Pakistan, itis deeply 2023,
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GST Council may soon clarify
tax exemption to RERA

Hew Dethiz The G5T Council s
ey to sivon clarify that Resd
Estate Repulatory Authority
(RERAY will not be required to
pay Goods and Services Tax
(GST}, an ofTrcial said.
According to the official, RERA,
which functions & a regulator
and facilitator for the realty
sector, is coversd vnder Article
2435 of the Constitution
doaling with powers, autharity
and responsibifities of
panchayets, RERA was sot up in
different Skates to efsue
transparency in real estate
perojects, protect the nterest
of cansumers and to estabiish
inadudicating mechanism for
speedy dispute redressal, m
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We expect to have the first
vessel which is capable of
buming ammaonia as a fuel
an water by 2027, says

Ajay Singh, 7 board member
af Mitsul S Lines, in
conversation with
buginessiing's Raja Simhan
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CPAl advocates
qualified jewellers
for silver at HHBX

—
KR Srivats
Meew Dabhi

Commodity  Participants
Assoclation of India (CPAL)
has knocked on GIFT City
Regulator IFSCA's  doors,
seeking o more accessible
entry point for Qualified
Jewellers (Q7) in the silver
segment of Indiz Interna-
tional Bullion Exchange
(I1BX).

“We have recently re
quested IFSCA 1o introduce
a nowvel catepory for Quali
fied Jewellers in the Silver
sepment.  Silver focused
jewellers and traders must
be allowed with a lower net
worth criterion that is eom.
mensurate  with  regoire
ments of this category”,
Narinder Wadhwa, Presid
ent, CPAT told businessiine,

‘Impact of Red Sea crisis still moderate, could worsen’

COMMITTED TO DEVELOPMENT. WTO’s consensus-based decision-making will remain fundamental at MC13 discussions: Ralph Ossa

bl.interview

Amiti Sen
Mew Delha

World trade haswitnesseda
period of turbulence in 2023,
as the continued
Rusgia-Ukrainewarand the
conflict berween Ismeland
Paleatine, contributed to
destabilising major
economies. Burwith the IS
and China showing signs of
improvement, intermational
trade prospects for 2024 may
be brighter, savs Ralph Ossa,
Chief Eeonomist, WTO.

Inane rmail interview with
the husinessling, Ossa
touches upon important
igsues ranging from
prospects of world trade and
the impact of the Red Sea
crisistothe WT(¥s 13th
Ministerial Conference in
Abu Dhabi. Exeerpts:

In its last projection in

Oictober 2023, the WTO
downgraded its forecast
for world merchandise
trade prowth to 0.8 per
cent. With the

Russia Ukraine war and
conflict in the Middle
East continuing full
steam and the Red Sea
attacks disrupting
shipping from
mid-October, will 2023
projections be further
downgraded?

Our 2023 merchandize trade
forecast now seems overly
optimistie, reflecting
weaker than- trade
data for Q3 and subdued
tradeindicarors for (4.

This is mminly doe o
weaker growth in Furope,
significantly impacting global
trade.

[owever, services  trade
remains robust, with a 9 per
cent y oy increase in value
terme for the first three
quarters of 2023, driven by a

surge  in  post-pandemic

Be

Conversely, challenges
include weaker growth
in Hurope, the
potential for persistent
inflation and escalating
geopolitical tensions,
particularly in the
Middle Fast

RALFH O55A
Chilel Economist, WTO0

demand for travel, especially
from China.

Will it be possible to
continue with the
reasonably robust growth
outlook of 3.3 per cent in
20247 What are the
factors weighing in favour
and against?

We maintain cur expectation
for a rebound in international

trade im 2024, Foctors
supporting this include an
improved growth outlook for
the US and China, declining
inflaton  in  advanced
economies, and anticipated
interest rate cutsin late 2024,
Conversely, challennes
include weaker growth in
Europe, the potential for
persistent  Inflation  and
escalaring geopolitical

‘No mandate for adoption of proposed investment
facilitation agreement at WTO ministerial meet’

1
Amiti Sen
Mew Delha

There is no mandate for the
adoption of the proposed
pact on " investment facilita-
ton for development’ nego-
tiated by a group of WTQ
members, led by China, at
the WTO's 13th Ministerial
Conference (MC13) and the
“attack™ on India and South
Africa by WTO Director
General  Ngozi  Okonjo-
Iweala for opposing it was
appalling, some Civil Soci
ety Organisations have said,

“A subgroup of WTO
members are set to celeb
rate the conclusion of a
break-away agreement on
investment facilitation and
try to secure its adoprion as
a pluritateral agreement at
this week’s 13th ministerial
conference, that can only be
done by consensus,” per a
statement issucd by a group
of plobal CSOs.

Not enly is there no man-
date for these negotiations,
but there is also a negative
mandate, said Deborah

FPIs push the brakes on
equity sell-off, Feb outflows
plummet to423 crore

—
KR Srivats
M Dialhi

Resilient Indian equity mar-
kets, which saw key bench
marks NiftyS0and Sensex hit
ting an all time high this past
week, may have prompred
Foreign  Portfolio Investors
(FPIs) o put brakes on thelr
aporessive  equity  ‘selling
spree, bringing down theirnet
equity outflows o far this
month to¥423 crore, deposit
ories data showed.

This net outfiow of T423
crove till February 24 is
sharply down from the net
selling of ¥25744 crore in
January 2024. FPIs pumped a
record § 8 billion in Indian
eqoities in December last

Interestingly, the slow
down in FFT selling in recent
days comes despite the rising
US Bond vields.

Normally when the US 10
year yield rises above 4.15 per
cent, the FPIs selt heavily. But
this is not happening now, VE
Vijayakumar, Chief Tnvest
ment Strategist, Geojit Finan-
cial Services, said. i

“Since the DIs, 1INz and
retail investors arethe domin
ant players now and their sus-
tained buying is pushing the
miarket to newer records, FPIs
have taken a backseat™, he ad-
ded The resilience of the mar-
ket is preventing the FPls
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from selling appressively des
pite attractive bond yields in
the US, according to
Vij 3
Jitendra Gohil, Chief In-
vestment Strategist, Kotak Al
ternate Asset Managers Ltd,
said “India is the 5th larpest
ecanomy but the weight in
plobal Indices is less than 2
per cent, this gives us confid
ence that FPIs will use any
MELjor correction as a buying
opportunity after missing oot
on mark nutperfnnmnce of
Indian

e also said that FPIs are
taking note of marked im-
provement in Indian maero
stability parameters, which is
clearly reflected in the resili-
ence of the INR and India’s
bondyields.

FPIDEBT BUYING

FPls continue o resot to
heavy buyving in debt markets,
pumping in 35 much ag
T18,589 crores in February so
far. Alt evesare on the FPLbuay
ing action this week to see if
they would bext the January
2024 purchase level of T
12 837 crore.

Shantanu Bhargava, Man
aging Director, Discretionary
Investment Services, Water-
field Advisors, said the inclu
sion of Indian bomds in global
indices hae increased their
praminence during a pericd
when the US economy is ex-
periencing difficulties and the
USDappears tobe reaching its
peak. In contrast, India has an
expanding economy charae-
terised by favourable macroe
stability. “Consequently,
bond inflows may eventmally
exceed what the mathematics
underlying index inclusion
might predict, as increased in
flows have already demon
straoed”, he said.

—

James, facilitator of the Our
Waorld is Not for Sale net
work. “Countries who are
trying to push this through
at the MC13 are breaching
fundamental WTO rules,”
she said.

India, together with
South Africa, has been op-
posing  the China-backed
IFD, which is supported by
130 nations, as it believes
that @ “non mandated, non
multilareral issue™ cannot
be brought to the formal
process in the WTO. “Soch
an attempt will be in viola
tion pf the WTO framework
and fondamental rule of
consensus-based decision
making,” an official said.

INVESTMENT DYNAMICS
WTO members have expli
citly rejected attemprs to
EET an invesiment agres-
ment ever since 1996, the
CS0 release pointed out. A
decision in 2004 said that
there would be no discus
sion of investment negoti-
ations in the WT( until the
Doha round was over and
the round was not over

Moreover, in the 2015
Nairobi Ministerial Confer
ence, itwas decided thar any
such new issues would anly
be addressed if acreed by all
members, the release said.

The WTO DG has pone
far beyond her legitimate
role 25 an international pub
lic official, who are legally
required to be neutral, in
her eriticism of India and
South Africa for opposing
the pact , when what they
have been insisting is that
WTO acts in accordance
with its own rules, sald New
Zealand law professor Jane
Kelsay.

Pretending this invest
ment facilitation agreement

is for development iz a
gham, according to Simon
Eppel of South African
Union Centre (COSATL).
“There is no ‘development’
in this agreement,” Eppel
sid.

The main reasans that
foreign  investors  don't
come to many developing
countries, s and small
island developing states are
the stark realities of
poverty, distance and geo
graphy, small scale, poor in
frasrructureand high costs,
the release noted. Foreign
companies that do invest
are mainly seeking to ex
tract super-profits from ex
ploiting natural resources,

“The long histary of in
vestment ag reements shows
this won't address any of
those issues. What coun
tries really need is a com
mitment to actively facilit
ate investment Lo strategic
sectors countries need and
which iz responsible and
genuinelyadvances their de
velopment”, said Lucia Bar-
cena from Transnational
Institete.

NSE chief urges broking industry to
aim for 1007 houscholds participation

I
KR Srivats
Blew Dielh|

The broking industry must
not bask in past glory even as
it has plaved a huge catalytic
role in the growth of Indian
eapital markets in recent
decades, Ashish  Komar
Chanhan, Managing Dir
ector and CED, Natiomal
Stock Exchange (NSE) has
said.

There must now be a con
certed effort by the broking
industry to bring 100 per
cent of Indian households
into direct equity investing,
Chauhan said at the 13th In-
ternational Convention of
Association  of Exchange
Members of India (ANMI), a
national-level industry body
with nearly 1,000 broker
members.

Chauhan, who was part af
the founding team of NSE in
1994, noted that about 20 per
cent of Indian households
now directly invest in stock
markezs:

“It izall your hard work. [t
is pood you have reached this
milestone. But now don't
bask in your past glory. You
have to make it 100 per cent.

T L

Ashizsh Kumar Chauhan,
Managing Director & CEC,
Mational Stock Exchange

Thar is where we have togo,”
he said. If India has 1o grow,
then it will have to do so on
the back of this industry
(Broking indostry), he said,
adding that it was also im

pormant for it to increase
trust in the Broking fratern

ity as well as in the enre

prencurs that raise capital
through capital markers.

THUST & COMPLIANCE
“Crur job is to mainmin trust
first in oursetves. Thats why
even by mistake, don't make
mistakes. Don't do anvthing
that takes away the trust of
people in the Broking com
munity”, he said.

Chaohan underscored the

need for the Broking com
munity to completely abide
by every regularion framed
by the market regulator SEBI
exchanges or any other gov
ernment authority. This is
because every repulation is
intended to increase trust in
the capital marker system.

Noting that the modern
framework allows one tocre
ate wealth without putting
too much money, Chauban
highlighted that new capital
ism i& “capitalism with very
little capital™ The Broking
industry has t help young
enireprencurs o raise cap
ital using technology. “ Trad
ing is one part, derivatives is
one part. First and foremost,
we have to learn to raise cap
ital for owur  young
ENITEPTCNewrs.

That is the minimum re
guirement for India to grow.
Some of those entreprencuers
will make a lot of money for
themselves and their in
vestors. Some of them will
alss po down®, Chauhan
said. If India has to grow to
A50 trillion in market capit
alisation by 2047, it will come
on the back of technology
driven  young  startups,
Chauhan said.

tensions, particularly in the
Middle East.

If the Red Sea crisis
persists, how do you
think the world should
react to get through it?
Which t:g)l.mn'irs stand to
be the worst affected?
Currently, the economic
impiact of the Red Sea crisisis
moderate, thanks to lower
freight costs compared to
their 2021 peak, moderae
demand, strong inventories
and available container
shipping capacity. If the erisis
continies,  however,  its
impiact on trade and inflation
could worsen  zipgnificantly,
especially in Earope.

In a September 2023
report, the WTO
highlighted that after
Russia invaded Ukraine in
Feb 2022, trade flows
between two i
peopolitical blocs grew
4-6 per cent more slowly

than trade within these
blocs. Is frapmentation a
considerable threat to
growih in global trade?
The early signs  of
geoeconomic fragmentation,
which we documented in our
report, are indeed worrving.
Our anatysis suspests that
full frapmentation could
reduce global real incomes by
an average of 5 per cent. We
advocate instead for
ree globalisarion

understood as  expanding
trade integration to more
countries, people  and
izsues—as the most effective
response o today's global
challenpes,

The WTO MC13 starting
next week pits developing

many areas such as
fisheries subsidies, food
security and e commerce
moratorium. 1s the
development dimension

of the Doha Round
redundant now for
developing nations?

The WTLY's consensus based
decision-making process
ensures  every  member’s
voice is heard, reinforcing
oy commitment 1)
addreszing development
isspes.  This approach s
fundamental w our
diseusgions at MC13 and
beyond,  highlighting  the
ongoing relevance of the
developmeant dimension.

Without a functioning
Appeliate Body can the
WTO lose its relevance?
1= there a way out of the
present situation in the
face of continued US
resistance?

ATMC12 members agreed to
have a well functioning
dispute settlement system by
2024, We remain hopeful thar
substantive propross towards
this goal will be achieved at
MC12and bevond.

Several inconsistencices in Pak’s application
to EC secking G tag for its basmati

The Commission

Eoropean
(E) has published the applica-
um:fhk:stan;eekmn aieo
graphical Indication (GI) tag
fior its basmari rice in 2 sipnifie
ant  development.  [owever,
there are several inconsisten-
cies besides conflict with India
in Istamabad's application.

It eould probably face 2 set
back and srengthen India's
case, experts say. More import
antly, the doewment which
questions the sovereigniy of In
dia by showing Indian territor
ies a5 those in Pakistan could
throw a spanner in India’s free
trade apreement (FTA) talks

The B has pulbslished the ap
plication even a5 India’s bas
mati GI application has been
put in cold sinrage since July
2018 “The document prepared
by the EC based on Pakistan's

applu.:al.u:n represents and re

whi has written the book “Bas
mati Rice: The Natural 1listory
Geographical Indication™,

The Pakistan application has
problems with the description
of the product, “concise™ defin
ition of the geopraphical area
where basmarti rice is grown,
conflict of interest with India’s
Posa-1121  varety, environ
and reputotion. According o

the docu
ment published by the EC re
veals a difference in the “ap
proach and integrity of the
growing area”. “In terms of
quality, the EC document re-
flects the fact that India is the
authentic soaree of Basmati”
hie said, adding PE1121 isa noti-
fred basmati variety of Pakistan

Number of M&A
deals in India fell
10%1in 2023: Pw(C

—
Press Trust of india
Maw Deathi

The number of merger and
acquisition  deals  during
2023 dropped by 10 per cent
an an annual basis to 793,
said a PwC India report.

Mowever, the total dis
closed deal value for M&A
declined much steeper at 38
per cent during the year, ac
cording to the report titled
‘Dieals at a glance’.

The report further ob
served that PE investments
totalled $36 billion, marking
a substantial 36 per cent
dropfrom 2022

[BBI boosts liquidation process with stakcholder engagement

—
KR Srivats
My Dhafhi

Insolvency regulator  TREI
has mandated the involve
ment of Stakeholders’ Con
sultation Committee (SCC)
during the preparation of
preliminary ~ report in
liquidation.

Liguidators should seck
sugpestions/observations  of
the members of the SCC
while preparing the pretimin
ary report, the TBRI said ina

circular. They should finalise
the preliminary report only
after considering such sug
gestions{observations of the
members of the SCC and
thereafter submit it o the
Adjudicating Avthority (AA),
Board and members of SCC,
itadded.

Simultaneously, IBBI has
also mandared that liguid
ator must share progress re
ports on the liguidarion with
the SCC.

Currently, regulations
provide that fiquidator would

have to submit progress re
parts, to the AA, IBB] and the
Board within 15 daye after
the end of every quarter.

Mitherto, the regulation
provided for submission of
progress reparts o the AA
and the Board, it does not get
shared with key stakeholders
of the ecosystem, Le credit
org, thus leaving them un
aware of the progress in the
process thereby creating in
formation asymmetry.

llari Iara Mishr, CEQ,
Assocition of ARCs in India,

gaid “The involvement of
SCC at the tme of prepara
tion of preliminary report in
liquidation, will help the i
quidator have a maore
reasoned commercial per
spective 1o finalise best fit
strategy in the situation™
Padmaja Kaul, Partner, IN
DUSLAW, said this IBBI
move would faeilitate sub
stantive engagement with
stakeholders prior o signifie
ant decizions, thereby ensur
ing their inerests remain

paramount.
.G

WEA.K CASE. Pakistan's application refers to certain literature
that is contemporary in nature and does not have any historical

reputation

a5 India’s Pusa-1121 and icwall
give rise o a “conflic of
nterest”,

REFERENCETOJ &K

The Glexpert said the BC docu
mient deseribes that Basmati is
“alsn being grown in-specific
areas of India™ “When the EU
published the Indian applica

flawed inthe published EC doc-
ument. The GI expert said the
approach o the roots of the
word “Basmati™ by India and
Pakistan differ sharply. “The
reputation of the word 15 also
iinked to langusee and its exist
ence. The Pakistan document
published by the EC loses
ground on this account” he

tion, it did not include Pakistan,  said.

Since India applied tothe ECIn

2018, probably, the EC didnot  PUSA-IS09 AT RISK

hawe an option but o mention ~ The Pakistan application refers
Indian areas in the document o certain iteramre that is eon-
published for Pakistani applica.  temporary and theydonot have
o, b satid. amy historical . “This

The contentious part of the  will be a major sethack for
docoment is the reference tn Pakistan,” said
Jammuand Kashmiraresssach  Chandmselarun,

25 Mirpur, Bhimber, Poonch Pointing oot the differences
and Bagh. Pakismn has men  in the Indian and Pakistan ap
tioned Khyber Pakhminkiwa as  plications, the expert said India,
agrowingregionbut thiswillbe  dwelling on solar radiation and
himerly contested since iwisa  day length, said the length of
“non-contiguous” area. Thisis  the day in basmati prowing re
seenagquestioning Indkssov. pionsis longer than incentral or
ereignty and emerges asanim-  southern India

pediment in the India- EU FTA The Pakistan application
talks, experts say. says from e ber on

“Areas such as Bahawalpur, wards the temperature drops
Rahimyar Khan are adjacent to. and days become clearer. Such
the Thar desert. These expose climatic conditions are ideal for
the lack of environmental de:  the development of specific
terminism in the GI applica  chamcteristics of basmari rice,
tinn, " Chandrasekaran said. Istamahad said.

For GI, the sanctity is the eAmbrosia updated
areawhere therice is grown. In. Pakistan's starus on Augus 24,
the case of Pakistan, itisdeeply 2023,
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The G5T Council iz
likely to soon clarify that Real
Estate Regulatory Authority
(RERAY will not bie required to
pay Gonds 2nd Servoes Tax
(55T, an offical sald.
According to the afficial, RERA,
which functions as a regulator
and facilitator for the realty
sector, is covered under Article
243G of the Constitution
dealing with powers, authority
and responsibilities of
panchayats. KERA was setupin
different Srates o ensure
transperency in real estate
projects, protect the interest
of consumers and to establish
an adjudicating mechanism far
speedy dispute redressal

STATE OF THE

ECON@MY

We expect to have the first
vossal which is capable of
huming ammaonia asa fuel
onwater oy 2027, says

Ajay Singh, a board member
af Mitsul O3K Lines, in
conversation with
Dursinessiine's Raja Simhan

Patps/shonurd at/Bosea

Ao avmilmh[e
i o0 Spohify, Apple
8 Fadcasts and
Goagls Padoags

CPAl advocates
qualified jewellers
for silver at [IBX

Commodity  Parricipants
Assaciation of India (CPAT)
has knocked on GIFT City
Regulator IFSCA's doors,
secking a more accessible
entry point for Qualified
Jewellers (030 in the silver
segment of [ndia Interma-
tional Bullion Exchange
(HBXY.

“We have recently re-
quested IFSCA o mtroduce
a novel category for Quali-
fied Jewellers in the Silver
segment.  Silver-focused
jewellers and rraders must
be allowed with a lower net
worth eriterion that is com-
mensurate  with  reguire-
ments of this category”,
Narinder Wadhwa, Presid-
ent, CPAI told

COMMITTED TO DEVELOPMENT.

World trade has witnessed a
peried of turbulence in 2023,
a5 the continued
Fussia-Ukraine war gand the
conflict between Israel and
Palesting, contributed to
destabilising major
ecomomies, Butwith the US
and China showing signs of
improvement, intermational
trade prospects for 2024 may
bebrighter; savs Ralph Osss,
Chiet Economist, WTO,

Iman e-mail interview with
the asa
touches upon important
issues ranging from
prospects of world trade and
the impact of the Red Sea
crisisto the WTO' 13th
Minisrerial Conference in
Abu Dhabi. Excerpts:

In its last projection in

October 2023, the WTO
downgraded its forecast
for world merchandise
trade th to 0.8 per
cent. With the
Ruszia-Ukraine war and
conflict in the Middle
East continuing full

steam and the Red Sea
attacks disrupting
shipping from
mid-October, will 2023
projections be further
downgraded?

Cur 2023 merchandise trade
forecast now seems overly
optimistic, reflecting
weaker-than-expected trade
data for OF and subdued
trade indicators for 04,

This is mainly due 10
weaker growth in Europe,
significantly impacting global
trisde,

However, services trade
remains robast, with a 9 per
cent y-o-y increase in value
werms for the fiest three
quarters of 2023, driven by a
surge  in post-pandemic

PH 58

demand for travel, especially
from Ching.

Will it be possible to
continue with the
reasonably robust growth
outlook of 3.3 per cent in
20247 What are the
factors weighing in favour
and against?

We maintain our expectation
fora rebound in international

trade
supporting this include an
improved grawth outlook for
the US and Ching, decling

in 2024, Factors

inflation  in  advance
ceonomies, and anticipated
interest rabe Cuts in late 2024,
Conversely, challenges
include weaker growth in
Europe, the potential for
persistent  inflation  and
escalating geopolitical

‘No mandate for adoption of proposed investment
facilitation agreement at WTO ministerial meet’

There is no mandate for the
adoption of the proposed
pact on " investment facilita-
tion for development’ nego-
tiated by a group of WTO
members, led by China, at
the WTO's 13th Ministerial
Conference {(ME13) and the
“attack” on India and Scuth
Africa by WTO Director
General Ngozi  Okonjo-
Tweala for opposing it was
appalling, some Civil Soci-
ety Organisations have said,

“A sub-group of WTO
members are set to celeb-
rate the conclusion of a
break-away agreement on
investment facilitation and
try ta secure its adoption as
4 plurilateral agreement at
this week's 13th ministerial
conference, that can only he
done by consensus,” per a
statement issued by & group
of global C50s,

Not only is there no man-
date for these negotiations,
but there is also 3 negative
mandate, said Deborah

FPIs push the brakes on
equity sell-off, Feb outflows
plummet toX423 crore

Resilicnt Tndian equity mar-
kers, which saw key bench-
mvarks NiftvS0and Sensex hit-
ting an all time high this past
week, may have prompred
Foreign Portfolio Investors
(FPIs) to put brakes on their
aporessive  equity  selling
spree, bringing down theirnet
equity outflows so far this
month to 423 crore, deposit-
ories data showed,

This net cutflow of T423
crove till February 24 §s
sharply down from the net
selling of T25.744 crore in
Jamuary 2024, FPls pumped a
record 8 # hillion in Indian
equitics  in December  Tast
year.

Interestingly, the  slow-
down in FPI selling in recent
days comes despite the rdsing
US Bond yields.

WNormally when the U8 10-
vear vield rises above 4,15 per
cent, the FPIs sell heavily. But
this is not happening now, VE
Vijayakumar, Chief Invest
Tent Stratcgist, Geojit Finan-
cial Services, said,

“Since the DIIs, HNIs and
retail investors are the domin-
ant playvers now and their sus-
tained baying is pushing the
market to newer records, FPIs
have taken a backseat™, he ad-
ded, The resilience of the mar-
ket 5 preventing the FPLs

from selling aggressively des-
pite attractive bond vields in
the US, according 1o
Vijayakumar,

Jitendra Gohil, Chiel In-
vestment Srrategist, Kotak Al-
ternate Asser Managers Lid,
sald “India is the Sth largese
economy but the weight in
global Indices is less than 2
per cent, this gives us confid-
ence that FPls will ase any
mdjor correction as 4 buying
opportunity atter missing out
on mark outperformance of
Indian equities"”.

He also said that FPIs are
taking note of marked im-
provement in Indian macro
stability parameters, which is
clearly reflected in the resih-
ence of the INR and Indias
bomd vields,

FPIs continue fo resort (o
heavy buying in debt markets,
pumping in as much as
18,589 erores in February so
far. Allevesareonthe FPI buy-
ing acrion this week 1o see if
they would beat the January
2024 purchase level of T
19,837 crore,

Shantanu Bhargava, Man-
aging Director, Discretionary
Investment Services, Water-
fleld Advisors, said the inclu-
sion of Indian bonds in global
indices has increased their
prominence during a petiod
when the US economy is ex-
pericncing difficulties and the
USDappearstobereaching its
peak, Incontrast, Indiahasan
expanding economy charac-
terised by Evourable macroe-
conomic artribures and fizeal
stability. “Consequently,
bond inflows may eventually
exceed what the mathematics
undertying  index  inchusion
might prediet, as increased in-
flows have alreadv demon-
strared”, he said,

James, facilitator of the Cur
World 15 Not for Sale net-
work, "Countries who are
trying to push this through
at the MC13 are breaching
fundamental WTO rules”
she said.

India, together with
South Africa, has been op-
posing  the China-backed
IFD, which is supported by
130 mations, as it believes
that 4 “non-mandated, non-
multilareral issue™ cannot
be browught to the formal
process in the WTO, “Such
an attempt will be in viela-
rion of the WTO framework
and fundamental rule of
consensus-hased decision-
making," an official said.

Vv
WTO members have expli-
citly rejected atrempts o
get an investment agrec-
ment ever since 1996, the
G50 release pointed out, A
decision In 2004 sald that
there would be no discos-
sion of investment negoti-
atipns in the WTO until the
Doha round was over and
the round was not over,

Moreover, in the 2015
Mairobi Ministerial Confer-
ence, it was decided thatany
such new issues would only
be addressed if agreed by all
members, the release said,

The WTO DG has gone
far beyond her legitimare
role as an international pub-
lie official, who are legally
required to be neuwtral, in
her eriticism of India and
South Africs for opposing
the pact , when what they
have been insisting s that
WTO acts in aceordance
with its own rules, said New
Zealand law professaor Jane
Kelsey.

Pretending this invest-
ment facilitation agreement

is for development i5 a
sham, according o Simon
Eppel of Sourh  African
Uniom Centre (COSATU.
“There is no ‘development’
in this agreement,” Eppel
said,

The main reasons that
foreign  investors don't
come 1o many developing
countries, LDCs and small
island developing states are
the stark realities of
poverty, distance and geo-
graphy, small scale, poor in-
frastructure and high costs,
the releass moted. Foreign
companies that do invest
are mainly seeking to ex-
tract super-profits from ex-
ploiting natural resources,

“The long history of in-
vestment agreements shows
this won't address any of
those issues. What coun-
tries really need is a com-
mitment to actively facilit-
ate investment to strategic
sectors countries need and
which is responsible and
genuinely advances their de-
velopment”, sald Lucia Bar-
cepa  from  Transnational
Institute.

NSE chief urges broking industry to
aim for 100% households participation

The broking industry must
not bask in past glory even as
it has plaved a huge catalytic
refe in the growth of Indian
capital markets in recent
decades, Ashish Kumar
Chauhan, Managing Dir-
ector and CEQ, National
Srock Exchange (NSE) has
said,

There must now be & con-
certed effort by the broking
industry 1o bring 100 per
cent of Indian households
into direct equity investing,
Chauhan said at the 13th In-
rernational Convention of
Asgociation  of  Exchange
Members of India [ANMI), a
national-level indugtry body
with nearly 1,000 broker
members,

Chauhan, who was part of
the founding team of NSE in
1994, noted that about 20 per
cent of Indian households
now directly invest in stock
markets,

“It is all your hard work. [t
is good vou have reached this
milestone, But now don't
bask in your past glory, You
have to make it 100 per cent,

That is where we have togo,”
he said, Tf India has 1o grow,
then it will have to do so on
the back of this industry
(Broking industry), he said,
adding thar it was also im-
portant for it to increake
trust in the Broking fratem-
ity ay well as in the entre-
premeurs that raise capital
through capital markers,

“Our job is to maintain trust
first in ourselves, That's why
even by mistake, don't make
mistakes. Don't do anvthing
that takes away the trust of
people in the Broking com-
munity”, he said.

Chaohan underseored the

meed for the Broking com-
munity to completely abide
by every regulation framed
b the market regulator SEBI
exchanges or any other gov-
ernment authority. This is
becanse every regulation is
intended to increase trust in
the capital marlket systemn.

Noting that the modern
framework allows one tocre-
ate wealth without putting
too much money, Chauhan
highlighted that new capital-
ism is “capitalism with very
lirtle capital™, The Broking
industry has to help young
Entreprencurs (o raise cap-
iral using technology. * Trad-
ing is one part, derivatives is
one part. First and foremost,
we have to learn 1o raise cap-
ital for our  young
ENTrepreneurs.

That is the minimum re-
guirement for India to grow,
Some of those entrepreneurs
will make a lot of money for
themselves and their in-
vestors. Some of them will
also go down®, Chauhan
said. If India has to grow to
850 rrillion in market capit-
alisation by 2047, it will come
on the back of technology-
driven  voung  start-ups,
Chiuhan said,

tenstons, particularly in the
Middle East.

If the Red Sea erisis
persists, how do you
think the world should
react to get through it?
Which countries stand to
be the worst affected?
Currently, the cconomic
impact of the Red Sea crisis is
mederate, thanks to lower
freight costs compared to
their 2021 peak, moderate
dernand, strong inventories
and  available  container
shipping capacity. [f the crisis
continues,  however, ity
impact on trade and mflation
could worsen significantly,
especially in Burope.

In a September 2023
report, the WTO
highlighted that after
Russia invaded Ukraine in
Feb 2022, rrade flows
between two hypothetical
geopalitical blocs grew
4-6 per cent more slowly

than trade within these
blocs. Is fragmentation a

considerable threat to
in global trade?
The  early signs  of

gececonomic fragmentation,
which we documented in our

of the Doha Round
redundant now for
developing nations?

The WTO's consensus-based
decision-making Process
ensures  every  member's

voice is heard, reinforcing

repatt, @re indeed worrving.  our commitment T
Our anazlysis suggests that  addressing development
full fragmentation could  issues. This approach is
reduce global real incomesby  fundamental to ur
an average of 5 per cent, We  discussions at MC13 ‘and
advocite instead for  beyond, highlighting  the
re-globalisation — onogping relevance of the
understood  as  expanding development dimension,
trade integration to more

countries,  people amd  Without a functioning

issues—as the most effective
response 1o today's global
challenges,

The WTO MC13 starting
next week pits developing
countries against
developed nations in
many areas such as
fisheries subsidies, food
security and e-commerce
moratorium, 1s the
development dimension

Appellate Body can the
WT'O lose its relevance?
Is there a way out of the
present sitsation in the
face of continued US
registance?

AL ML, members sgreed to
have a  well-functioning
dispure settlement system by
2024 We remain hopetul that
substantive progress towards
this goal will be achieved at
MC13 and beyond.

Several inconsistencies in Pak’s application
to EC secking GI tag for its basmati

The Europesn Commission
(B} has published the applica-
tion of Pakistun secking a Geo-
graphical [ndication (Gl tag
fior ivs basmati rice in a signific-
ant  development.  However,
there are several inconsisten-
ches besides conflics with India
inIstumibad's upillimrim.

It could probably face a set-
back and strengthen India's
cise, eXperts say More import-
artly, the document which
jﬁlcsrians!hnﬁmcrul.gnrgnrln-

i by showing Indian territor-
ies as those in Pakistan could
throw a spanner in India’s free
trade agreemient (FTAY talky
withthe EL,

Thi EC has published the ap-
plication even a8 India’s bas-
mati 1 application has been
put in cold storage since July
2018, “The document prepared
b the EC based on Pakistan's
npplication represents and re-
flects its preliminary view," suid
&5 Chandrasekaran, a Gl expert
whio has written thi book “Has-
miati Rice; The Natural History
Geographical Indicatian”,

The Pakistan application has
problems with the description
of the product, “concise™ defin-
ition of the peographical urea
where basmari rice is grown,
conflict of interest with India’s
Pusi-1121  variery, coviron-
menital factors, historical origin
and reputation. According to
Chandrasekaran, the docu
ment published by the EC re-
veals a difference in the “ap-
proach and integrity of the
growing ared”. “In terms of
guality, the EC document re-
flects the fact that India is the
authentic source of Hasmatl,”
hesaid, adding PR1121 s anoti-
fed basmati variety of Pakistan

Number of M&A
deals in India fell
105 in 2023: PwC

The number of merger and
acquisivion  deals  during
2023 dropped by 10 per cent
on an annual basis to 793,
said 2 PwC Indiareport.

However, the total dis-
closed deal value for M&A
declined much steeper at 38
per cent during the year, ac-
cording to the report titled
‘Deals at apglance’,

The report further ob-
served that PE investments
totalled $36 biflion, marking
o substantial 36 per cent
drop from 2022,

[BBI boosts liquidation process with stakeholder engagement

Insolvency regulator 1BEL
has mandated the imvolve-
ment of Stakeholders' Con-
sultation Committee (SCC)
during the preparation of
preliminary report  in
liguidation.

Liguidators  should  seek
suggestionsjobservations of
the members of the SCC
while preparing the prelimin-
ary repott, the [BBI sald ina

circalar. Thevshould finalise
the preliminary report only
after considering such sug-
gestions/observations of the
members of the SCC and
thereatter submit it to the
Adjudicating Authority (A&},
Board and members of SCC,
it ackded,

Simultaneousky, IBBl has
also mandated that liquid-
ator must share progress re-
ports on the liguidation with
the SCC.

Currently, regulations
provide that liguidator would

have to submit progress re-
ports, to the AA, [BBL and the
Board within 15 days afrer
the end of every guarter,

Hitherto, the regufarion
provided for submission of
progress reports to the AA
and the Board, it does not get
shared with key stakeholders
of the coosystem, e credit-
ors, thus lesving them un-
aweare of the progress in the
process thereby ereating in-
formation asymimetry.

Hari Hara Mishra, CEOQ,
Associarion of ARCS in India,

said “The imvolvement of
SCC at the time of prepara-
ton of preliminary report in
liquidation, will help the li-
quidator  have a3 more
reasoned commercial per-
spective to finalise best fit
skrategyin the situation”

Padmaga Kagl, Partner, IN-
PUSLAW, said this 1BEI
move would facilitate sub-
stantive  engagement  with
stakeholders prior 1o signific-
ant decisions, thereby ensur-
ing their interests remain
paramourt,

WEAK CASE.

as Indie's Pusa-1121 and i will

give rse to a “conflice of

interest™.

The Gl expert said the EC docu-
ment deseribes that Basmati is
“alen being prown in specific
areas of India®, “When the EU
published the Indian applica-
tiom, it did not include Palastan.
Since India applied to the EC in
2014, probably, the EC did not
hawe an option but to mention
Indian wreas in the document
published for Pakistani applica-
tion,™ hie said,

The contentious part of the
document % the reference to
Jammmu and Kashmit arcas such
a5 Mirpur, Bhimber, Poonch
and Bagh, Pakistan has men-
toned Khyher Pakhtunkhwa as
a growing region bur this will be
bitrerly contested since it is a
“non-contiguows” area. This is
seen i questioning India’s sov-
ereimty and emerges a5 an im-
pediment inthe India-EU FTA
Talks, experts say.

“Areas such as Bahawalpur,
Rahimyar Khan are adjacent to
the Thar desert. These expose
the lack of environmental de-
terminism in the GI applica-

flawedin the published EC doc-
urent. The GIexpert said the
epproach to the roos of the
word “Basmati™ by India and
Pakistan differ sharply. “The
reputation of the word &5 also
lindeed to language and its exist
ence. The Pakistan document
published by the EC loses
ground on this sccount,” he
said,

-1509

The Palistan application refers
to certain literature that is con-
temporary and they do not hive
arvy historical reputation, “This
will be a major setback for
Pakastan,” said
Chandrasekaran.

Fainting out the differences
in the Indian and Pakistan ap-
plications, the expert said India,
dwelling on solar radiation and
day lengeh, said the length of
the day in basmati growing re-
gions is longer than in contral or
sourthern India.

The Pakistan application
sayy from late Sepremtber on-
wards the temperature drops
and days become clearer. Such
climatic conditions are ideal for
the development of spexific
characteristics of basmati rice,

tion," Chandraselzaran said, Iskarmibad =aid.

For @, the sanctity is the eAmbrosia updated
area where the rice is grown. In- Palastan’s stitus on August 24,
the case of Pakistan, itis deeply 2023,
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GST Council may soon clarify
tax exemption to RERA

Hew Dethiz The G5T Council s
ey to sivon clarify that Resd
Estate Repulatory Authority
(RERAY will not be required to
pay Goods and Services Tax
(GST}, an ofTrcial said.
According to the official, RERA,
which functions & a regulator
and facilitator for the realty
sector, is coversd vnder Article
2435 of the Constitution
doaling with powers, autharity
and responsibifities of
panchayets, RERA was sot up in
different Skates to efsue
transparency in real estate
perojects, protect the nterest
of cansumers and to estabiish
inadudicating mechanism for
speedy dispute redressal, m
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We expect to have the first
vessel which is capable of
buming ammaonia as a fuel
an water by 2027, says

Ajay Singh, 7 board member
af Mitsul S Lines, in
conversation with
buginessiing's Raja Simhan
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CPAl advocates
qualified jewellers
for silver at HHBX

—
KR Srivats
Meew Dabhi

Commodity  Participants
Assoclation of India (CPAL)
has knocked on GIFT City
Regulator IFSCA's  doors,
seeking o more accessible
entry point for Qualified
Jewellers (Q7) in the silver
segment of Indiz Interna-
tional Bullion Exchange
(I1BX).

“We have recently re
quested IFSCA 1o introduce
a nowvel catepory for Quali
fied Jewellers in the Silver
sepment.  Silver focused
jewellers and traders must
be allowed with a lower net
worth criterion that is eom.
mensurate  with  regoire
ments of this category”,
Narinder Wadhwa, Presid
ent, CPAT told businessiine,

‘Impact of Red Sea crisis still moderate, could worsen’

COMMITTED TO DEVELOPMENT. WTO’s consensus-based decision-making will remain fundamental at MC13 discussions: Ralph Ossa

bl.interview

Amiti Sen
Mew Delha

World trade haswitnesseda
period of turbulence in 2023,
as the continued
Rusgia-Ukrainewarand the
conflict berween Ismeland
Paleatine, contributed to
destabilising major
economies. Burwith the IS
and China showing signs of
improvement, intermational
trade prospects for 2024 may
be brighter, savs Ralph Ossa,
Chief Eeonomist, WTO.

Inane rmail interview with
the husinessling, Ossa
touches upon important
igsues ranging from
prospects of world trade and
the impact of the Red Sea
crisistothe WT(¥s 13th
Ministerial Conference in
Abu Dhabi. Exeerpts:

In its last projection in

Oictober 2023, the WTO
downgraded its forecast
for world merchandise
trade prowth to 0.8 per
cent. With the

Russia Ukraine war and
conflict in the Middle
East continuing full
steam and the Red Sea
attacks disrupting
shipping from
mid-October, will 2023
projections be further
downgraded?

Our 2023 merchandize trade
forecast now seems overly
optimistie, reflecting
weaker than- trade
data for Q3 and subdued
tradeindicarors for (4.

This is mminly doe o
weaker growth in Furope,
significantly impacting global
trade.

[owever, services  trade
remains robust, with a 9 per
cent y oy increase in value
terme for the first three
quarters of 2023, driven by a

surge  in  post-pandemic

Be

Conversely, challenges
include weaker growth
in Hurope, the
potential for persistent
inflation and escalating
geopolitical tensions,
particularly in the
Middle Fast

RALFH O55A
Chilel Economist, WTO0

demand for travel, especially
from China.

Will it be possible to
continue with the
reasonably robust growth
outlook of 3.3 per cent in
20247 What are the
factors weighing in favour
and against?

We maintain cur expectation
for a rebound in international

trade im 2024, Foctors
supporting this include an
improved growth outlook for
the US and China, declining
inflaton  in  advanced
economies, and anticipated
interest rate cutsin late 2024,
Conversely, challennes
include weaker growth in
Europe, the potential for
persistent  Inflation  and
escalaring geopolitical

‘No mandate for adoption of proposed investment
facilitation agreement at WTO ministerial meet’

1
Amiti Sen
Mew Delha

There is no mandate for the
adoption of the proposed
pact on " investment facilita-
ton for development’ nego-
tiated by a group of WTQ
members, led by China, at
the WTO's 13th Ministerial
Conference (MC13) and the
“attack™ on India and South
Africa by WTO Director
General  Ngozi  Okonjo-
Iweala for opposing it was
appalling, some Civil Soci
ety Organisations have said,

“A subgroup of WTO
members are set to celeb
rate the conclusion of a
break-away agreement on
investment facilitation and
try to secure its adoprion as
a pluritateral agreement at
this week’s 13th ministerial
conference, that can only be
done by consensus,” per a
statement issucd by a group
of plobal CSOs.

Not enly is there no man-
date for these negotiations,
but there is also a negative
mandate, said Deborah

FPIs push the brakes on
equity sell-off, Feb outflows
plummet to423 crore

—
KR Srivats
M Dialhi

Resilient Indian equity mar-
kets, which saw key bench
marks NiftyS0and Sensex hit
ting an all time high this past
week, may have prompred
Foreign  Portfolio Investors
(FPIs) o put brakes on thelr
aporessive  equity  ‘selling
spree, bringing down theirnet
equity outflows o far this
month to¥423 crore, deposit
ories data showed.

This net outfiow of T423
crove till February 24 is
sharply down from the net
selling of ¥25744 crore in
January 2024. FPIs pumped a
record § 8 billion in Indian
eqoities in December last

Interestingly, the slow
down in FFT selling in recent
days comes despite the rising
US Bond vields.

Normally when the US 10
year yield rises above 4.15 per
cent, the FPIs selt heavily. But
this is not happening now, VE
Vijayakumar, Chief Tnvest
ment Strategist, Geojit Finan-
cial Services, said. i

“Since the DIs, 1INz and
retail investors arethe domin
ant players now and their sus-
tained buying is pushing the
miarket to newer records, FPIs
have taken a backseat™, he ad-
ded The resilience of the mar-
ket is preventing the FPls
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from selling appressively des
pite attractive bond yields in
the US, according to
Vij 3
Jitendra Gohil, Chief In-
vestment Strategist, Kotak Al
ternate Asset Managers Ltd,
said “India is the 5th larpest
ecanomy but the weight in
plobal Indices is less than 2
per cent, this gives us confid
ence that FPIs will use any
MELjor correction as a buying
opportunity after missing oot
on mark nutperfnnmnce of
Indian

e also said that FPIs are
taking note of marked im-
provement in Indian maero
stability parameters, which is
clearly reflected in the resili-
ence of the INR and India’s
bondyields.

FPIDEBT BUYING

FPls continue o resot to
heavy buyving in debt markets,
pumping in 35 much ag
T18,589 crores in February so
far. Alt evesare on the FPLbuay
ing action this week to see if
they would bext the January
2024 purchase level of T
12 837 crore.

Shantanu Bhargava, Man
aging Director, Discretionary
Investment Services, Water-
field Advisors, said the inclu
sion of Indian bomds in global
indices hae increased their
praminence during a pericd
when the US economy is ex-
periencing difficulties and the
USDappears tobe reaching its
peak. In contrast, India has an
expanding economy charae-
terised by favourable macroe
stability. “Consequently,
bond inflows may eventmally
exceed what the mathematics
underlying index inclusion
might predict, as increased in
flows have already demon
straoed”, he said.

—

James, facilitator of the Our
Waorld is Not for Sale net
work. “Countries who are
trying to push this through
at the MC13 are breaching
fundamental WTO rules,”
she said.

India, together with
South Africa, has been op-
posing  the China-backed
IFD, which is supported by
130 nations, as it believes
that @ “non mandated, non
multilareral issue™ cannot
be brought to the formal
process in the WTO. “Soch
an attempt will be in viola
tion pf the WTO framework
and fondamental rule of
consensus-based decision
making,” an official said.

INVESTMENT DYNAMICS
WTO members have expli
citly rejected attemprs to
EET an invesiment agres-
ment ever since 1996, the
CS0 release pointed out. A
decision in 2004 said that
there would be no discus
sion of investment negoti-
ations in the WT( until the
Doha round was over and
the round was not over

Moreover, in the 2015
Nairobi Ministerial Confer
ence, itwas decided thar any
such new issues would anly
be addressed if acreed by all
members, the release said.

The WTO DG has pone
far beyond her legitimate
role 25 an international pub
lic official, who are legally
required to be neutral, in
her eriticism of India and
South Africa for opposing
the pact , when what they
have been insisting is that
WTO acts in accordance
with its own rules, sald New
Zealand law professor Jane
Kelsay.

Pretending this invest
ment facilitation agreement

is for development iz a
gham, according to Simon
Eppel of South African
Union Centre (COSATL).
“There is no ‘development’
in this agreement,” Eppel
sid.

The main reasans that
foreign  investors  don't
come to many developing
countries, s and small
island developing states are
the stark realities of
poverty, distance and geo
graphy, small scale, poor in
frasrructureand high costs,
the release noted. Foreign
companies that do invest
are mainly seeking to ex
tract super-profits from ex
ploiting natural resources,

“The long histary of in
vestment ag reements shows
this won't address any of
those issues. What coun
tries really need is a com
mitment to actively facilit
ate investment Lo strategic
sectors countries need and
which iz responsible and
genuinelyadvances their de
velopment”, said Lucia Bar-
cena from Transnational
Institete.

NSE chief urges broking industry to
aim for 1007 houscholds participation

I
KR Srivats
Blew Dielh|

The broking industry must
not bask in past glory even as
it has plaved a huge catalytic
role in the growth of Indian
eapital markets in recent
decades, Ashish  Komar
Chanhan, Managing Dir
ector and CED, Natiomal
Stock Exchange (NSE) has
said.

There must now be a con
certed effort by the broking
industry to bring 100 per
cent of Indian households
into direct equity investing,
Chauhan said at the 13th In-
ternational Convention of
Association  of Exchange
Members of India (ANMI), a
national-level industry body
with nearly 1,000 broker
members.

Chauhan, who was part af
the founding team of NSE in
1994, noted that about 20 per
cent of Indian households
now directly invest in stock
markezs:

“It izall your hard work. [t
is pood you have reached this
milestone. But now don't
bask in your past glory. You
have to make it 100 per cent.

T L

Ashizsh Kumar Chauhan,
Managing Director & CEC,
Mational Stock Exchange

Thar is where we have togo,”
he said. If India has 1o grow,
then it will have to do so on
the back of this industry
(Broking indostry), he said,
adding that it was also im

pormant for it to increase
trust in the Broking fratern

ity as well as in the enre

prencurs that raise capital
through capital markers.

THUST & COMPLIANCE
“Crur job is to mainmin trust
first in oursetves. Thats why
even by mistake, don't make
mistakes. Don't do anvthing
that takes away the trust of
people in the Broking com
munity”, he said.

Chaohan underscored the

need for the Broking com
munity to completely abide
by every regularion framed
by the market regulator SEBI
exchanges or any other gov
ernment authority. This is
because every repulation is
intended to increase trust in
the capital marker system.

Noting that the modern
framework allows one tocre
ate wealth without putting
too much money, Chauban
highlighted that new capital
ism i& “capitalism with very
little capital™ The Broking
industry has t help young
enireprencurs o raise cap
ital using technology. “ Trad
ing is one part, derivatives is
one part. First and foremost,
we have to learn to raise cap
ital for owur  young
ENITEPTCNewrs.

That is the minimum re
guirement for India to grow.
Some of those entreprencuers
will make a lot of money for
themselves and their in
vestors. Some of them will
alss po down®, Chauhan
said. If India has to grow to
A50 trillion in market capit
alisation by 2047, it will come
on the back of technology
driven  young  startups,
Chauhan said.

tensions, particularly in the
Middle East.

If the Red Sea crisis
persists, how do you
think the world should
react to get through it?
Which t:g)l.mn'irs stand to
be the worst affected?
Currently, the economic
impiact of the Red Sea crisisis
moderate, thanks to lower
freight costs compared to
their 2021 peak, moderae
demand, strong inventories
and available container
shipping capacity. If the erisis
continies,  however,  its
impiact on trade and inflation
could worsen  zipgnificantly,
especially in Earope.

In a September 2023
report, the WTO
highlighted that after
Russia invaded Ukraine in
Feb 2022, trade flows
between two i
peopolitical blocs grew
4-6 per cent more slowly

than trade within these
blocs. Is frapmentation a
considerable threat to
growih in global trade?
The early signs  of
geoeconomic fragmentation,
which we documented in our
report, are indeed worrving.
Our anatysis suspests that
full frapmentation could
reduce global real incomes by
an average of 5 per cent. We
advocate instead for
ree globalisarion

understood as  expanding
trade integration to more
countries, people  and
izsues—as the most effective
response o today's global
challenpes,

The WTO MC13 starting
next week pits developing

many areas such as
fisheries subsidies, food
security and e commerce
moratorium. 1s the
development dimension

of the Doha Round
redundant now for
developing nations?

The WTLY's consensus based
decision-making process
ensures  every  member’s
voice is heard, reinforcing
oy commitment 1)
addreszing development
isspes.  This approach s
fundamental w our
diseusgions at MC13 and
beyond,  highlighting  the
ongoing relevance of the
developmeant dimension.

Without a functioning
Appeliate Body can the
WTO lose its relevance?
1= there a way out of the
present situation in the
face of continued US
resistance?

ATMC12 members agreed to
have a well functioning
dispute settlement system by
2024, We remain hopeful thar
substantive propross towards
this goal will be achieved at
MC12and bevond.

Several inconsistencices in Pak’s application
to EC secking G tag for its basmati

The Commission

Eoropean
(E) has published the applica-
um:fhk:stan;eekmn aieo
graphical Indication (GI) tag
fior its basmari rice in 2 sipnifie
ant  development.  [owever,
there are several inconsisten-
cies besides conflict with India
in Istamabad's application.

It eould probably face 2 set
back and srengthen India's
case, experts say. More import
antly, the doewment which
questions the sovereigniy of In
dia by showing Indian territor
ies a5 those in Pakistan could
throw a spanner in India’s free
trade apreement (FTA) talks

The B has pulbslished the ap
plication even a5 India’s bas
mati GI application has been
put in cold sinrage since July
2018 “The document prepared
by the EC based on Pakistan's

applu.:al.u:n represents and re

whi has written the book “Bas
mati Rice: The Natural 1listory
Geographical Indication™,

The Pakistan application has
problems with the description
of the product, “concise™ defin
ition of the geopraphical area
where basmarti rice is grown,
conflict of interest with India’s
Posa-1121  varety, environ
and reputotion. According o

the docu
ment published by the EC re
veals a difference in the “ap
proach and integrity of the
growing area”. “In terms of
quality, the EC document re-
flects the fact that India is the
authentic soaree of Basmati”
hie said, adding PE1121 isa noti-
fred basmati variety of Pakistan

Number of M&A
deals in India fell
10%1in 2023: Pw(C

—
Press Trust of india
Maw Deathi

The number of merger and
acquisition  deals  during
2023 dropped by 10 per cent
an an annual basis to 793,
said a PwC India report.

Mowever, the total dis
closed deal value for M&A
declined much steeper at 38
per cent during the year, ac
cording to the report titled
‘Dieals at a glance’.

The report further ob
served that PE investments
totalled $36 billion, marking
a substantial 36 per cent
dropfrom 2022

[BBI boosts liquidation process with stakcholder engagement

—
KR Srivats
My Dhafhi

Insolvency regulator  TREI
has mandated the involve
ment of Stakeholders’ Con
sultation Committee (SCC)
during the preparation of
preliminary ~ report in
liquidation.

Liguidators should seck
sugpestions/observations  of
the members of the SCC
while preparing the pretimin
ary report, the TBRI said ina

circular. They should finalise
the preliminary report only
after considering such sug
gestions{observations of the
members of the SCC and
thereafter submit it o the
Adjudicating Avthority (AA),
Board and members of SCC,
itadded.

Simultaneously, IBBI has
also mandared that liguid
ator must share progress re
ports on the liguidarion with
the SCC.

Currently, regulations
provide that fiquidator would

have to submit progress re
parts, to the AA, IBB] and the
Board within 15 daye after
the end of every quarter.

Mitherto, the regulation
provided for submission of
progress reparts o the AA
and the Board, it does not get
shared with key stakeholders
of the ecosystem, Le credit
org, thus leaving them un
aware of the progress in the
process thereby creating in
formation asymmetry.

llari Iara Mishr, CEQ,
Assocition of ARCs in India,

gaid “The involvement of
SCC at the tme of prepara
tion of preliminary report in
liquidation, will help the i
quidator have a maore
reasoned commercial per
spective 1o finalise best fit
strategy in the situation™
Padmaja Kaul, Partner, IN
DUSLAW, said this IBBI
move would faeilitate sub
stantive engagement with
stakeholders prior o signifie
ant decizions, thereby ensur
ing their inerests remain

paramount.
.G

WEA.K CASE. Pakistan's application refers to certain literature
that is contemporary in nature and does not have any historical

reputation

a5 India’s Pusa-1121 and icwall
give rise o a “conflic of
nterest”,

REFERENCETOJ &K

The Glexpert said the BC docu
mient deseribes that Basmati is
“alsn being grown in-specific
areas of India™ “When the EU
published the Indian applica

flawed inthe published EC doc-
ument. The GI expert said the
approach o the roots of the
word “Basmati™ by India and
Pakistan differ sharply. “The
reputation of the word 15 also
iinked to langusee and its exist
ence. The Pakistan document
published by the EC loses
ground on this account” he

tion, it did not include Pakistan,  said.

Since India applied tothe ECIn

2018, probably, the EC didnot  PUSA-IS09 AT RISK

hawe an option but o mention ~ The Pakistan application refers
Indian areas in the document o certain iteramre that is eon-
published for Pakistani applica.  temporary and theydonot have
o, b satid. amy historical . “This

The contentious part of the  will be a major sethack for
docoment is the reference tn Pakistan,” said
Jammuand Kashmiraresssach  Chandmselarun,

25 Mirpur, Bhimber, Poonch Pointing oot the differences
and Bagh. Pakismn has men  in the Indian and Pakistan ap
tioned Khyber Pakhminkiwa as  plications, the expert said India,
agrowingregionbut thiswillbe  dwelling on solar radiation and
himerly contested since iwisa  day length, said the length of
“non-contiguous” area. Thisis  the day in basmati prowing re
seenagquestioning Indkssov. pionsis longer than incentral or
ereignty and emerges asanim-  southern India

pediment in the India- EU FTA The Pakistan application
talks, experts say. says from e ber on

“Areas such as Bahawalpur, wards the temperature drops
Rahimyar Khan are adjacent to. and days become clearer. Such
the Thar desert. These expose climatic conditions are ideal for
the lack of environmental de:  the development of specific
terminism in the GI applica  chamcteristics of basmari rice,
tinn, " Chandrasekaran said. Istamahad said.

For GI, the sanctity is the eAmbrosia updated
areawhere therice is grown. In. Pakistan's starus on Augus 24,
the case of Pakistan, itisdeeply 2023,
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The G5T Council iz
likely to soon clarify that Real
Estate Regulatory Authority
(RERAY will not bie required to
pay Gonds 2nd Servoes Tax
(55T, an offical sald.
According to the afficial, RERA,
which functions as a regulator
and facilitator for the realty
sector, is covered under Article
243G of the Constitution
dealing with powers, authority
and responsibilities of
panchayats. KERA was setupin
different Srates o ensure
transperency in real estate
projects, protect the interest
of consumers and to establish
an adjudicating mechanism far
speedy dispute redressal

STATE OF THE

ECON@MY

We expect to have the first
vossal which is capable of
huming ammaonia asa fuel
onwater oy 2027, says

Ajay Singh, a board member
af Mitsul O3K Lines, in
conversation with
Dursinessiine's Raja Simhan

Patps/shonurd at/Bosea

Ao avmilmh[e
i o0 Spohify, Apple
8 Fadcasts and
Goagls Padoags

CPAl advocates
qualified jewellers
for silver at [IBX

Commodity  Parricipants
Assaciation of India (CPAT)
has knocked on GIFT City
Regulator IFSCA's doors,
secking a more accessible
entry point for Qualified
Jewellers (030 in the silver
segment of [ndia Interma-
tional Bullion Exchange
(HBXY.

“We have recently re-
quested IFSCA o mtroduce
a novel category for Quali-
fied Jewellers in the Silver
segment.  Silver-focused
jewellers and rraders must
be allowed with a lower net
worth eriterion that is com-
mensurate  with  reguire-
ments of this category”,
Narinder Wadhwa, Presid-
ent, CPAI told

COMMITTED TO DEVELOPMENT.

World trade has witnessed a
peried of turbulence in 2023,
a5 the continued
Fussia-Ukraine war gand the
conflict between Israel and
Palesting, contributed to
destabilising major
ecomomies, Butwith the US
and China showing signs of
improvement, intermational
trade prospects for 2024 may
bebrighter; savs Ralph Osss,
Chiet Economist, WTO,

Iman e-mail interview with
the asa
touches upon important
issues ranging from
prospects of world trade and
the impact of the Red Sea
crisisto the WTO' 13th
Minisrerial Conference in
Abu Dhabi. Excerpts:

In its last projection in

October 2023, the WTO
downgraded its forecast
for world merchandise
trade th to 0.8 per
cent. With the
Ruszia-Ukraine war and
conflict in the Middle
East continuing full

steam and the Red Sea
attacks disrupting
shipping from
mid-October, will 2023
projections be further
downgraded?

Cur 2023 merchandise trade
forecast now seems overly
optimistic, reflecting
weaker-than-expected trade
data for OF and subdued
trade indicators for 04,

This is mainly due 10
weaker growth in Europe,
significantly impacting global
trisde,

However, services trade
remains robast, with a 9 per
cent y-o-y increase in value
werms for the fiest three
quarters of 2023, driven by a
surge  in post-pandemic

PH 58

demand for travel, especially
from Ching.

Will it be possible to
continue with the
reasonably robust growth
outlook of 3.3 per cent in
20247 What are the
factors weighing in favour
and against?

We maintain our expectation
fora rebound in international

trade
supporting this include an
improved grawth outlook for
the US and Ching, decling

in 2024, Factors

inflation  in  advance
ceonomies, and anticipated
interest rabe Cuts in late 2024,
Conversely, challenges
include weaker growth in
Europe, the potential for
persistent  inflation  and
escalating geopolitical

‘No mandate for adoption of proposed investment
facilitation agreement at WTO ministerial meet’

There is no mandate for the
adoption of the proposed
pact on " investment facilita-
tion for development’ nego-
tiated by a group of WTO
members, led by China, at
the WTO's 13th Ministerial
Conference {(ME13) and the
“attack” on India and Scuth
Africa by WTO Director
General Ngozi  Okonjo-
Tweala for opposing it was
appalling, some Civil Soci-
ety Organisations have said,

“A sub-group of WTO
members are set to celeb-
rate the conclusion of a
break-away agreement on
investment facilitation and
try ta secure its adoption as
4 plurilateral agreement at
this week's 13th ministerial
conference, that can only he
done by consensus,” per a
statement issued by & group
of global C50s,

Not only is there no man-
date for these negotiations,
but there is also 3 negative
mandate, said Deborah

FPIs push the brakes on
equity sell-off, Feb outflows
plummet toX423 crore

Resilicnt Tndian equity mar-
kers, which saw key bench-
mvarks NiftvS0and Sensex hit-
ting an all time high this past
week, may have prompred
Foreign Portfolio Investors
(FPIs) to put brakes on their
aporessive  equity  selling
spree, bringing down theirnet
equity outflows so far this
month to 423 crore, deposit-
ories data showed,

This net cutflow of T423
crove till February 24 §s
sharply down from the net
selling of T25.744 crore in
Jamuary 2024, FPls pumped a
record 8 # hillion in Indian
equitics  in December  Tast
year.

Interestingly, the  slow-
down in FPI selling in recent
days comes despite the rdsing
US Bond yields.

WNormally when the U8 10-
vear vield rises above 4,15 per
cent, the FPIs sell heavily. But
this is not happening now, VE
Vijayakumar, Chief Invest
Tent Stratcgist, Geojit Finan-
cial Services, said,

“Since the DIIs, HNIs and
retail investors are the domin-
ant playvers now and their sus-
tained baying is pushing the
market to newer records, FPIs
have taken a backseat™, he ad-
ded, The resilience of the mar-
ket 5 preventing the FPLs

from selling aggressively des-
pite attractive bond vields in
the US, according 1o
Vijayakumar,

Jitendra Gohil, Chiel In-
vestment Srrategist, Kotak Al-
ternate Asser Managers Lid,
sald “India is the Sth largese
economy but the weight in
global Indices is less than 2
per cent, this gives us confid-
ence that FPls will ase any
mdjor correction as 4 buying
opportunity atter missing out
on mark outperformance of
Indian equities"”.

He also said that FPIs are
taking note of marked im-
provement in Indian macro
stability parameters, which is
clearly reflected in the resih-
ence of the INR and Indias
bomd vields,

FPIs continue fo resort (o
heavy buying in debt markets,
pumping in as much as
18,589 erores in February so
far. Allevesareonthe FPI buy-
ing acrion this week 1o see if
they would beat the January
2024 purchase level of T
19,837 crore,

Shantanu Bhargava, Man-
aging Director, Discretionary
Investment Services, Water-
fleld Advisors, said the inclu-
sion of Indian bonds in global
indices has increased their
prominence during a petiod
when the US economy is ex-
pericncing difficulties and the
USDappearstobereaching its
peak, Incontrast, Indiahasan
expanding economy charac-
terised by Evourable macroe-
conomic artribures and fizeal
stability. “Consequently,
bond inflows may eventually
exceed what the mathematics
undertying  index  inchusion
might prediet, as increased in-
flows have alreadv demon-
strared”, he said,

James, facilitator of the Cur
World 15 Not for Sale net-
work, "Countries who are
trying to push this through
at the MC13 are breaching
fundamental WTO rules”
she said.

India, together with
South Africa, has been op-
posing  the China-backed
IFD, which is supported by
130 mations, as it believes
that 4 “non-mandated, non-
multilareral issue™ cannot
be browught to the formal
process in the WTO, “Such
an attempt will be in viela-
rion of the WTO framework
and fundamental rule of
consensus-hased decision-
making," an official said.

Vv
WTO members have expli-
citly rejected atrempts o
get an investment agrec-
ment ever since 1996, the
G50 release pointed out, A
decision In 2004 sald that
there would be no discos-
sion of investment negoti-
atipns in the WTO until the
Doha round was over and
the round was not over,

Moreover, in the 2015
Mairobi Ministerial Confer-
ence, it was decided thatany
such new issues would only
be addressed if agreed by all
members, the release said,

The WTO DG has gone
far beyond her legitimare
role as an international pub-
lie official, who are legally
required to be neuwtral, in
her eriticism of India and
South Africs for opposing
the pact , when what they
have been insisting s that
WTO acts in accordance
with its cwn rules, said New
Zealand law professaor Jane
Kelsey.

Pretending this invest-
ment facilitation agreement

is for development i5 a
sham, according o Simon
Eppel of Sourh  African
Uniom Centre (COSATU.
“There is no ‘development’
in this agreement,” Eppel
said,

The main reasons that
foreign  investors don't
come 1o many developing
countries, LDCs and small
island developing states are
the stark realities of
poverty, distance and geo-
graphy, small scale, poor in-
frastructure and high costs,
the releass moted. Foreign
companies that do invest
are mainly seeking to ex-
tract super-profits from ex-
ploiting natural resources,

“The long history of in-
vestment agreements shows
this won't address any of
those issues. What coun-
tries really need is a com-
mitment to actively facilit-
ate investment to strategic
sectors countries need and
which is responsible and
genuinely advances their de-
velopment”, sald Lucia Bar-
cepa  from  Transnational
Instirute.

NSE chief urges broking industry to
aim for 100% households participation

The broking industry must
not bask in past glory even as
it has plaved a huge catalytic
refe in the growth of Indian
capital markets in recent
decades, Ashish Kumar
Chauhan, Managing Dir-
ector and CEQ, National
Srock Exchange (NSE) has
said,

There must now be & con-
certed effort by the broking
industry 1o bring 100 per
cent of Indian households
into direct equity investing,
Chauhan said at the 13th In-
rernational Convention of
Asgociation  of  Exchange
Members of India [ANMI), a
national-level indugtry body
with nearly 1,000 broker
members,

Chauhan, who was part of
the founding team of NSE in
1994, noted that about 20 per
cent of Indian households
now directly invest in stock
markets,

“It is all your hard work. [t
is good vou have reached this
milestone, But now don't
bask in your past glory, You
have to make it 100 per cent,

That is where we have togo,”
he said, Tf India has 1o grow,
then it will have to do so on
the back of this industry
(Broking industry), he said,
adding thar it was also im-
portant for it to increake
trust in the Broking fratem-
ity ay well as in the entre-
premeurs that raise capital
through capital markers,

“Our job is to maintain trust
first in ourselves, That's why
even by mistake, don't make
mistakes. Don't do anvthing
that takes away the trust of
people in the Broking com-
munity”, he said.

Chaohan underseored the

meed for the Broking com-
munity to completely abide
by every regulation framed
b the market regulator SEBI
exchanges or any other gov-
ernment authority. This is
becanse every regulation is
intended to increase trust in
the capital marlket systemn.

Noting that the modern
framework allows one tocre-
ate wealth without putting
too much money, Chauhan
highlighted that new capital-
ism is “capitalism with very
lirtle capital™, The Broking
industry has to help young
Entreprencurs (o raise cap-
iral using technology. * Trad-
ing is one part, derivatives is
one part. First and foremost,
we have to learn 1o raise cap-
ital for our  young
ENTrepreneurs.

That is the minimum re-
guirement for India to grow,
Some of those entrepreneurs
will make a lot of money for
themselves and their in-
vestors. Some of them will
also go down®, Chauhan
said. If India has to grow to
850 rrillion in market capit-
alisation by 2047, it will come
on the back of technology-
driven  voung  start-ups,
Chiuhan said,

tenstons, particularly in the
Middle East.

If the Red Sea erisis
persists, how do you
think the world should
react to get through it?
Which countries stand to
be the worst affected?
Currently, the cconomic
impact of the Red Sea crisis is
mederate, thanks to lower
freight costs compared to
their 2021 peak, moderate
dernand, strong inventories
and  available  container
shipping capacity. [f the crisis
continues,  however, ity
impact on trade and mflation
could worsen significantly,
especially in Burope.

In a September 2023
report, the WTO
highlighted that after
Russia invaded Ukraine in
Feb 2022, rrade flows
between two hypothetical
geopalitical blocs grew
4-6 per cent more slowly

than trade within these
blocs. Is fragmentation a

considerable threat to
in global trade?
The  early signs  of

gececonomic fragmentation,
which we documented in our

of the Doha Round
redundant now for
developing nations?

The WTO's consensus-based
decision-making Process
ensures  every  member's

voice is heard, reinforcing

repatt, @re indeed worrving.  our commitment T
Our anazlysis suggests that  addressing development
full fragmentation could  issues. This approach is
reduce global real incomesby  fundamental to ur
an average of 5 per cent, We  discussions at MC13 ‘and
advocite instead for  beyond, highlighting  the
re-globalisation — onogping relevance of the
understood  as  expanding development dimension,
trade integration to more

countries,  people amd  Without a functioning

issues—as the most effective
response 1o today's global
challenges,

The WTO MC13 starting
next week pits developing
countries against
developed nations in
many areas such as
fisheries subsidies, food
security and e-commerce
moratorium, 1s the
development dimension

Appellate Body can the
WT'O lose its relevance?
Is there a way out of the
present sitsation in the
face of continued US
registance?

AL ML, members sgreed to
have a  well-functioning
dispure settlement system by
2024 We remain hopetul that
substantive progress towards
this goal will be achieved at
MC13 and beyond.

Several inconsistencies in Pak’s application
to EC secking GI tag for its basmati

The Europesn Commission
(B} has published the applica-
tion of Pakistun secking a Geo-
graphical [ndication (Gl tag
fior ivs basmati rice in a signific-
ant  development.  However,
there are several inconsisten-
ches besides conflics with India
inIstumibad's upillimrim.

It could probably face a set-
back and strengthen India's
cise, eXperts say More import-
artly, the document which
jﬁlcsrians!hnﬁmcrul.gnrgnrln-

i by showing Indian territor-
ies as those in Pakistan could
throw a spanner in India’s free
trade agreemient (FTAY talky
withthe EL,

Thi EC has published the ap-
plication even a8 India’s bas-
mati 1 application has been
put in cold storage since July
2018, “The document prepared
b the EC based on Pakistan's
npplication represents and re-
flects its preliminary view," suid
&5 Chandrasekaran, a Gl expert
whio has written thi book “Has-
miati Rice; The Natural History
Geographical Indicatian”,

The Pakistan application has
problems with the description
of the product, “concise™ defin-
ition of the peographical urea
where basmari rice is grown,
conflict of interest with India’s
Pusi-1121  variery, coviron-
menital factors, historical origin
and reputation. According to
Chandrasekaran, the docu
ment published by the EC re-
veals a difference in the “ap-
proach and integrity of the
growing ared”. “In terms of
guality, the EC document re-
flects the fact that India is the
authentic source of Hasmatl,”
hesaid, adding PR1121 s anoti-
fed basmati variety of Pakistan

Number of M&A
deals in India fell
105 in 2023: PwC

The number of merger and
acquisivion  deals  during
2023 dropped by 10 per cent
on an annual basis to 793,
said 2 PwC Indiareport.

However, the total dis-
closed deal value for M&A
declined much steeper at 38
per cent during the year, ac-
cording to the report titled
‘Deals at apglance’,

The report further ob-
served that PE investments
totalled $36 biflion, marking
o substantial 36 per cent
drop from 2022,

[BBI boosts liquidation process with stakeholder engagement

Insolvency regulator 1BEL
has mandated the imvolve-
ment of Stakeholders' Con-
sultation Committee (SCC)
during the preparation of
preliminary report  in
liguidation.

Liguidators  should  seek
suggestionsjobservations of
the members of the SCC
while preparing the prelimin-
ary repott, the [BBI sald ina

circalar. Thevshould finalise
the preliminary report only
after considering such sug-
gestions/observations of the
members of the SCC and
thereatter submit it to the
Adjudicating Authority (A&},
Board and members of SCC,
it ackded,

Simultaneousky, IBBl has
also mandated that liquid-
ator must share progress re-
ports on the liguidation with
the SCC.

Currently, regulations
provide that liguidator would

have to submit progress re-
ports, to the AA, [BBL and the
Board within 15 days afrer
the end of every guarter,

Hitherto, the regufarion
provided for submission of
progress reports to the AA
and the Board, it does not get
shared with key stakeholders
of the coosystem, e credit-
ors, thus lesving them un-
aweare of the progress in the
process thereby ereating in-
formation asymimetry.

Hari Hara Mishra, CEOQ,
Associarion of ARCS in India,

said “The imvolvement of
SCC at the time of prepara-
ton of preliminary report in
liquidation, will help the li-
quidator  have a3 more
reasoned commercial per-
spective to finalise best fit
skrategyin the situation”

Padmaga Kagl, Partner, IN-
PUSLAW, said this 1BEI
move would facilitate sub-
stantive  engagement  with
stakeholders prior 1o signific-
ant decisions, thereby ensur-
ing their interests remain
paramourt,

WEAK CASE.

as Indie's Pusa-1121 and i will

give rse to a “conflice of

interest™.

The Gl expert said the EC docu-
ment deseribes that Basmati is
“alen being prown in specific
areas of India®, “When the EU
published the Indian applica-
tiom, it did not include Palastan.
Since India applied to the EC in
2014, probably, the EC did not
hawe an option but to mention
Indian wreas in the document
published for Pakistani applica-
tion,™ hie said,

The contentious part of the
document % the reference to
Jammmu and Kashmit arcas such
a5 Mirpur, Bhimber, Poonch
and Bagh, Pakistan has men-
toned Khyher Pakhtunkhwa as
a growing region bur this will be
bitrerly contested since it is a
“non-contiguows” area. This is
seen i questioning India’s sov-
ereimty and emerges a5 an im-
pediment inthe India-EU FTA
Talks, experts say.

“Areas such as Bahawalpur,
Rahimyar Khan are adjacent to
the Thar desert. These expose
the lack of environmental de-
terminism in the GI applica-

flawedin the published EC doc-
urent. The GIexpert said the
epproach to the roos of the
word “Basmati™ by India and
Pakistan differ sharply. “The
reputation of the word &5 also
lindeed to language and its exist
ence. The Pakistan document
published by the EC loses
ground on this sccount,” he
said,

-1509

The Palistan application refers
to certain literature that is con-
temporary and they do not hive
arvy historical reputation, “This
will be a major setback for
Pakastan,” said
Chandrasekaran.

Fainting out the differences
in the Indian and Pakistan ap-
plications, the expert said India,
dwelling on solar radiation and
day lengeh, said the length of
the day in basmati growing re-
gions is longer than in contral or
sourthern India.

The Pakistan application
sayy from late Sepremtber on-
wards the temperature drops
and days become clearer. Such
climatic conditions are ideal for
the development of spexific
characteristics of basmati rice,

tion," Chandraselzaran said, Iskarmibad =aid.

For @, the sanctity is the eAmbrosia updated
area where the rice is grown. In- Palastan’s stitus on August 24,
the case of Pakistan, itis deeply 2023,
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GST Council may soon clarify
tax exemption to RERA

Hew Dethiz The G5T Council s
ey to sivon clarify that Resd
Estate Repulatory Authority
(RERAY will not be required to
pay Goods and Services Tax
(GST}, an ofTrcial said.
According to the official, RERA,
which functions & a regulator
and facilitator for the realty
sector, is coversd vnder Article
2435 of the Constitution
doaling with powers, autharity
and responsibifities of
panchayets, RERA was sot up in
different Skates to efsue
transparency in real estate
perojects, protect the nterest
of cansumers and to estabiish
inadudicating mechanism for
speedy dispute redressal, m

STATE OF THE

ECON@®MY

We expect to have the first
vessel which is capable of
buming ammaonia as a fuel
an water by 2027, says

Ajay Singh, 7 board member
af Mitsul S Lines, in
conversation with
buginessiing's Raja Simhan
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CPAl advocates
qualified jewellers
for silver at HHBX

—
KR Srivats
Meew Dabhi

Commodity  Participants
Assoclation of India (CPAL)
has knocked on GIFT City
Regulator IFSCA's  doors,
seeking o more accessible
entry point for Qualified
Jewellers (Q7) in the silver
segment of Indiz Interna-
tional Bullion Exchange
(I1BX).

“We have recently re
quested IFSCA 1o introduce
a nowvel catepory for Quali
fied Jewellers in the Silver
sepment.  Silver focused
jewellers and traders must
be allowed with a lower net
worth criterion that is eom.
mensurate  with  regoire
ments of this category”,
Narinder Wadhwa, Presid
ent, CPAT told businessiine,

‘Impact of Red Sea crisis still moderate, could worsen’

COMMITTED TO DEVELOPMENT. WTO’s consensus-based decision-making will remain fundamental at MC13 discussions: Ralph Ossa

bl.interview

Amiti Sen
Mew Delha

World trade haswitnesseda
period of turbulence in 2023,
as the continued
Rusgia-Ukrainewarand the
conflict berween Ismeland
Paleatine, contributed to
destabilising major
economies. Burwith the IS
and China showing signs of
improvement, intermational
trade prospects for 2024 may
be brighter, savs Ralph Ossa,
Chief Eeonomist, WTO.

Inane rmail interview with
the husinessling, Ossa
touches upon important
igsues ranging from
prospects of world trade and
the impact of the Red Sea
crisistothe WT(¥s 13th
Ministerial Conference in
Abu Dhabi. Exeerpts:

In its last projection in

Oictober 2023, the WTO
downgraded its forecast
for world merchandise
trade prowth to 0.8 per
cent. With the

Russia Ukraine war and
conflict in the Middle
East continuing full
steam and the Red Sea
attacks disrupting
shipping from
mid-October, will 2023
projections be further
downgraded?

Our 2023 merchandize trade
forecast now seems overly
optimistie, reflecting
weaker than- trade
data for Q3 and subdued
tradeindicarors for (4.

This is mminly doe o
weaker growth in Furope,
significantly impacting global
trade.

[owever, services  trade
remains robust, with a 9 per
cent y oy increase in value
terme for the first three
quarters of 2023, driven by a

surge  in  post-pandemic

Be

Conversely, challenges
include weaker growth
in Hurope, the
potential for persistent
inflation and escalating
geopolitical tensions,
particularly in the
Middle Fast

RALFH O55A
Chilel Economist, WTO0

demand for travel, especially
from China.

Will it be possible to
continue with the
reasonably robust growth
outlook of 3.3 per cent in
20247 What are the
factors weighing in favour
and against?

We maintain cur expectation
for a rebound in international

trade im 2024, Foctors
supporting this include an
improved growth outlook for
the US and China, declining
inflaton  in  advanced
economies, and anticipated
interest rate cutsin late 2024,
Conversely, challennes
include weaker growth in
Europe, the potential for
persistent  Inflation  and
escalaring geopolitical

‘No mandate for adoption of proposed investment
facilitation agreement at WTO ministerial meet’

1
Amiti Sen
Mew Delha

There is no mandate for the
adoption of the proposed
pact on " investment facilita-
ton for development’ nego-
tiated by a group of WTQ
members, led by China, at
the WTO's 13th Ministerial
Conference (MC13) and the
“attack™ on India and South
Africa by WTO Director
General  Ngozi  Okonjo-
Iweala for opposing it was
appalling, some Civil Soci
ety Organisations have said,

“A subgroup of WTO
members are set to celeb
rate the conclusion of a
break-away agreement on
investment facilitation and
try to secure its adoprion as
a pluritateral agreement at
this week’s 13th ministerial
conference, that can only be
done by consensus,” per a
statement issucd by a group
of plobal CSOs.

Not enly is there no man-
date for these negotiations,
but there is also a negative
mandate, said Deborah

FPIs push the brakes on
equity sell-off, Feb outflows
plummet to423 crore

—
KR Srivats
M Dialhi

Resilient Indian equity mar-
kets, which saw key bench
marks NiftyS0and Sensex hit
ting an all time high this past
week, may have prompred
Foreign  Portfolio Investors
(FPIs) o put brakes on thelr
aporessive  equity  ‘selling
spree, bringing down theirnet
equity outflows o far this
month to¥423 crore, deposit
ories data showed.

This net outfiow of T423
crove till February 24 is
sharply down from the net
selling of ¥25744 crore in
January 2024. FPIs pumped a
record § 8 billion in Indian
eqoities in December last

Interestingly, the slow
down in FFT selling in recent
days comes despite the rising
US Bond vields.

Normally when the US 10
year yield rises above 4.15 per
cent, the FPIs selt heavily. But
this is not happening now, VE
Vijayakumar, Chief Tnvest
ment Strategist, Geojit Finan-
cial Services, said. i

“Since the DIs, 1INz and
retail investors arethe domin
ant players now and their sus-
tained buying is pushing the
miarket to newer records, FPIs
have taken a backseat™, he ad-
ded The resilience of the mar-
ket is preventing the FPls

hmmmlmc.
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from selling appressively des
pite attractive bond yields in
the US, according to
Vij 3
Jitendra Gohil, Chief In-
vestment Strategist, Kotak Al
ternate Asset Managers Ltd,
said “India is the 5th larpest
ecanomy but the weight in
plobal Indices is less than 2
per cent, this gives us confid
ence that FPIs will use any
MELjor correction as a buying
opportunity after missing oot
on mark nutperfnnmnce of
Indian

e also said that FPIs are
taking note of marked im-
provement in Indian maero
stability parameters, which is
clearly reflected in the resili-
ence of the INR and India’s
bondyields.

FPIDEBT BUYING

FPls continue o resot to
heavy buyving in debt markets,
pumping in 35 much ag
T18,589 crores in February so
far. Alt evesare on the FPLbuay
ing action this week to see if
they would bext the January
2024 purchase level of T
12 837 crore.

Shantanu Bhargava, Man
aging Director, Discretionary
Investment Services, Water-
field Advisors, said the inclu
sion of Indian bomds in global
indices hae increased their
praminence during a pericd
when the US economy is ex-
periencing difficulties and the
USDappears tobe reaching its
peak. In contrast, India has an
expanding economy charae-
terised by favourable macroe
stability. “Consequently,
bond inflows may eventmally
exceed what the mathematics
underlying index inclusion
might predict, as increased in
flows have already demon
straoed”, he said.

—

James, facilitator of the Our
Waorld is Not for Sale net
work. “Countries who are
trying to push this through
at the MC13 are breaching
fundamental WTO rules,”
she said.

India, together with
South Africa, has been op-
posing  the China-backed
IFD, which is supported by
130 nations, as it believes
that @ “non mandated, non
multilareral issue™ cannot
be brought to the formal
process in the WTO. “Soch
an attempt will be in viola
tion pf the WTO framework
and fondamental rule of
consensus-based decision
making,” an official said.

INVESTMENT DYNAMICS
WTO members have expli
citly rejected attemprs to
EET an invesiment agres-
ment ever since 1996, the
CS0 release pointed out. A
decision in 2004 said that
there would be no discus
sion of investment negoti-
ations in the WT( until the
Doha round was over and
the round was not over

Moreover, in the 2015
Nairobi Ministerial Confer
ence, itwas decided thar any
such new issues would anly
be addressed if acreed by all
members, the release said.

The WTO DG has pone
far beyond her legitimate
role 25 an international pub
lic official, who are legally
required to be neutral, in
her eriticism of India and
South Africa for opposing
the pact , when what they
have been insisting is that
WTO acts in accordance
with its own rules, sald New
Zealand law professor Jane
Kelsay.

Pretending this invest
ment facilitation agreement

is for development iz a
gham, according to Simon
Eppel of South African
Union Centre (COSATL).
“There is no ‘development’
in this agreement,” Eppel
sid.

The main reasans that
foreign  investors  don't
come to many developing
countries, s and small
island developing states are
the stark realities of
poverty, distance and geo
graphy, small scale, poor in
frasrructureand high costs,
the release noted. Foreign
companies that do invest
are mainly seeking to ex
tract super-profits from ex
ploiting natural resources,

“The long histary of in
vestment ag reements shows
this won't address any of
those issues. What coun
tries really need is a com
mitment to actively facilit
ate investment Lo strategic
sectors countries need and
which iz responsible and
genuinelyadvances their de
velopment”, said Lucia Bar-
cena from Transnational
Institete.

NSE chief urges broking industry to
aim for 1007 houscholds participation

I
KR Srivats
Blew Dielh|

The broking industry must
not bask in past glory even as
it has plaved a huge catalytic
role in the growth of Indian
eapital markets in recent
decades, Ashish  Komar
Chanhan, Managing Dir
ector and CED, Natiomal
Stock Exchange (NSE) has
said.

There must now be a con
certed effort by the broking
industry to bring 100 per
cent of Indian households
into direct equity investing,
Chauhan said at the 13th In-
ternational Convention of
Association  of Exchange
Members of India (ANMI), a
national-level industry body
with nearly 1,000 broker
members.

Chauhan, who was part af
the founding team of NSE in
1994, noted that about 20 per
cent of Indian households
now directly invest in stock
markezs:

“It izall your hard work. [t
is pood you have reached this
milestone. But now don't
bask in your past glory. You
have to make it 100 per cent.

T L

Ashizsh Kumar Chauhan,
Managing Director & CEC,
Mational Stock Exchange

Thar is where we have togo,”
he said. If India has 1o grow,
then it will have to do so on
the back of this industry
(Broking indostry), he said,
adding that it was also im

pormant for it to increase
trust in the Broking fratern

ity as well as in the enre

prencurs that raise capital
through capital markers.

THUST & COMPLIANCE
“Crur job is to mainmin trust
first in oursetves. Thats why
even by mistake, don't make
mistakes. Don't do anvthing
that takes away the trust of
people in the Broking com
munity”, he said.

Chaohan underscored the

need for the Broking com
munity to completely abide
by every regularion framed
by the market regulator SEBI
exchanges or any other gov
ernment authority. This is
because every repulation is
intended to increase trust in
the capital marker system.

Noting that the modern
framework allows one tocre
ate wealth without putting
too much money, Chauban
highlighted that new capital
ism i& “capitalism with very
little capital™ The Broking
industry has t help young
enireprencurs o raise cap
ital using technology. “ Trad
ing is one part, derivatives is
one part. First and foremost,
we have to learn to raise cap
ital for owur  young
ENITEPTCNewrs.

That is the minimum re
guirement for India to grow.
Some of those entreprencuers
will make a lot of money for
themselves and their in
vestors. Some of them will
alss po down®, Chauhan
said. If India has to grow to
A50 trillion in market capit
alisation by 2047, it will come
on the back of technology
driven  young  startups,
Chauhan said.

tensions, particularly in the
Middle East.

If the Red Sea crisis
persists, how do you
think the world should
react to get through it?
Which t:g)l.mn'irs stand to
be the worst affected?
Currently, the economic
impiact of the Red Sea crisisis
moderate, thanks to lower
freight costs compared to
their 2021 peak, moderae
demand, strong inventories
and available container
shipping capacity. If the erisis
continies,  however,  its
impiact on trade and inflation
could worsen  zipgnificantly,
especially in Earope.

In a September 2023
report, the WTO
highlighted that after
Russia invaded Ukraine in
Feb 2022, trade flows
between two i
peopolitical blocs grew
4-6 per cent more slowly

than trade within these
blocs. Is frapmentation a
considerable threat to
growih in global trade?
The early signs  of
geoeconomic fragmentation,
which we documented in our
report, are indeed worrving.
Our anatysis suspests that
full frapmentation could
reduce global real incomes by
an average of 5 per cent. We
advocate instead for
ree globalisarion

understood as  expanding
trade integration to more
countries, people  and
izsues—as the most effective
response o today's global
challenpes,

The WTO MC13 starting
next week pits developing

many areas such as
fisheries subsidies, food
security and e commerce
moratorium. 1s the
development dimension

of the Doha Round
redundant now for
developing nations?

The WTLY's consensus based
decision-making process
ensures  every  member’s
voice is heard, reinforcing
oy commitment 1)
addreszing development
isspes.  This approach s
fundamental w our
diseusgions at MC13 and
beyond,  highlighting  the
ongoing relevance of the
developmeant dimension.

Without a functioning
Appeliate Body can the
WTO lose its relevance?
1= there a way out of the
present situation in the
face of continued US
resistance?

ATMC12 members agreed to
have a well functioning
dispute settlement system by
2024, We remain hopeful thar
substantive propross towards
this goal will be achieved at
MC12and bevond.

Several inconsistencices in Pak’s application
to EC secking G tag for its basmati

The Commission

Eoropean
(E) has published the applica-
um:fhk:stan;eekmn aieo
graphical Indication (GI) tag
fior its basmari rice in 2 sipnifie
ant  development.  [owever,
there are several inconsisten-
cies besides conflict with India
in Istamabad's application.

It eould probably face 2 set
back and srengthen India's
case, experts say. More import
antly, the doewment which
questions the sovereigniy of In
dia by showing Indian territor
ies a5 those in Pakistan could
throw a spanner in India’s free
trade apreement (FTA) talks

The B has pulbslished the ap
plication even a5 India’s bas
mati GI application has been
put in cold sinrage since July
2018 “The document prepared
by the EC based on Pakistan's

applu.:al.u:n represents and re

whi has written the book “Bas
mati Rice: The Natural 1listory
Geographical Indication™,

The Pakistan application has
problems with the description
of the product, “concise™ defin
ition of the geopraphical area
where basmarti rice is grown,
conflict of interest with India’s
Posa-1121  varety, environ
and reputotion. According o

the docu
ment published by the EC re
veals a difference in the “ap
proach and integrity of the
growing area”. “In terms of
quality, the EC document re-
flects the fact that India is the
authentic soaree of Basmati”
hie said, adding PE1121 isa noti-
fred basmati variety of Pakistan

Number of M&A
deals in India fell
10%1in 2023: Pw(C

—
Press Trust of india
Maw Deathi

The number of merger and
acquisition  deals  during
2023 dropped by 10 per cent
an an annual basis to 793,
said a PwC India report.

Mowever, the total dis
closed deal value for M&A
declined much steeper at 38
per cent during the year, ac
cording to the report titled
‘Dieals at a glance’.

The report further ob
served that PE investments
totalled $36 billion, marking
a substantial 36 per cent
dropfrom 2022

[BBI boosts liquidation process with stakcholder engagement

—
KR Srivats
My Dhafhi

Insolvency regulator  TREI
has mandated the involve
ment of Stakeholders’ Con
sultation Committee (SCC)
during the preparation of
preliminary ~ report in
liquidation.

Liguidators should seck
sugpestions/observations  of
the members of the SCC
while preparing the pretimin
ary report, the TBRI said ina

circular. They should finalise
the preliminary report only
after considering such sug
gestions{observations of the
members of the SCC and
thereafter submit it o the
Adjudicating Avthority (AA),
Board and members of SCC,
itadded.

Simultaneously, IBBI has
also mandared that liguid
ator must share progress re
ports on the liguidarion with
the SCC.

Currently, regulations
provide that fiquidator would

have to submit progress re
parts, to the AA, IBB] and the
Board within 15 daye after
the end of every quarter.

Mitherto, the regulation
provided for submission of
progress reparts o the AA
and the Board, it does not get
shared with key stakeholders
of the ecosystem, Le credit
org, thus leaving them un
aware of the progress in the
process thereby creating in
formation asymmetry.

llari Iara Mishr, CEQ,
Assocition of ARCs in India,

gaid “The involvement of
SCC at the tme of prepara
tion of preliminary report in
liquidation, will help the i
quidator have a maore
reasoned commercial per
spective 1o finalise best fit
strategy in the situation™
Padmaja Kaul, Partner, IN
DUSLAW, said this IBBI
move would faeilitate sub
stantive engagement with
stakeholders prior o signifie
ant decizions, thereby ensur
ing their inerests remain

paramount.
.G

WEA.K CASE. Pakistan's application refers to certain literature
that is contemporary in nature and does not have any historical

reputation

a5 India’s Pusa-1121 and icwall
give rise o a “conflic of
nterest”,

REFERENCETOJ &K

The Glexpert said the BC docu
mient deseribes that Basmati is
“alsn being grown in-specific
areas of India™ “When the EU
published the Indian applica

flawed inthe published EC doc-
ument. The GI expert said the
approach o the roots of the
word “Basmati™ by India and
Pakistan differ sharply. “The
reputation of the word 15 also
iinked to langusee and its exist
ence. The Pakistan document
published by the EC loses
ground on this account” he

tion, it did not include Pakistan,  said.

Since India applied tothe ECIn

2018, probably, the EC didnot  PUSA-IS09 AT RISK

hawe an option but o mention ~ The Pakistan application refers
Indian areas in the document o certain iteramre that is eon-
published for Pakistani applica.  temporary and theydonot have
o, b satid. amy historical . “This

The contentious part of the  will be a major sethack for
docoment is the reference tn Pakistan,” said
Jammuand Kashmiraresssach  Chandmselarun,

25 Mirpur, Bhimber, Poonch Pointing oot the differences
and Bagh. Pakismn has men  in the Indian and Pakistan ap
tioned Khyber Pakhminkiwa as  plications, the expert said India,
agrowingregionbut thiswillbe  dwelling on solar radiation and
himerly contested since iwisa  day length, said the length of
“non-contiguous” area. Thisis  the day in basmati prowing re
seenagquestioning Indkssov. pionsis longer than incentral or
ereignty and emerges asanim-  southern India

pediment in the India- EU FTA The Pakistan application
talks, experts say. says from e ber on

“Areas such as Bahawalpur, wards the temperature drops
Rahimyar Khan are adjacent to. and days become clearer. Such
the Thar desert. These expose climatic conditions are ideal for
the lack of environmental de:  the development of specific
terminism in the GI applica  chamcteristics of basmari rice,
tinn, " Chandrasekaran said. Istamahad said.

For GI, the sanctity is the eAmbrosia updated
areawhere therice is grown. In. Pakistan's starus on Augus 24,
the case of Pakistan, itisdeeply 2023,
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GST Council may soon clarify
tax exemption to RERA

Hew Dethiz The G5T Council s
ey to sivon clarify that Resd
Estate Repulatory Authority
(RERAY will not be required to
pay Goods and Services Tax
(GST}, an ofTrcial said.
According to the official, RERA,
which functions & a regulator
and facilitator for the realty
sector, is coversd vnder Article
2435 of the Constitution
doaling with powers, autharity
and responsibifities of
panchayets, RERA was sot up in
different Skates to efsue
transparency in real estate
perojects, protect the nterest
of cansumers and to estabiish
inadudicating mechanism for
speedy dispute redressal, m
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We expect to have the first
vessel which is capable of
buming ammaonia as a fuel
an water by 2027, says

Ajay Singh, 7 board member
af Mitsul S Lines, in
conversation with
buginessiing's Raja Simhan
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CPAl advocates
qualified jewellers
for silver at HHBX

—
KR Srivats
Meew Dabhi

Commodity  Participants
Assoclation of India (CPAL)
has knocked on GIFT City
Regulator IFSCA's  doors,
seeking o more accessible
entry point for Qualified
Jewellers (Q7) in the silver
segment of Indiz Interna-
tional Bullion Exchange
(I1BX).

“We have recently re
quested IFSCA 1o introduce
a nowvel catepory for Quali
fied Jewellers in the Silver
sepment.  Silver focused
jewellers and traders must
be allowed with a lower net
worth criterion that is eom.
mensurate  with  regoire
ments of this category”,
Narinder Wadhwa, Presid
ent, CPAT told businessiine,

‘Impact of Red Sea crisis still moderate, could worsen’

COMMITTED TO DEVELOPMENT. WTO’s consensus-based decision-making will remain fundamental at MC13 discussions: Ralph Ossa

bl.interview

Amiti Sen
Mew Delha

World trade haswitnesseda
period of turbulence in 2023,
as the continued
Rusgia-Ukrainewarand the
conflict berween Ismeland
Paleatine, contributed to
destabilising major
economies. Burwith the IS
and China showing signs of
improvement, intermational
trade prospects for 2024 may
be brighter, savs Ralph Ossa,
Chief Eeonomist, WTO.

Inane rmail interview with
the husinessling, Ossa
touches upon important
igsues ranging from
prospects of world trade and
the impact of the Red Sea
crisistothe WT(¥s 13th
Ministerial Conference in
Abu Dhabi. Exeerpts:

In its last projection in

Oictober 2023, the WTO
downgraded its forecast
for world merchandise
trade prowth to 0.8 per
cent. With the

Russia Ukraine war and
conflict in the Middle
East continuing full
steam and the Red Sea
attacks disrupting
shipping from
mid-October, will 2023
projections be further
downgraded?

Our 2023 merchandize trade
forecast now seems overly
optimistie, reflecting
weaker than- trade
data for Q3 and subdued
tradeindicarors for (4.

This is mminly doe o
weaker growth in Furope,
significantly impacting global
trade.

[owever, services  trade
remains robust, with a 9 per
cent y oy increase in value
terme for the first three
quarters of 2023, driven by a

surge  in  post-pandemic

Be

Conversely, challenges
include weaker growth
in Hurope, the
potential for persistent
inflation and escalating
geopolitical tensions,
particularly in the
Middle Fast

RALFH O55A
Chilel Economist, WTO0

demand for travel, especially
from China.

Will it be possible to
continue with the
reasonably robust growth
outlook of 3.3 per cent in
20247 What are the
factors weighing in favour
and against?

We maintain cur expectation
for a rebound in international

trade im 2024, Foctors
supporting this include an
improved growth outlook for
the US and China, declining
inflaton  in  advanced
economies, and anticipated
interest rate cutsin late 2024,
Conversely, challennes
include weaker growth in
Europe, the potential for
persistent  Inflation  and
escalaring geopolitical

‘No mandate for adoption of proposed investment
facilitation agreement at WTO ministerial meet’

1
Amiti Sen
Mew Delha

There is no mandate for the
adoption of the proposed
pact on " investment facilita-
ton for development’ nego-
tiated by a group of WTQ
members, led by China, at
the WTO's 13th Ministerial
Conference (MC13) and the
“attack™ on India and South
Africa by WTO Director
General  Ngozi  Okonjo-
Iweala for opposing it was
appalling, some Civil Soci
ety Organisations have said,

“A subgroup of WTO
members are set to celeb
rate the conclusion of a
break-away agreement on
investment facilitation and
try to secure its adoprion as
a pluritateral agreement at
this week’s 13th ministerial
conference, that can only be
done by consensus,” per a
statement issucd by a group
of plobal CSOs.

Not enly is there no man-
date for these negotiations,
but there is also a negative
mandate, said Deborah

FPIs push the brakes on
equity sell-off, Feb outflows
plummet to423 crore

—
KR Srivats
M Dialhi

Resilient Indian equity mar-
kets, which saw key bench
marks NiftyS0and Sensex hit
ting an all time high this past
week, may have prompred
Foreign  Portfolio Investors
(FPIs) o put brakes on thelr
aporessive  equity  ‘selling
spree, bringing down theirnet
equity outflows o far this
month to¥423 crore, deposit
ories data showed.

This net outfiow of T423
crove till February 24 is
sharply down from the net
selling of ¥25744 crore in
January 2024. FPIs pumped a
record § 8 billion in Indian
eqoities in December last

Interestingly, the slow
down in FFT selling in recent
days comes despite the rising
US Bond vields.

Normally when the US 10
year yield rises above 4.15 per
cent, the FPIs selt heavily. But
this is not happening now, VE
Vijayakumar, Chief Tnvest
ment Strategist, Geojit Finan-
cial Services, said. i

“Since the DIs, 1INz and
retail investors arethe domin
ant players now and their sus-
tained buying is pushing the
miarket to newer records, FPIs
have taken a backseat™, he ad-
ded The resilience of the mar-
ket is preventing the FPls
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from selling appressively des
pite attractive bond yields in
the US, according to
Vij 3
Jitendra Gohil, Chief In-
vestment Strategist, Kotak Al
ternate Asset Managers Ltd,
said “India is the 5th larpest
ecanomy but the weight in
plobal Indices is less than 2
per cent, this gives us confid
ence that FPIs will use any
MELjor correction as a buying
opportunity after missing oot
on mark nutperfnnmnce of
Indian

e also said that FPIs are
taking note of marked im-
provement in Indian maero
stability parameters, which is
clearly reflected in the resili-
ence of the INR and India’s
bondyields.

FPIDEBT BUYING

FPls continue o resot to
heavy buyving in debt markets,
pumping in 35 much ag
T18,589 crores in February so
far. Alt evesare on the FPLbuay
ing action this week to see if
they would bext the January
2024 purchase level of T
12 837 crore.

Shantanu Bhargava, Man
aging Director, Discretionary
Investment Services, Water-
field Advisors, said the inclu
sion of Indian bomds in global
indices hae increased their
praminence during a pericd
when the US economy is ex-
periencing difficulties and the
USDappears tobe reaching its
peak. In contrast, India has an
expanding economy charae-
terised by favourable macroe
stability. “Consequently,
bond inflows may eventmally
exceed what the mathematics
underlying index inclusion
might predict, as increased in
flows have already demon
straoed”, he said.

James, facilitator of the Our
Waorld is Not for Sale net
work. “Countries who are
trying to push this through
at the MC13 are breaching
fundamental WTO rules,”
she said.

India, together with
South Africa, has been op-
posing  the China-backed
IFD, which is supported by
130 nations, as it believes
that @ “non mandated, non
multilareral issue™ cannot
be brought to the formal
process in the WTO. “Soch
an attempt will be in viola
tion pf the WTO framework
and fondamental rule of
consensus-based decision
making,” an official said.

INVESTMENT DYNAMICS
WTO members have expli
citly rejected attemprs to
EET an invesiment agres-
ment ever since 1996, the
CS0 release pointed out. A
decision in 2004 said that
there would be no discus
sion of investment negoti-
ations in the WT( until the
Doha round was over and
the round was not over

Moreover, in the 2015
Nairobi Ministerial Confer
ence, itwas decided thar any
such new issues would anly
be addressed if acreed by all
members, the release said.

The WTO DG has pone
far beyond her legitimate
role 25 an international pub
lic official, who are legally
required to be neutral, in
her eriticism of India and
South Africa for opposing
the pact , when what they
have been insisting is that
WTO acts in accordance
with its own rules, sald New
Zealand law professor Jane
Kelsay.

Pretending this invest
ment facilitation agreement

is for development iz a
gham, according to Simon
Eppel of South African
Union Centre (COSATL).
“There is no ‘development’
in this agreement,” Eppel
sid.

The main reasans that
foreign  investors  don't
come to many developing
countries, s and small
island developing states are
the stark realities of
poverty, distance and geo
graphy, small scale, poor in
frasrructureand high costs,
the release noted. Foreign
companies that do invest
are mainly seeking to ex
tract super-profits from ex
ploiting natural resources,

“The long histary of in
vestment ag reements shows
this won't address any of
those issues. What coun
tries really need is a com
mitment to actively facilit
ate investment Lo strategic
sectors countries need and
which iz responsible and
genuinelyadvances their de
velopment”, said Lucia Bar-
cena from Transnational
Institete.

NSE chief urges broking industry to
aim for 1007 houscholds participation

I
KR Srivats
Blew Dielh|

The broking industry must
not bask in past glory even as
it has plaved a huge catalytic
role in the growth of Indian
eapital markets in recent
decades, Ashish  Komar
Chanhan, Managing Dir
ector and CED, Natiomal
Stock Exchange (NSE) has
said.

There must now be a con
certed effort by the broking
industry to bring 100 per
cent of Indian households
into direct equity investing,
Chauhan said at the 13th In-
ternational Convention of
Association  of Exchange
Members of India (ANMI), a
national-level industry body
with nearly 1,000 broker
members.

Chauhan, who was part af
the founding team of NSE in
1994, noted that about 20 per
cent of Indian households
now directly invest in stock
markezs:

“It izall your hard work. [t
is pood you have reached this
milestone. But now don't
bask in your past glory. You
have to make it 100 per cent.

T L

Ashizsh Kumar Chauhan,
Managing Director & CEC,
Mational Stock Exchange

Thar is where we have togo,”
he said. If India has 1o grow,
then it will have to do so on
the back of this industry
(Broking indostry), he said,
adding that it was also im

pormant for it to increase
trust in the Broking fratern

ity as well as in the enre

prencurs that raise capital
through capital markers.

THUST & COMPLIANCE
“Crur job is to mainmin trust
first in oursetves. Thats why
even by mistake, don't make
mistakes. Don't do anvthing
that takes away the trust of
people in the Broking com
munity”, he said.

Chaohan underscored the

need for the Broking com
munity to completely abide
by every regularion framed
by the market regulator SEBI
exchanges or any other gov
ernment authority. This is
because every repulation is
intended to increase trust in
the capital marker system.

Noting that the modern
framework allows one tocre
ate wealth without putting
too much money, Chauban
highlighted that new capital
ism i& “capitalism with very
little capital™ The Broking
industry has t help young
enireprencurs o raise cap
ital using technology. “ Trad
ing is one part, derivatives is
one part. First and foremost,
we have to learn to raise cap
ital for owur  young
ENITEPTCNewrs.

That is the minimum re
guirement for India to grow.
Some of those entreprencuers
will make a lot of money for
themselves and their in
vestors. Some of them will
alss po down®, Chauhan
said. If India has to grow to
A50 trillion in market capit
alisation by 2047, it will come
on the back of technology
driven  young  startups,
Chauhan said.

tensions, particularly in the
Middle East.

If the Red Sea crisis
persists, how do you
think the world should
react to get through it?
Which t:g)l.mn'irs stand to
be the worst affected?
Currently, the economic
impiact of the Red Sea crisisis
moderate, thanks to lower
freight costs compared to
their 2021 peak, moderae
demand, strong inventories
and available container
shipping capacity. If the erisis
continies,  however,  its
impiact on trade and inflation
could worsen  zipgnificantly,
especially in Earope.

In a September 2023
report, the WTO
highlighted that after
Russia invaded Ukraine in
Feb 2022, trade flows
between two i
peopolitical blocs grew
4-6 per cent more slowly

than trade within these
blocs. Is frapmentation a
considerable threat to
growih in global trade?
The early signs  of
geoeconomic fragmentation,
which we documented in our
report, are indeed worrving.
Our anatysis suspests that
full frapmentation could
reduce global real incomes by
an average of 5 per cent. We
advocate instead for
ree globalisarion

understood as  expanding
trade integration to more
countries, people  and
izsues—as the most effective
response o today's global
challenpes,

The WTO MC13 starting
next week pits developing

many areas such as
fisheries subsidies, food
security and e commerce
moratorium. 1s the
development dimension

of the Doha Round
redundant now for
developing nations?

The WTLY's consensus based
decision-making process
ensures  every  member’s
voice is heard, reinforcing
oy commitment 1)
addreszing development
isspes.  This approach s
fundamental w our
diseusgions at MC13 and
beyond,  highlighting  the
ongoing relevance of the
developmeant dimension.

Without a functioning
Appeliate Body can the
WTO lose its relevance?
1= there a way out of the
present situation in the
face of continued US
resistance?

ATMC12 members agreed to
have a well functioning
dispute settlement system by
2024, We remain hopeful thar
substantive propross towards
this goal will be achieved at
MC12and bevond.

Several inconsistencices in Pak’s application
to EC secking G tag for its basmati

The Commission

Eoropean
(E) has published the applica-
um:ﬂ"akjst:an;eekmn aGieo
graphical Indication (GI) tag
fior its basmari rice in a sipnifie
ant  development.  [owever,
there are several inconsisten-
cies besides confliet with India
in Istamabad's application.

It could probably fice 2 set
back and srengthen India's
case, experts say. More import
antly, the docwment which
questions the sovereignoy of In-
dia by showing Indian territor
ieg a5 those in Pakistan could
throw a spanner in India’s free
trade apreement (FTA) talks

The B has published the ap
plication even 25 India’s bas
mati Gl application has been
put in cold siorage since July
2018 “The document prepared
by the EC based on Pakistan's
application represents and re
flects its preliminary view,” sakd
8 Chandrasedmran, a GI expert
wii has written the book “Bas
mati Rice: The Natral 1listory
Geographical Indication™,

The Pakistan application has
problems with the description
of the produet, “concise” defin
ition of the geopraphical area
where basmarti rice is grown,
comflict of interest with Indéa’s
Posa-1121  varety, environ
mental factors, historical origin
and reputotion. According to
Chandrasekaran, the docu
ment published by the EC re
veals a difference in the “ap
proach and integrity of the

growing area”. “In terms of
quality, the EC document re-
flects the fact that India is the
authentic source of Basmoti”
he said, adding PK1121 isa noti
fred basmati variety of Pakistan

Number of M&A
deals in India fell
10%1in 2023: Pw(C

—
Press Trust of india
Maw Deathi

The number of merger and
acquisition  deals  during
2023 dropped by 10 per cent
an an annual basis to 793,
said a PwC India report.

Mowever, the total dis
closed deal value for M&A
declined much steeper at 38
per cent during the year, ac
cording to the report titled
‘Dieals at a glance’.

The report further ob
served that PE investments
totalled $36 billion, marking
a substantial 36 per cent
dropfrom 2022

[BBI boosts liquidation process with stakcholder engagement

—
KR Srivats
My Dhafhi

Insolvency regulator  TREI
has mandated the involve
ment of Stakeholders’ Con
sultation Committee (SCC)
during the preparation of
preliminary ~ report in
liquidation.

Liguidators should seck
sugpestions/observations  of
the members of the SCC
while preparing the pretimin
ary report, the TBRI said ina

circular. They should finalise
the preliminary report only
after considering such sug
gestions{observations of the
members of the SCC and
thereafter submit it o the
Adjudicating Avthority (AA),
Board and members of SCC,
itadded.

Simultaneously, IBBI has
also mandared that liguid
ator must share progress re
ports on the liguidarion with
the SCC.

Currently, regulations
provide that fiquidator would

have to submit progress re
parts, to the AA, IBB] and the
Board within 15 daye after
the end of every quarter.

Mitherto, the regulation
provided for submission of
progress reparts o the AA
and the Board, it does not get
shared with key stakeholders
of the ecosystem, Le credit
org, thus leaving them un
aware of the progress in the
process thereby creating in
formation asymmetry.

llari Iara Mishr, CEQ,
Assocition of ARCs in India,

gaid “The involvement of
SCC at the tme of prepara
tion of preliminary report in
liquidation, will help the i
quidator have a maore
reasoned commercial per
spective 1o finalise best fit
strategy in the situation™
Padmaja Kaul, Partner, IN
DUSLAW, said this IBBI
move would faeilitate sub
stantive engagement with
stakeholders prior o signifie
ant decizions, thereby ensur
ing their inerests remain

paramount.
LG

WEA.K CASE. Pakistan's application refers to certain literature
that is contemporary in nature and does not have any historical

reputation

a5 India’s Pusa-1121 and icwaill
give rise o a “conflir of
nteErest”,

REFERENCETOJ &K

The Glexpert said the £C docu
meient deseribes that Basmati is
“alsn being grown in-specific
areas of India®. “When the EU
published the Indian applica
tiom, it did not inclode Pakistan.
Since India applied to the ECin
2018, probably, the EC did not
hawe an option but o mention
Indian areas in the document
paablished for Pakistani applica
thon," he said.

The contertious part of the
docoment 15 the reference o
Jammu and Kashmir areas sach
25 Mirpur, Bhimber, Poonch
and Bagh. Pakistan has men
tioned Khyber Pakhimkives 2
agrcrwngregmtmrh:sm‘ﬂlm
himerly contested since it is a
“non-contiguous™ area. This is

flawed inthe published EC doc-
ument. The GI expert said the
approach o the roots of the
word “Basmati™ by India and
Pakistan differ sharply. “The
reputation of the word is also
linked to language and its exist
ence. The Pakistan document
published by the EC loses
ground on this account” he
said.

PUSA- 1509 AT RISK

The Pakistan application refers
o certain fitepamire that is eon-
temporary and theydo not have
amy historical reputation. “This
will be a major sethack for
Pakistan,” said
Chandrselarin,

Pointing oot the differences
in the Indian and Pakistan ap
plications, the sepert said Indi,
dwelling on solar radiation.and
day length, said the length of
the day in bxsmati prowing re

seenagquestioning Indissov. pionsis longer than incentral or
ereignty and emerges asanim-  southern India.

pediment in the India. EUFTA ~ The Pakistan application
talks, experts say. says from |lae her on

“Areas such as Bahawalpur, wards the temperature drops
Rahimyar Khan are adjacent to. and days become clearer. Such
the Thar desert. These expose climatic conditions ae ideal for
the lack of environmental de:  the development of specific
terminism in the GI applica  chamcteristics of basmari rice,
tion, " Chandrasekaran said. Istamahad said.

For GI, the sanctity is the eAmbrosia updared
areawhere the rice is grown. In. Pakistan's starus on August 24,
the case of Pakistan, itisdeeply 2023,
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GST Council may soon clarify
tax exemption to RERA

Hew Dethiz The G5T Council s
ey to sivon clarify that Resd
Estate Repulatory Authority
(RERAY will not be required to
pay Goods and Services Tax
(GST}, an ofTrcial said.
According to the official, RERA,
which functions & a regulator
and facilitator for the realty
sector, is coversd vnder Article
2435 of the Constitution
doaling with powers, autharity
and responsibifities of
panchayets, RERA was sot up in
different Skates to efsue
transparency in real estate
perojects, protect the nterest
of cansumers and to estabiish
inadudicating mechanism for
speedy dispute redressal, m
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We expect to have the first
vessel which is capable of
buming ammaonia as a fuel
an water by 2027, says
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af Mitsul S Lines, in
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CPAl advocates
qualified jewellers
for silver at HHBX

—
KR Srivats
Meew Dabhi

Commodity  Participants
Assoclation of India (CPAL)
has knocked on GIFT City
Regulator IFSCA's  doors,
seeking o more accessible
entry point for Qualified
Jewellers (Q7) in the silver
segment of Indiz Interna-
tional Bullion Exchange
(I1BX).

“We have recently re
quested IFSCA 1o introduce
a nowvel catepory for Quali
fied Jewellers in the Silver
sepment.  Silver focused
jewellers and traders must
be allowed with a lower net
worth criterion that is eom.
mensurate  with  regoire
ments of this category”,
Narinder Wadhwa, Presid
ent, CPAT told businessiine,

‘Impact of Red Sea crisis still moderate, could worsen’

COMMITTED TO DEVELOPMENT. WTO’s consensus-based decision-making will remain fundamental at MC13 discussions: Ralph Ossa

bl.interview

Amiti Sen
Mew Delha

World trade haswitnesseda
period of turbulence in 2023,
as the continued
Rusgia-Ukrainewarand the
conflict berween Ismeland
Paleatine, contributed to
destabilising major
economies. Burwith the IS
and China showing signs of
improvement, intermational
trade prospects for 2024 may
be brighter, savs Ralph Ossa,
Chief Eeonomist, WTO.

Inane rmail interview with
the husinessling, Ossa
touches upon important
igsues ranging from
prospects of world trade and
the impact of the Red Sea
crisistothe WT(¥s 13th
Ministerial Conference in
Abu Dhabi. Exeerpts:

In its last projection in

Oictober 2023, the WTO
downgraded its forecast
for world merchandise
trade prowth to 0.8 per
cent. With the

Russia Ukraine war and
conflict in the Middle
East continuing full
steam and the Red Sea
attacks disrupting
shipping from
mid-October, will 2023
projections be further
downgraded?

Our 2023 merchandize trade
forecast now seems overly
optimistie, reflecting
weaker than- trade
data for Q3 and subdued
tradeindicarors for (4.

This is mminly doe o
weaker growth in Furope,
significantly impacting global
trade.

[owever, services  trade
remains robust, with a 9 per
cent y oy increase in value
terme for the first three
quarters of 2023, driven by a

surge  in  post-pandemic

Be

Conversely, challenges
include weaker growth
in Hurope, the
potential for persistent
inflation and escalating
geopolitical tensions,
particularly in the
Middle Fast

RALFH O55A
Chilel Economist, WTO0

demand for travel, especially
from China.

Will it be possible to
continue with the
reasonably robust growth
outlook of 3.3 per cent in
20247 What are the
factors weighing in favour
and against?

We maintain cur expectation
for a rebound in international

trade im 2024, Foctors
supporting this include an
improved growth outlook for
the US and China, declining
inflaton  in  advanced
economies, and anticipated
interest rate cutsin late 2024,
Conversely, challennes
include weaker growth in
Europe, the potential for
persistent  Inflation  and
escalaring geopolitical

‘No mandate for adoption of proposed investment
facilitation agreement at WTO ministerial meet’

1
Amiti Sen
Mew Delha

There is no mandate for the
adoption of the proposed
pact on " investment facilita-
ton for development’ nego-
tiated by a group of WTQ
members, led by China, at
the WTO's 13th Ministerial
Conference (MC13) and the
“attack™ on India and South
Africa by WTO Director
General  Ngozi  Okonjo-
Iweala for opposing it was
appalling, some Civil Soci
ety Organisations have said,

“A subgroup of WTO
members are set to celeb
rate the conclusion of a
break-away agreement on
investment facilitation and
try to secure its adoprion as
a pluritateral agreement at
this week’s 13th ministerial
conference, that can only be
done by consensus,” per a
statement issucd by a group
of plobal CSOs.

Not enly is there no man-
date for these negotiations,
but there is also a negative
mandate, said Deborah

FPIs push the brakes on
equity sell-off, Feb outflows
plummet to423 crore

—
KR Srivats
M Dialhi

Resilient Indian equity mar-
kets, which saw key bench
marks NiftyS0and Sensex hit
ting an all time high this past
week, may have prompred
Foreign  Portfolio Investors
(FPIs) o put brakes on thelr
aporessive  equity  ‘selling
spree, bringing down theirnet
equity outflows o far this
month to¥423 crore, deposit
ories data showed.

This net outfiow of T423
crove till February 24 is
sharply down from the net
selling of ¥25744 crore in
January 2024. FPIs pumped a
record § 8 billion in Indian
eqoities in December last

Interestingly, the slow
down in FFT selling in recent
days comes despite the rising
US Bond vields.

Normally when the US 10
year yield rises above 4.15 per
cent, the FPIs selt heavily. But
this is not happening now, VE
Vijayakumar, Chief Tnvest
ment Strategist, Geojit Finan-
cial Services, said. i

“Since the DIs, 1INz and
retail investors arethe domin
ant players now and their sus-
tained buying is pushing the
miarket to newer records, FPIs
have taken a backseat™, he ad-
ded The resilience of the mar-
ket is preventing the FPls
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from selling appressively des
pite attractive bond yields in
the US, according to
Vij 3
Jitendra Gohil, Chief In-
vestment Strategist, Kotak Al
ternate Asset Managers Ltd,
said “India is the 5th larpest
ecanomy but the weight in
plobal Indices is less than 2
per cent, this gives us confid
ence that FPIs will use any
MELjor correction as a buying
opportunity after missing oot
on mark nutperfnnmnce of
Indian

e also said that FPIs are
taking note of marked im-
provement in Indian maero
stability parameters, which is
clearly reflected in the resili-
ence of the INR and India’s
bondyields.

FPIDEBT BUYING

FPls continue o resot to
heavy buyving in debt markets,
pumping in 35 much ag
T18,589 crores in February so
far. Alt evesare on the FPLbuay
ing action this week to see if
they would bext the January
2024 purchase level of T
12 837 crore.

Shantanu Bhargava, Man
aging Director, Discretionary
Investment Services, Water-
field Advisors, said the inclu
sion of Indian bomds in global
indices hae increased their
praminence during a pericd
when the US economy is ex-
periencing difficulties and the
USDappears tobe reaching its
peak. In contrast, India has an
expanding economy charae-
terised by favourable macroe
stability. “Consequently,
bond inflows may eventmally
exceed what the mathematics
underlying index inclusion
might predict, as increased in
flows have already demon
straoed”, he said.

James, facilitator of the Our
Waorld is Not for Sale net
work. “Countries who are
trying to push this through
at the MC13 are breaching
fundamental WTO rules,”
she said.

India, together with
South Africa, has been op-
posing  the China-backed
IFD, which is supported by
130 nations, as it believes
that @ “non mandated, non
multilareral issue™ cannot
be brought to the formal
process in the WTO. “Soch
an attempt will be in viola
tion pf the WTO framework
and fondamental rule of
consensus-based decision
making,” an official said.

INVESTMENT DYNAMICS
WTO members have expli
citly rejected attemprs to
EET an invesiment agres-
ment ever since 1996, the
CS0 release pointed out. A
decision in 2004 said that
there would be no discus
sion of investment negoti-
ations in the WT( until the
Doha round was over and
the round was not over

Moreover, in the 2015
Nairobi Ministerial Confer
ence, itwas decided thar any
such new issues would anly
be addressed if acreed by all
members, the release said.

The WTO DG has pone
far beyond her legitimate
role 25 an international pub
lic official, who are legally
required to be neutral, in
her eriticism of India and
South Africa for opposing
the pact , when what they
have been insisting is that
WTO acts in accordance
with its own rules, sald New
Zealand law professor Jane
Kelsay.

Pretending this invest
ment facilitation agreement

is for development iz a
gham, according to Simon
Eppel of South African
Union Centre (COSATL).
“There is no ‘development’
in this agreement,” Eppel
sid.

The main reasans that
foreign  investors  don't
come to many developing
countries, s and small
island developing states are
the stark realities of
poverty, distance and geo
graphy, small scale, poor in
frasrructureand high costs,
the release noted. Foreign
companies that do invest
are mainly seeking to ex
tract super-profits from ex
ploiting natural resources,

“The long histary of in
vestment ag reements shows
this won't address any of
those issues. What coun
tries really need is a com
mitment to actively facilit
ate investment Lo strategic
sectors countries need and
which iz responsible and
genuinelyadvances their de
velopment”, said Lucia Bar-
cena from Transnational
Institete.

NSE chief urges broking industry to
aim for 1007 houscholds participation

I
KR Srivats
Blew Dielh|

The broking industry must
not bask in past glory even as
it has plaved a huge catalytic
role in the growth of Indian
eapital markets in recent
decades, Ashish  Komar
Chanhan, Managing Dir
ector and CED, Natiomal
Stock Exchange (NSE) has
said.

There must now be a con
certed effort by the broking
industry to bring 100 per
cent of Indian households
into direct equity investing,
Chauhan said at the 13th In-
ternational Convention of
Association  of Exchange
Members of India (ANMI), a
national-level industry body
with nearly 1,000 broker
members.

Chauhan, who was part af
the founding team of NSE in
1994, noted that about 20 per
cent of Indian households
now directly invest in stock
markezs:

“It izall your hard work. [t
is pood you have reached this
milestone. But now don't
bask in your past glory. You
have to make it 100 per cent.

T L

Ashizsh Kumar Chauhan,
Managing Director & CEC,
Mational Stock Exchange

Thar is where we have togo,”
he said. If India has 1o grow,
then it will have to do so on
the back of this industry
(Broking indostry), he said,
adding that it was also im

pormant for it to increase
trust in the Broking fratern

ity as well as in the enre

prencurs that raise capital
through capital markers.

THUST & COMPLIANCE
“Crur job is to mainmin trust
first in oursetves. Thats why
even by mistake, don't make
mistakes. Don't do anvthing
that takes away the trust of
people in the Broking com
munity”, he said.

Chaohan underscored the

need for the Broking com
munity to completely abide
by every regularion framed
by the market regulator SEBI
exchanges or any other gov
ernment authority. This is
because every repulation is
intended to increase trust in
the capital marker system.

Noting that the modern
framework allows one tocre
ate wealth without putting
too much money, Chauban
highlighted that new capital
ism i& “capitalism with very
little capital™ The Broking
industry has t help young
enireprencurs o raise cap
ital using technology. “ Trad
ing is one part, derivatives is
one part. First and foremost,
we have to learn to raise cap
ital for owur  young
ENITEPTCNewrs.

That is the minimum re
guirement for India to grow.
Some of those entreprencuers
will make a lot of money for
themselves and their in
vestors. Some of them will
alss po down®, Chauhan
said. If India has to grow to
A50 trillion in market capit
alisation by 2047, it will come
on the back of technology
driven  young  startups,
Chauhan said.

tensions, particularly in the
Middle East.

If the Red Sea crisis
persists, how do you
think the world should
react to get through it?
Which t:g)l.mn'irs stand to
be the worst affected?
Currently, the economic
impiact of the Red Sea crisisis
moderate, thanks to lower
freight costs compared to
their 2021 peak, moderae
demand, strong inventories
and available container
shipping capacity. If the erisis
continies,  however,  its
impiact on trade and inflation
could worsen  zipgnificantly,
especially in Earope.

In a September 2023
report, the WTO
highlighted that after
Russia invaded Ukraine in
Feb 2022, trade flows
between two i
peopolitical blocs grew
4-6 per cent more slowly

than trade within these
blocs. Is frapmentation a
considerable threat to
growih in global trade?
The early signs  of
geoeconomic fragmentation,
which we documented in our
report, are indeed worrving.
Our anatysis suspests that
full frapmentation could
reduce global real incomes by
an average of 5 per cent. We
advocate instead for
ree globalisarion

understood as  expanding
trade integration to more
countries, people  and
izsues—as the most effective
response o today's global
challenpes,

The WTO MC13 starting
next week pits developing

many areas such as
fisheries subsidies, food
security and e commerce
moratorium. 1s the
development dimension

of the Doha Round
redundant now for
developing nations?

The WTLY's consensus based
decision-making process
ensures  every  member’s
voice is heard, reinforcing
oy commitment 1)
addreszing development
isspes.  This approach s
fundamental w our
diseusgions at MC13 and
beyond,  highlighting  the
ongoing relevance of the
developmeant dimension.

Without a functioning
Appeliate Body can the
WTO lose its relevance?
1= there a way out of the
present situation in the
face of continued US
resistance?

ATMC12 members agreed to
have a well functioning
dispute settlement system by
2024, We remain hopeful thar
substantive propross towards
this goal will be achieved at
MC12and bevond.

Several inconsistencices in Pak’s application
to EC secking G tag for its basmati

The Commission

Eoropean
(E) has published the applica-
um:ﬂ"akjst:an;eekmn aGieo
graphical Indication (GI) tag
fior its basmari rice in a sipnifie
ant  development.  [owever,
there are several inconsisten-
cies besides confliet with India
in Istamabad's application.

It could probably fice 2 set
back and srengthen India's
case, experts say. More import
antly, the docwment which
questions the sovereignoy of In-
dia by showing Indian territor
ieg a5 those in Pakistan could
throw a spanner in India’s free
trade apreement (FTA) talks

The B has published the ap
plication even 25 India’s bas
mati Gl application has been
put in cold siorage since July
2018 “The document prepared
by the EC based on Pakistan's
application represents and re
flects its preliminary view,” sakd
8 Chandrasedmran, a GI expert
wii has written the book “Bas
mati Rice: The Natral 1listory
Geographical Indication™,

The Pakistan application has
problems with the description
of the produet, “concise” defin
ition of the geopraphical area
where basmarti rice is grown,
comflict of interest with Indéa’s
Posa-1121  varety, environ
mental factors, historical origin
and reputotion. According to
Chandrasekaran, the docu
ment published by the EC re
veals a difference in the “ap
proach and integrity of the

growing area”. “In terms of
quality, the EC document re-
flects the fact that India is the
authentic source of Basmoti”
he said, adding PK1121 isa noti
fred basmati variety of Pakistan

Number of M&A
deals in India fell
10%1in 2023: Pw(C

—
Press Trust of india
Maw Deathi

The number of merger and
acquisition  deals  during
2023 dropped by 10 per cent
an an annual basis to 793,
said a PwC India report.

Mowever, the total dis
closed deal value for M&A
declined much steeper at 38
per cent during the year, ac
cording to the report titled
‘Dieals at a glance’.

The report further ob
served that PE investments
totalled $36 billion, marking
a substantial 36 per cent
dropfrom 2022

[BBI boosts liquidation process with stakcholder engagement

—
KR Srivats
My Dhafhi

Insolvency regulator  TREI
has mandated the involve
ment of Stakeholders’ Con
sultation Committee (SCC)
during the preparation of
preliminary ~ report in
liquidation.

Liguidators should seck
sugpestions/observations  of
the members of the SCC
while preparing the pretimin
ary report, the TBRI said ina

circular. They should finalise
the preliminary report only
after considering such sug
gestions{observations of the
members of the SCC and
thereafter submit it o the
Adjudicating Avthority (AA),
Board and members of SCC,
itadded.

Simultaneously, IBBI has
also mandared that liguid
ator must share progress re
ports on the liguidarion with
the SCC.

Currently, regulations
provide that fiquidator would

have to submit progress re
parts, to the AA, IBB] and the
Board within 15 daye after
the end of every quarter.

Mitherto, the regulation
provided for submission of
progress reparts o the AA
and the Board, it does not get
shared with key stakeholders
of the ecosystem, Le credit
org, thus leaving them un
aware of the progress in the
process thereby creating in
formation asymmetry.

llari Iara Mishr, CEQ,
Assocition of ARCs in India,

gaid “The involvement of
SCC at the tme of prepara
tion of preliminary report in
liquidation, will help the i
quidator have a maore
reasoned commercial per
spective 1o finalise best fit
strategy in the situation™
Padmaja Kaul, Partner, IN
DUSLAW, said this IBBI
move would faeilitate sub
stantive engagement with
stakeholders prior o signifie
ant decizions, thereby ensur
ing their inerests remain

paramount.
LG

WEA.K CASE. Pakistan's application refers to certain literature
that is contemporary in nature and does not have any historical

reputation

a5 India’s Pusa-1121 and icwaill
give rise o a “conflir of
nteErest”,

REFERENCETOJ &K

The Glexpert said the £C docu
meient deseribes that Basmati is
“alsn being grown in-specific
areas of India®. “When the EU
published the Indian applica
tiom, it did not inclode Pakistan.
Since India applied to the ECin
2018, probably, the EC did not
hawe an option but o mention
Indian areas in the document
paablished for Pakistani applica
thon," he said.

The contertious part of the
docoment 15 the reference o
Jammu and Kashmir areas sach
25 Mirpur, Bhimber, Poonch
and Bagh. Pakistan has men
tioned Khyber Pakhimkives 2
agrcrwngregmtmrh:sm‘ﬂlm
himerly contested since it is a
“non-contiguous™ area. This is

flawed inthe published EC doc-
ument. The GI expert said the
approach o the roots of the
word “Basmati™ by India and
Pakistan differ sharply. “The
reputation of the word is also
linked to language and its exist
ence. The Pakistan document
published by the EC loses
ground on this account” he
said.

PUSA- 1509 AT RISK

The Pakistan application refers
o certain fitepamire that is eon-
temporary and theydo not have
amy historical reputation. “This
will be a major sethack for
Pakistan,” said
Chandrselarin,

Pointing oot the differences
in the Indian and Pakistan ap
plications, the sepert said Indi,
dwelling on solar radiation.and
day length, said the length of
the day in bxsmati prowing re

seenagquestioning Indissov. pionsis longer than incentral or
ereignty and emerges asanim-  southern India.

pediment in the India. EUFTA ~ The Pakistan application
talks, experts say. says from |lae her on

“Areas such as Bahawalpur, wards the temperature drops
Rahimyar Khan are adjacent to. and days become clearer. Such
the Thar desert. These expose climatic conditions ae ideal for
the lack of environmental de:  the development of specific
terminism in the GI applica  chamcteristics of basmari rice,
tion, " Chandrasekaran said. Istamahad said.

For GI, the sanctity is the eAmbrosia updared
areawhere the rice is grown. In. Pakistan's starus on August 24,
the case of Pakistan, itisdeeply 2023,
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The G5T Council iz
likely to soon clarify that Real
Estate Regulatory Authority
(RERAY will not bie required to
pay Gonds 2nd Servoes Tax
(55T, an offical sald.
According to the afficial, RERA,
which functions as a regulator
and facilitator for the realty
sector, is covered under Article
243G of the Constitution
dealing with powers, authority
and responsibilities of
panchayats. KERA was setupin
different Srates o ensure
transperency in real estate
projects, protect the interest
of consumers and to establish
an adjudicating mechanism far
speedy dispute redressal

STATE OF THE

ECON@MY

We expect to have the first
vossal which is capable of
huming ammaonia asa fuel
onwater oy 2027, says

Ajay Singh, a board member
af Mitsul O3K Lines, in
conversation with
Dursinessiine's Raja Simhan

Patps/shonurd at/Bosea

Ao avmilmh[e
i o0 Spohify, Apple
8 Fadcasts and
Goagls Padoags

CPAl advocates
qualified jewellers
for silver at [IBX

Commodity  Parricipants
Assaciation of India (CPAT)
has knocked on GIFT City
Regulator IFSCA's doors,
secking a more accessible
entry point for Qualified
Jewellers (030 in the silver
segment of [ndia Interma-
tional Bullion Exchange
(HBXY.

“We have recently re-
quested IFSCA o mtroduce
a novel category for Quali-
fied Jewellers in the Silver
segment.  Silver-focused
jewellers and rraders must
be allowed with a lower net
worth eriterion that is com-
mensurate  with  reguire-
ments of this category”,
Narinder Wadhwa, Presid-
ent, CPAI told

COMMITTED TO DEVELOPMENT.

World trade has witnessed a
peried of turbulence in 2023,
a5 the continued
Fussia-Ukraine war gand the
conflict between Israel and
Palesting, contributed to
destabilising major
ecomomies, Butwith the US
and China showing signs of
improvement, intermational
trade prospects for 2024 may
bebrighter; savs Ralph Osss,
Chiet Economist, WTO,

Iman e-mail interview with
the asa
touches upon important
issues ranging from
prospects of world trade and
the impact of the Red Sea
crisisto the WTO' 13th
Minisrerial Conference in
Abu Dhabi. Excerpts:

In its last projection in

October 2023, the WTO
downgraded its forecast
for world merchandise
trade th to 0.8 per
cent. With the
Ruszia-Ukraine war and
conflict in the Middle
East continuing full

steam and the Red Sea
attacks disrupting
shipping from
mid-October, will 2023
projections be further
downgraded?

Cur 2023 merchandise trade
forecast now seems overly
optimistic, reflecting
weaker-than-expected trade
data for OF and subdued
trade indicators for 04,

This is mainly due 10
weaker growth in Europe,
significantly impacting global
trisde,

However, services trade
remains robast, with a 9 per
cent y-o-y increase in value
werms for the fiest three
quarters of 2023, driven by a
surge  in post-pandemic

PH 58

demand for travel, especially
from Ching.

Will it be possible to
continue with the
reasonably robust growth
outlook of 3.3 per cent in
20247 What are the
factors weighing in favour
and against?

We maintain our expectation
fora rebound in international

trade
supporting this include an
improved grawth outlook for
the US and Ching, decling

in 2024, Factors

inflation  in  advance
ceonomies, and anticipated
interest rabe Cuts in late 2024,
Conversely, challenges
include weaker growth in
Europe, the potential for
persistent  inflation  and
escalating geopolitical

‘No mandate for adoption of proposed investment
facilitation agreement at WTO ministerial meet’

There is no mandate for the
adoption of the proposed
pact on " investment facilita-
tion for development’ nego-
tiated by a group of WTO
members, led by China, at
the WTO's 13th Ministerial
Conference {(ME13) and the
“attack” on India and Scuth
Africa by WTO Director
General Ngozi  Okonjo-
Tweala for opposing it was
appalling, some Civil Soci-
ety Organisations have said,

“A sub-group of WTO
members are set to celeb-
rate the conclusion of a
break-away agreement on
investment facilitation and
try ta secure its adoption as
4 plurilateral agreement at
this week's 13th ministerial
conference, that can only he
done by consensus,” per a
statement issued by & group
of global C50s,

Not only is there no man-
date for these negotiations,
but there is also 3 negative
mandate, said Deborah

FPIs push the brakes on
equity sell-off, Feb outflows
plummet toX423 crore

Resilicnt Tndian equity mar-
kers, which saw key bench-
mvarks NiftvS0and Sensex hit-
ting an all time high this past
week, may have prompred
Foreign Portfolio Investors
(FPIs) to put brakes on their
aporessive  equity  selling
spree, bringing down theirnet
equity outflows so far this
month to 423 crore, deposit-
ories data showed,

This net cutflow of T423
crove till February 24 §s
sharply down from the net
selling of T25.744 crore in
Jamuary 2024, FPls pumped a
record 8 # hillion in Indian
equitics  in December  Tast
year.

Interestingly, the  slow-
down in FPI selling in recent
days comes despite the rdsing
US Bond yields.

WNormally when the U8 10-
vear vield rises above 4,15 per
cent, the FPIs sell heavily. But
this is not happening now, VE
Vijayakumar, Chief Invest
Tent Stratcgist, Geojit Finan-
cial Services, said,

“Since the DIIs, HNIs and
retail investors are the domin-
ant playvers now and their sus-
tained baying is pushing the
market to newer records, FPIs
have taken a backseat™, he ad-
ded, The resilience of the mar-
ket 5 preventing the FPLs

from selling aggressively des-
pite attractive bond vields in
the US, according 1o
Vijayakumar,

Jitendra Gohil, Chiel In-
vestment Srrategist, Kotak Al-
ternate Asser Managers Lid,
sald “India is the Sth largese
economy but the weight in
global Indices is less than 2
per cent, this gives us confid-
ence that FPls will ase any
mdjor correction as 4 buying
opportunity atter missing out
on mark outperformance of
Indian equities"”.

He also said that FPIs are
taking note of marked im-
provement in Indian macro
stability parameters, which is
clearly reflected in the resih-
ence of the INR and Indias
bomd vields,

FPIs continue fo resort (o
heavy buying in debt markets,
pumping in as much as
18,589 erores in February so
far. Allevesareonthe FPI buy-
ing acrion this week 1o see if
they would beat the January
2024 purchase level of T
19,837 crore,

Shantanu Bhargava, Man-
aging Director, Discretionary
Investment Services, Water-
fleld Advisors, said the inclu-
sion of Indian bonds in global
indices has increased their
prominence during a petiod
when the US economy is ex-
pericncing difficulties and the
USDappearstobereaching its
peak, Incontrast, Indiahasan
expanding economy charac-
terised by Evourable macroe-
conomic artribures and fzeal
stability. “Consequently,
bond inflows may eventually
exceed what the mathematics
undertying  index  inchusion
might prediet, as increased in-
flows have alreadv demon-
strared”, he said,

James, facilitator of the Cur
World 15 Not for Sale net-
work, "Countries who are
trying to push this through
at the MC13 are breaching
fundamental WTO rules”
she said.

India, together with
South Africa, has been op-
posing  the China-backed
IFD, which is supported by
130 mations, as it believes
that 4 “non-mandated, non-
multilareral issue™ cannot
be browught to the formal
process in the WTO, “Such
an attempt will be in viela-
rion of the WTO framework
and fundamental rule of
consensus-hased decision-
making," an official said.

Vv
WTO members have expli-
citly rejected atrempts o
get an investment agrec-
ment ever since 1996, the
G50 release pointed out, A
decision In 2004 sald that
there would be no discos-
sion of investment negoti-
atipns in the WTO until the
Doha round was over and
the round was not over,

Moreover, in the 2015
Mairobi Ministerial Confer-
ence, it was decided thatany
such new issues would only
be addressed if agreed by all
members, the release said,

The WTO DG has gone
far beyond her legitimare
role as an international pub-
lie official, who are legally
required to be neuwtral, in
her eriticism of India and
South Africs for opposing
the pact , when what they
have been insisting s that
WTO acts in accordance
with its cwn rules, said New
Zealand law professaor Jane
Kelsey.

Pretending this invest-
ment facilitation agreement

is for development i5 a
sham, according o Simon
Eppel of Sourh  African
Uniom Centre (COSATU.
“There is no ‘development’
in this agreement,” Eppel
said,

The main reasons that
foreign  investors don't
come 1o many developing
countries, LDCs and small
island developing states are
the stark realities of
poverty, distance and geo-
graphy, small scale, poor in-
frastructure and high costs,
the releass moted. Foreign
companies that do invest
are mainly seeking to ex-
tract super-profits from ex-
ploiting natural resources,

“The long history of in-
vestment agreements shows
this won't address any of
those issues. What coun-
tries really need is a com-
mitment to actively facilit-
ate investment to strategic
sectors countries need and
which is responsible and
genuinely advances their de-
velopment”, sald Lucia Bar-
cepa  from  Transnational
Instirute.

NSE chief urges broking industry to
aim for 100% households participation

The broking industry must
not bask in past glory even as
it has plaved a huge catalytic
refe in the growth of Indian
capital markets in recent
decades, Ashish Kumar
Chauhan, Managing Dir-
ector and CEQ, National
Srock Exchange (NSE) has
said,

There must now be & con-
certed effort by the broking
industry 1o bring 100 per
cent of Indian households
into direct equity investing,
Chauhan said at the 13th In-
rernational Convention of
Asgociation  of  Exchange
Members of India [ANMI), a
national-level indugtry body
with nearly 1,000 broker
members,

Chauhan, who was part of
the founding team of NSE in
1994, noted that about 20 per
cent of Indian households
now directly invest in stock
markets,

“It is all your hard work. [t
is good vou have reached this
milestone, But now don't
bask in your past glory, You
have to make it 100 per cent,

That is where we have togo,”
he said, Tf India has 1o grow,
then it will have to do so on
the back of this industry
(Broking industry), he said,
adding thar it was also im-
portant for it to increake
trust in the Broking fratem-
ity ay well as in the entre-
premeurs that raise capital
through capital markers,

“Our job is to maintain trust
first in ourselves, That's why
even by mistake, don't make
mistakes. Don't do anvthing
that takes away the trust of
people in the Broking com-
munity”, he said.

Chaohan underseored the

meed for the Broking com-
munity to completely abide
by every regulation framed
b the market regulator SEBI
exchanges or any other gov-
ernment authority. This is
becanse every regulation is
intended to increase trust in
the capital marlket systemn.

Noting that the modern
framework allows one tocre-
ate wealth without putting
too much money, Chauhan
highlighted that new capital-
ism is “capitalism with very
lirtle capital™, The Broking
industry has to help young
Entreprencurs (o raise cap-
iral using technology. * Trad-
ing is one part, derivatives is
one part. First and foremost,
we have to learn 1o raise cap-
ital for our  young
ENTrepreneurs.

That is the minimum re-
guirement for India to grow,
Some of those entrepreneurs
will make a lot of money for
themselves and their in-
vestors. Some of them will
also go down®, Chauhan
said. If India has to grow to
850 rrillion in market capit-
alisation by 2047, it will come
on the back of technology-
driven  voung  start-ups,
Chiuhan said,

tenstons, particularly in the
Middle East.

If the Red Sea erisis
persists, how do you
think the world should
react to get through it?
Which countries stand to
be the worst affected?
Currently, the cconomic
impact of the Red Sea crisis is
mederate, thanks to lower
freight costs compared to
their 2021 peak, moderate
dernand, strong inventories
and  available  container
shipping capacity. [f the crisis
continues,  however, ity
impact on trade and mflation
could worsen significantly,
especially in Burope.

In a September 2023
report, the WTO
highlighted that after
Russia invaded Ukraine in
Feb 2022, rrade flows
between two hypothetical
geopalitical blocs grew
4-6 per cent more slowly

than trade within these
blocs. Is fragmentation a

considerable threat to
in global trade?
The  early signs  of

gececonomic fragmentation,
which we documented in our

of the Doha Round
redundant now for
developing nations?

The WTO's consensus-based
decision-making Process
ensures  every  member's

voice is heard, reinforcing

repatt, @re indeed worrving.  our commitment T
Our anazlysis suggests that  addressing development
full fragmentation could  issues. This approach is
reduce global real incomesby  fundamental to ur
an average of 5 per cent, We  discussions at MC13 ‘and
advocite instead for  beyond, highlighting  the
re-globalisation — onogping relevance of the
understood  as  expanding development dimension,
trade integration to more

countries,  people amd  Without a functioning

issues—as the most effective
response 1o today's global
challenges,

The WTO MC13 starting
next week pits developing
countries against
developed nations in
many areas such as
fisheries subsidies, food
security and e-commerce
moratorium, 1s the
development dimension

Appellate Body can the
WT'O lose its relevance?
Is there a way out of the
present sitsation in the
face of continued US
registance?

AL ML, members sgreed to
have a  well-functioning
dispure settlement system by
2024 We remain hopetul that
substantive progress towards
this goal will be achieved at
MC13 and beyond.

Several inconsistencies in Pak’s application
to EC secking GI tag for its basmati

The Europesn Commission
(B} has published the applica-
tion of Pakistun secking a Geo-
graphical [ndication (Gl tag
fior ivs basmati rice in a signific-
ant  development.  However,
there are several inconsisten-
ches besides conflics with India
inIstumibad's upillimrim.

It could probably face a set-
back and strengthen India's
cise, eXperts say More import-
artly, the document which
jﬁlcsrians!hnﬁmcrul.gnrgnrln-

i by showing Indian territor-
ies as those in Pakistan could
throw a spanner in India’s free
trade agreemient (FTAY talky
withthe EL,

Thi EC has published the ap-
plication even a8 India’s bas-
mati 1 application has been
put in cold storage since July
2018, “The document prepared
b the EC based on Pakistan's
npplication represents and re-
flects its preliminary view," suid
&5 Chandrasekaran, a Gl expert
whio has written thi book “Has-
miati Rice; The Natural History
Geographical Indicatian”,

The Pakistan application has
problems with the description
of the product, “concise™ defin-
ition of the peographical urea
where basmari rice is grown,
conflict of interest with India’s
Pusi-1121  variery, coviron-
menital factors, historical origin
and reputation. According to
Chandrasekaran, the docu
ment published by the EC re-
veals a difference in the “ap-
proach and integrity of the
growing ared”. “In terms of
guality, the EC document re-
flects the fact that India is the
authentic source of Hasmatl,”
hesaid, adding PR1121 s anoti-
fed basmati variety of Pakistan

Number of M&A
deals in India fell
105 in 2023: PwC

The number of merger and
acquisivion  deals  during
2023 dropped by 10 per cent
on an annual basis to 793,
said 2 PwC Indiareport.

However, the total dis-
closed deal value for M&A
declined much steeper at 38
per cent during the year, ac-
cording to the report titled
‘Deals at apglance’,

The report further ob-
served that PE investments
totalled $36 biflion, marking
o substantial 36 per cent
drop from 2022,

[BBI boosts liquidation process with stakeholder engagement

Insolvency regulator 1BEL
has mandated the imvolve-
ment of Stakeholders' Con-
sultation Committee (SCC)
during the preparation of
preliminary report  in
liguidation.

Liguidators  should  seek
suggestionsjobservations of
the members of the SCC
while preparing the prelimin-
ary repott, the [BBI sald ina

circalar. Thevshould finalise
the preliminary report only
after considering such sug-
gestions/observations of the
members of the SCC and
thereatter submit it to the
Adjudicating Authority (A&},
Board and members of SCC,
it ackded,

Simultaneousky, IBBl has
also mandated that liquid-
ator must share progress re-
ports on the liguidation with
the SCC.

Currently, regulations
provide that liguidator would

have to submit progress re-
ports, to the AA, [BBL and the
Board within 15 days afrer
the end of every guarter,

Hitherto, the regufarion
provided for submission of
progress reports to the AA
and the Board, it does not get
shared with key stakeholders
of the coosystem, e credit-
ors, thus lesving them un-
aweare of the progress in the
process thereby ereating in-
formation asymimetry.

Hari Hara Mishra, CEOQ,
Associarion of ARCS in India,

said “The imvolvement of
SCC at the time of prepara-
ton of preliminary report in
liquidation, will help the li-
quidator  have a3 more
reasoned commercial per-
spective to finalise best fit
skrategyin the situation”

Padmaga Kagl, Partner, IN-
PUSLAW, said this 1BEI
move would facilitate sub-
stantive  engagement  with
stakeholders prior 1o signific-
ant decisions, thereby ensur-
ing their interests remain
paramourt,

WEAK CASE.

as Indie's Pusa-1121 and i will

give rse to a “conflice of

interest™.

The Gl expert said the EC docu-
ment deseribes that Basmati is
“alen being prown in specific
areas of India®, “When the EU
published the Indian applica-
tiom, it did not include Palastan.
Since India applied to the EC in
2014, probably, the EC did not
hawe an option but to mention
Indian wreas in the document
published for Pakistani applica-
tion,™ hie said,

The contentious part of the
document % the reference to
Jammmu and Kashmit arcas such
a5 Mirpur, Bhimber, Poonch
and Bagh, Pakistan has men-
toned Khyher Pakhtunkhwa as
a growing region bur this will be
bitrerly contested since it is a
“non-contiguows” area. This is
seen i questioning India’s sov-
ereimty and emerges a5 an im-
pediment inthe India-EU FTA
Talks, experts say.

“Areas such as Bahawalpur,
Rahimyar Khan are adjacent to
the Thar desert. These expose
the lack of environmental de-
terminism in the GI applica-

flawedin the published EC doc-
urent. The GIexpert said the
epproach to the roos of the
word “Basmati™ by India and
Pakistan differ sharply. “The
reputation of the word &5 also
lindeed to language and its exist
ence. The Pakistan document
published by the EC loses
ground on this sccount,” he
said,

-1509

The Palistan application refers
to certain literature that is con-
temporary and they do not hive
arvy historical reputation, “This
will be a major setback for
Pakastan,” said
Chandrasekaran.

Fainting out the differences
in the Indian and Pakistan ap-
plications, the expert said India,
dwelling on solar radiation and
day lengeh, said the length of
the day in basmati growing re-
gions is longer than in contral or
sourthern India.

The Pakistan application
sayy from late Sepremtber on-
wards the temperature drops
and days become clearer. Such
climatic conditions are ideal for
the development of spexific
characteristics of basmati rice,

tion," Chandraselzaran said, Iskarmibad =aid.

For @, the sanctity is the eAmbrosia updated
area where the rice is grown. In- Palastan’s stitus on August 24,
the case of Pakistan, itis deeply 2023,
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GST Council may soon clarify
tax exemption to RERA

Hew Dethiz The G5T Council s
ey to sivon clarify that Resd
Estate Repulatory Authority
(RERAY will not be required to
pay Goods and Services Tax
(GST}, an ofTrcial said.
According to the official, RERA,
which functions & a regulator
and facilitator for the realty
sector, is coversd vnder Article
2435 of the Constitution
doaling with powers, autharity
and responsibifities of
panchayets, RERA was sot up in
different Skates to efsue
transparency in real estate
perojects, protect the nterest
of cansumers and to estabiish
inadudicating mechanism for
speedy dispute redressal, m
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We expect to have the first
vessel which is capable of
buming ammaonia as a fuel
an water by 2027, says

Ajay Singh, 7 board member
af Mitsul S Lines, in
conversation with
buginessiing's Raja Simhan
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CPAl advocates
qualified jewellers
for silver at HHBX

—
KR Srivats
Meew Dabhi

Commodity  Participants
Assoclation of India (CPAL)
has knocked on GIFT City
Regulator IFSCA's  doors,
seeking o more accessible
entry point for Qualified
Jewellers (Q7) in the silver
segment of Indiz Interna-
tional Bullion Exchange
(I1BX).

“We have recently re
quested IFSCA 1o introduce
a nowvel catepory for Quali
fied Jewellers in the Silver
sepment.  Silver focused
jewellers and traders must
be allowed with a lower net
worth criterion that is eom.
mensurate  with  regoire
ments of this category”,
Narinder Wadhwa, Presid
ent, CPAT told businessiine,

‘Impact of Red Sea crisis still moderate, could worsen’

COMMITTED TO DEVELOPMENT. WTO’s consensus-based decision-making will remain fundamental at MC13 discussions: Ralph Ossa

bl.interview

Amiti Sen
Mew Delha

World trade haswitnesseda
period of turbulence in 2023,
as the continued
Rusgia-Ukrainewarand the
conflict berween Ismeland
Paleatine, contributed to
destabilising major
economies. Burwith the IS
and China showing signs of
improvement, intermational
trade prospects for 2024 may
be brighter, savs Ralph Ossa,
Chief Eeonomist, WTO.

Inane rmail interview with
the husinessling, Ossa
touches upon important
igsues ranging from
prospects of world trade and
the impact of the Red Sea
crisistothe WT(¥s 13th
Ministerial Conference in
Abu Dhabi. Exeerpts:

In its last projection in

Oictober 2023, the WTO
downgraded its forecast
for world merchandise
trade prowth to 0.8 per
cent. With the

Russia Ukraine war and
conflict in the Middle
East continuing full
steam and the Red Sea
attacks disrupting
shipping from
mid-October, will 2023
projections be further
downgraded?

Our 2023 merchandize trade
forecast now seems overly
optimistie, reflecting
weaker than- trade
data for Q3 and subdued
tradeindicarors for (4.

This is mminly doe o
weaker growth in Furope,
significantly impacting global
trade.

[owever, services  trade
remains robust, with a 9 per
cent y oy increase in value
terme for the first three
quarters of 2023, driven by a

surge  in  post-pandemic

Be

Conversely, challenges
include weaker growth
in Hurope, the
potential for persistent
inflation and escalating
geopolitical tensions,
particularly in the
Middle Fast

RALFH O55A
Chilel Economist, WTO0

demand for travel, especially
from China.

Will it be possible to
continue with the
reasonably robust growth
outlook of 3.3 per cent in
20247 What are the
factors weighing in favour
and against?

We maintain cur expectation
for a rebound in international

trade im 2024, Foctors
supporting this include an
improved growth outlook for
the US and China, declining
inflaton  in  advanced
economies, and anticipated
interest rate cutsin late 2024,
Conversely, challennes
include weaker growth in
Europe, the potential for
persistent  Inflation  and
escalaring geopolitical

‘No mandate for adoption of proposed investment
facilitation agreement at WTO ministerial meet’

1
Amiti Sen
Mew Delha

There is no mandate for the
adoption of the proposed
pact on " investment facilita-
ton for development’ nego-
tiated by a group of WTQ
members, led by China, at
the WTO's 13th Ministerial
Conference (MC13) and the
“attack™ on India and South
Africa by WTO Director
General  Ngozi  Okonjo-
Iweala for opposing it was
appalling, some Civil Soci
ety Organisations have said,

“A subgroup of WTO
members are set to celeb
rate the conclusion of a
break-away agreement on
investment facilitation and
try to secure its adoprion as
a pluritateral agreement at
this week’s 13th ministerial
conference, that can only be
done by consensus,” per a
statement issucd by a group
of plobal CSOs.

Not enly is there no man-
date for these negotiations,
but there is also a negative
mandate, said Deborah

FPIs push the brakes on
equity sell-off, Feb outflows
plummet to423 crore

—
KR Srivats
M Dialhi

Resilient Indian equity mar-
kets, which saw key bench
marks NiftyS0and Sensex hit
ting an all time high this past
week, may have prompred
Foreign  Portfolio Investors
(FPIs) o put brakes on thelr
aporessive  equity  ‘selling
spree, bringing down theirnet
equity outflows o far this
month to¥423 crore, deposit
ories data showed.

This net outfiow of T423
crove till February 24 is
sharply down from the net
selling of ¥25744 crore in
January 2024. FPIs pumped a
record § 8 billion in Indian
eqoities in December last

Interestingly, the slow
down in FFT selling in recent
days comes despite the rising
US Bond vields.

Normally when the US 10
year yield rises above 4.15 per
cent, the FPIs selt heavily. But
this is not happening now, VE
Vijayakumar, Chief Tnvest
ment Strategist, Geojit Finan-
cial Services, said. i

“Since the DIs, 1INz and
retail investors arethe domin
ant players now and their sus-
tained buying is pushing the
miarket to newer records, FPIs
have taken a backseat™, he ad-
ded The resilience of the mar-
ket is preventing the FPls

hmmmlmc.
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from selling appressively des
pite attractive bond yields in
the US, according to
Vij 3
Jitendra Gohil, Chief In-
vestment Strategist, Kotak Al
ternate Asset Managers Ltd,
said “India is the 5th larpest
ecanomy but the weight in
plobal Indices is less than 2
per cent, this gives us confid
ence that FPIs will use any
MELjor correction as a buying
opportunity after missing oot
on mark nutperfnnmnce of
Indian

e also said that FPIs are
taking note of marked im-
provement in Indian maero
stability parameters, which is
clearly reflected in the resili-
ence of the INR and India’s
bondyields.

FPIDEBT BUYING

FPls continue o resot to
heavy buyving in debt markets,
pumping in 35 much ag
T18,589 crores in February so
far. Alt evesare on the FPLbuay
ing action this week to see if
they would bext the January
2024 purchase level of T
12 837 crore.

Shantanu Bhargava, Man
aging Director, Discretionary
Investment Services, Water-
field Advisors, said the inclu
sion of Indian bomds in global
indices hae increased their
praminence during a pericd
when the US economy is ex-
periencing difficulties and the
USDappears tobe reaching its
peak. In contrast, India has an
expanding economy charae-
terised by favourable macroe
stability. “Consequently,
bond inflows may eventmally
exceed what the mathematics
underlying index inclusion
might predict, as increased in
flows have already demon
straoed”, he said.

—

James, facilitator of the Our
Waorld is Not for Sale net
work. “Countries who are
trying to push this through
at the MC13 are breaching
fundamental WTO rules,”
she said.

India, together with
South Africa, has been op-
posing  the China-backed
IFD, which is supported by
130 nations, as it believes
that @ “non mandated, non
multilareral issue™ cannot
be brought to the formal
process in the WTO. “Soch
an attempt will be in viola
tion pf the WTO framework
and fondamental rule of
consensus-based decision
making,” an official said.

INVESTMENT DYNAMICS
WTO members have expli
citly rejected attemprs to
EET an invesiment agres-
ment ever since 1996, the
CS0 release pointed out. A
decision in 2004 said that
there would be no discus
sion of investment negoti-
ations in the WT( until the
Doha round was over and
the round was not over.

Moreover, in the 2015
Nairobi Ministerial Confer
ence, itwas decided thar any
such new issues would anly
be addressed if acreed by all
members, the release said.

The WTO DG has pone
far beyond her legitimate
role 25 an international pub
lic official, who are legally
required to be neutral, in
her eriticism of India and
South Africa for opposing
the pact , when what they
have been insisting is that
WTO acts in accordance
with its own rules, sald New
Zealand law professor Jane
Kelsay.

Pretending this invest
ment facilitation agreement

is for development iz a
gham, according to Simon
Eppel of South African
Union Centre (COSATL).
“There is no ‘development’
in this agreement,” Eppel
sid.

The main reasans that
foreign  investors  don't
come to many developing
countries, s and small
island developing states are
the stark realities of
poverty, distance and geo
graphy, small scale, poor in
frasrructureand high costs,
the release noted. Foreign
companies that do invest
are mainly seeking to ex
tract super-profits from ex
ploiting natural resources,

“The long histary of in
vestment ag reements shows
this won't address any of
those issues. What coun
tries really need is a com
mitment to actively facilit
ate investment Lo strategic
sectors countries need and
which iz responsible and
genuinelyadvances their de
velopment”, said Lucia Bar-
cena from Transnational
Institete.

NSE chief urges broking industry to
aim for 1007 houscholds participation

I
KR Srivats
Blew Dielh|

The broking industry must
not bask in past glory even as
it has plaved a huge catalytic
role in the growth of Indian
eapital markets in recent
decades, Ashish  Komar
Chanhan, Managing Dir
ector and CED, Natiomal
Stock Exchange (NSE) has
said.

There must now be a con
certed effort by the broking
industry to bring 100 per
cent of Indian households
into direct equity investing,
Chauhan said at the 13th In-
ternational Convention of
Association  of Exchange
Members of India (ANMI), a
national-level industry body
with nearly 1,000 broker
members.

Chauhan, who was part af
the founding team of NSE in
1994, noted that about 20 per
cent of Indian households
now directly invest in stock
markezs:

“It izall your hard work. [t
is pood you have reached this
milestone. But now don't
bask in your past glory. You
have to make it 100 per cent.

T L

Ashizsh Kumar Chauhan,
Managing Director & CEC,
Mational Stock Exchange

Thar is where we have togo,”
he said. If India has 1o grow,
then it will have to do so on
the back of this industry
(Broking indostry), he said,
adding that it was also im

pormant for it to increase
trust in the Broking fratern

ity as well as in the enre

prencurs that raise capital
through capital markers.

THUST & COMPLIANCE
“Crur job is to mainmin trust
first in oursetves. Thats why
even by mistake, don't make
mistakes. Don't do anvthing
that takes away the trust of
people in the Broking com
munity”, he said.

Chaohan underscored the

need for the Broking com
munity to completely abide
by every regularion framed
by the market regulator SEBI
exchanges or any other gov
ernment authority. This is
because every repulation is
intended to increase trust in
the capital marker system.

Noting that the modern
framework allows one tocre
ate wealth without putting
too much money, Chauban
highlighted that new capital
ism i& “capitalism with very
little capital™ The Broking
industry has t help young
enireprencurs o raise cap
ital using technology. “ Trad
ing is one part, derivatives is
one part. First and foremost,
we have to learn to raise cap
ital for owur  young
ENITEPTCNewrs.

That is the minimum re
guirement for India to grow.
Some of those entreprencuers
will make a lot of money for
themselves and their in
vestors. Some of them will
alss po down®, Chauhan
said. If India has to grow to
A50 trillion in market capit
alisation by 2047, it will come
on the back of technology
driven  young  startups,
Chauhan said.

tensions, particularly in the
Middle East.

If the Red Sea crisis
persists, how do you
think the world should
react to get through it?
Which t:g)l.mn'irs stand to
be the worst affected?
Currently, the economic
impiact of the Red Sea crisisis
moderate, thanks to lower
freight costs compared to
their 2021 peak, moderae
demand, strong inventories
and available container
shipping capacity. If the erisis
continies,  however,  its
impiact on trade and inflation
could worsen  zipgnificantly,
especially in Earope.

In a September 2023
report, the WTO
highlighted that after
Russia invaded Ukraine in
Feb 2022, trade flows
between two i
peopolitical blocs grew
4-6 per cent more slowly

than trade within these
blocs. Is frapmentation a
considerable threat to
growih in global trade?
The early signs  of
geoeconomic fragmentation,
which we documented in our
report, are indeed worrving.
Our anatysis suspests that
full frapmentation could
reduce global real incomes by
an average of 5 per cent. We
advocate for
ree globalisarion

understood as  expanding
trade integration to more
countries, people  and
izsues—as the most effective
response o today's global
challenpes,

The WTO MC13 starting
next week pits developing

many areas such as
fisheries subsidies, food
security and e commerce
moratorium. 1s the
development dimension

of the Doha Round
redundant now for
developing nations?

The WTLY's consensus based
decision-making process
ensures  every  member’s
voice is heard, reinforcing
oy commitment 1)
addreszing development
isspes.  This approach s
fundamental w our
diseusgions at MC13 and
beyond,  highlighting  the
ongoing relevance of the
developmeant dimension.

Without a functioning
Appeliate Body can the
WTO lose its relevance?
1= there a way out of the
present situation in the
face of continued US
resistance?

ATMC12 members agreed to
have a well functioning
dispute settlement system by
2024, We remain hopeful thar
substantive propross towards
this goal will be achieved at
MC12and bevond.

Several inconsistencices in Pak’s application
to EC secking G tag for its basmati

The Commission

Eoropean
(E) has published the applica-
um:fhk:stan;eekmn aieo
graphical Indication (GI) tag
fior its basmari rice in 2 sipnifie
ant  development.  [owever,
there are several inconsisten-
cies besides conflict with India
in Istamabad's application.

It eould probably face 2 set
back and srengthen India's
case, experts say. More import
antly, the doewment which
questions the sovereigniy of In
dia by showing Indian territor
ies a5 those in Pakistan could
throw a spanner in India’s free
trade apreement (FTA) talks

The B has pulbslished the ap
plication even a5 India’s bas
mati GI application has been
put in cold sinrage since July
2018 “The document prepared
by the EC based on Pakistan's

applu.:al.u:n represents and re

whi has written the book “Bas
mati Rice: The Natural 1listory
Geographical Indication™,

The Pakistan application has
problems with the description
of the product, “concise™ defin
ition of the geopraphical area
where basmarti rice is grown,
conflict of interest with India’s
Posa-1121  varety, environ
and reputotion. According o

the docu
ment published by the EC re
veals a difference in the “ap
proach and integrity of the
growing area”. “In terms of
quality, the EC document re-
flects the fact that India is the
authentic soaree of Basmati”
hie said, adding PE1121 isa noti-
fred basmati variety of Pakistan

Number of M&A
deals in India fell
10%1in 2023: Pw(C

—
Press Trust of india
Maw Deathi

The number of merger and
acquisition  deals  during
2023 dropped by 10 per cent
an an annual basis to 793,
said a PwC India report.

Mowever, the total dis
closed deal value for M&A
declined much steeper at 38
per cent during the year, ac
cording to the report titled
‘Dieals at a glance’.

The report further ob
served that PE investments
totalled $36 billion, marking
a substantial 36 per cent
dropfrom 2022

[BBI boosts liquidation process with stakcholder engagement

—
KR Srivats
My Dhafhi

Insolvency regulator  TREI
has mandated the involve
ment of Stakeholders’ Con
sultation Committee (SCC)
during the preparation of
preliminary ~ report in
liquidation.

Liguidators should seck
sugpestions/observations  of
the members of the SCC
while preparing the pretimin
ary report, the TBRI said ina

circular. They should finalise
the preliminary report only
after considering such sug
gestions{observations of the
members of the SCC and
thereafter submit it o the
Adjudicating Avthority (AA),
Board and members of SCC,
itadded.

Simultaneously, IBBI has
also mandared that liguid
ator must share progress re
ports on the liguidarion with
the SCC.

Currently, regulations
provide that fiquidator would

have to submit progress re
parts, to the AA, IBB] and the
Board within 15 daye after
the end of every quarter.

Mitherto, the regulation
provided for submission of
progress reparts o the AA
and the Board, it does not get
shared with key stakeholders
of the ecosystem, Le credit
org, thus leaving them un
aware of the progress in the
process thereby creating in
formation asymmetry.

llari Iara Mishr, CEQ,
Assocition of ARCs in India,

gaid “The involvement of
SCC at the tme of prepara
tion of preliminary report in
liquidation, will help the i
quidator have a maore
reasoned commercial per
spective 1o finalise best fit
strategy in the situation™
Padmaja Kaul, Partner, IN
DUSLAW, said this IBBI
move would faeilitate sub
stantive engagement with
stakeholders prior o signifie
ant decizions, thereby ensur
ing their inerests remain

paramount.
.G

WEA.K CASE. Pakistan's application refers to certain literature
that is contemporary in nature and does not have any historical

reputation

a5 India’s Pusa-1121 and icwall
give rise o a “conflic of
nterest”,

REFERENCETOJ &K

The Glexpert said the BC docu
mient deseribes that Basmati is
“alsn being grown in-specific
areas of India™ “When the EU
published the Indian applica

flawed inthe published EC doc-
ument. The GI expert said the
approach o the roots of the
word “Basmati™ by India and
Pakistan differ sharply. “The
reputation of the word 15 also
iinked to langusee and its exist
ence. The Pakistan document
published by the EC loses
ground on this account” he

tion, it did not include Pakistan,  said.

Since India applied tothe ECIn

2018, probably, the EC didnot  PUSA-IS09 AT RISK

hawe an option but o mention ~ The Pakistan application refers
Indian areas in the document o certain iteramre that is eon-
published for Pakistani applica.  temporary and theydonot have
o, b satid. amy historical . “This

The contentious part of the  will be a major sethack for
docoment is the reference tn Pakistan,” said
Jammuand Kashmiraresssach  Chandmselarun,

25 Mirpur, Bhimber, Poonch Pointing oot the differences
and Bagh. Pakismn has men  in the Indian and Pakistan ap
tioned Khyber Pakhminkiwa as  plications, the expert said India,
agrowingregionbut thiswillbe  dwelling on solar radiation and
himerly contested since iwisa  day length, said the length of
“non-contiguous” area. Thisis  the day in basmati prowing re
seenagquestioning Indkssov. pionsis longer than incentral or
ereignty and emerges asanim-  southern India

pediment in the India- EU FTA The Pakistan application
talks, experts say. says from e ber on

“Areas such as Bahawalpur, wards the temperature drops
Rahimyar Khan are adjacent to. and days become clearer. Such
the Thar desert. These expose climatic conditions are ideal for
the lack of environmental de:  the development of specific
terminism in the GI applica  chamcteristics of basmari rice,
tinn, " Chandrasekaran said. Istamahad said.

For GI, the sanctity is the eAmbrosia updated
areawhere therice is grown. In. Pakistan's starus on Augus 24,
the case of Pakistan, itisdeeply 2023,
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NOTICE INVITING e-TENDER

a=Tendesr ref no. 1882/514/2023, Date: 26.02.2024

Hame of work

a-bdds are Imvited {or the fallowing work by Membar Sacratary, Sporls Devalopment Aushority
T-all'.l!.l.l l‘ﬁu:ll.llI Jqu:r__g_l_leﬂﬂl ?_\ilell"lr_u S.la_lcj.ill..nl'_l. R.S,.'a M.I..-'II!:I!H!‘I E':".F-d' FF"._IT:“.'.-'.'"'.?.I" ';'.I.'-'lgl:lr.a.g.- -_I?:ll:l;-_EGJI.
Providing and Layirg of PUR-Sandwich typa
Eynihalic Athlalic Track at Thanjanr Distnd
Sparts Complax. EMD: Rs.1,60,000/-

LITEBTmI sT6) Seimmf

Last date for submission of onling tendar

1032034 at 4,00 P.M

12.03.2024 at 4.00 PM
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